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CENTRAL ADMINISTRATIVE TRIBUNAL LUCKNOW BENCH LUCKNOW 

Transfer' Application No. 1727 of 1987(L)

Jiwan Prakash Jain ..............................................  Applicant

Versus

Union of India & O t h e r s ..................................... Respondents

Hon’ ble Mr. Justice U .C . Srivastava,V .C .

Hon'ble Mr. K. O b a w a . Member (A)__________

(By Hon'ble Mr. Justice U.C.Srivastava,VC)

The applicant, who entered in All India 

Radio, as a Shift Assistant, which name was later 

changed to Engineering Assistant in the year 1959.

He was given an Adhoc appointnent as Assistant 

Siiigineer in the year 1970 and joined as such in New 

Delhi. From there he was transferred on 1 .7 .1972  

to the T .V .Station,Radio Station,Sri Nagar,Kashmir 

for whidh he was required to have six  months training 

and he was confirmed as S-enior Engineer Assistant on 

1 7 .2 .1 9 7 3 . Although, he was working as Assistant 

Engineer w .e .f .  9 .2 .1 9 7 3 . In February 1975, he was 

transferred to Amritsar. The Additional Chief Engineer 

for the Director General Communicated the 'adverse 

entry' in the year 1975. The applicant made a 

representation for expunction against the same. Again 

an adverse entry was communicated in the year 1978 

The representations filed by the applicant against 

these adverse remarks were allowed and adverse entries 

were expunged on 27 .2 .1979  and 20 .12 .1978  respectively. 

In the year 1978, the applicant's case also came up 

for consideration with the Departnental Promotion 

Committee, which did not find him fit  for promotion, 

may be, because adverse entry t i l l  then was sustained.

Contd ..2/-
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In the year 1981, be was again considered for promotion

by D .P .C , and was promoted to the post of Assistant

Engineer w .e .f .1 2 .3 .1 9 8 1 , but as the adverse remarks

in the year 1975 and 1976 were expunged. The respondents

called another Departnental Promotion Committee in the

year 1983 by circulation to review the proceeding of

the 9;PsrC. held in 1978. The D .P .C . also found him

fit  for promotion but as lower grading was given to him.

The applicant was placed below one D .L . Narang and

above Sri Subhash Chandra in the selection panel and
^o

that 's  why notional seniority alone was given^im  with 

effect from the date when his next junior from the 

select panel of the year 1978 namely Sri Subhash Chandra 

had taken over as Assistant Station Engineer i .e .  from 

16 .6 ,1 9 8 0 , as the applicant tihough was given a low 

grading that* s why he was not promoted with effect fcom 

the year 1978. ..'1

2. The applicant's grievance is that the persons

who were junior to him, particularly I .M , Sudan, who 

was next junior to him was promoted w .e .f .  earlier date, 

but the applicant has wrongly been deprived of the 

promotion w .e .f .  the due date. The grievance of the

applicant in this behalf that his seniority position
been

laas/^ongly loweu^^down and 82 persons have/placed 

before him, although, they were juniors and seniority 

can not be disturbed merely because he was passed over 

in the year 1978. Again a seniority list  was issued 

in the year 1981, which was not acceptable to him, 

and the applicant filed a representation which was 

allowed and his position was 357 in place of 352 and 

in view of the Indian Broadcasting (Engineers) Service 

Rules 1981 and its amendment dated 1 3 .9 .1 982 , the

applicant should have been placed before I .M . Sudan

Contd ..3/-
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IN THE EIGH COURT OF JUDICATURE, AT ALLAMAD, 

LUCKNOW BMCH, LUCKNOW.

\ a j - \
m , t  Petition under Article 226 Cbnstitutlon o f Indll^ -1.

>

s

Jiwan Prakash Jain, <^sistant Station Bigineer,

. Doordarshan,Kendra,Lucl3io¥, son of Sliri M .P.Jain, 

resident of MS 20 Sector • C* iOLigan j ,Lucknow,

. • PETITIONER

Versus

1,Union of India, through the Secretary to tbs 

Q CSovernment of India, Ministry of Information

aPd Broadcasting, New Delhi.

\ Director General of laiiaALl India Radio

3 1 .fo. Director General Doordarshan,]

Deltd..

,Mandi House,

> ^The  Secretary, .Union Public Service Ooinniission, 

Sha-hoahaJi Road, New Delhi.

OPPOSITS PARTIES

The petitioner most respectfully "begs to submit 

as under

1, That the petitioner, after doing his B. Sc. 

from Punjab University in 19^9 joined A H  India 

Radio, as a Shift ijgsistant (which name was later 

changed to 'Bigineeilng Assistant) He w a g ^ y e n  a 

training for six months from 29.2,19^0 to ^ .8 .1 9 6 0  

and then g^ipointed on the said post vide letter of
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appointment dated 2^,8 ,1960, a true copy of wlzLch 

is filed herewith as Jtonexure No. 1 .

2. That since the petitioner had be on posted at 

Rajkot, in the stai^ of Gaorat, he took joining 

time and joined his post at Rajkot on 1.9 .1960.

3 ,That the probationary period of two years of the 

petitioner was ]^nninated on 31.8.l962.The petitioner 

on 31.3.196^ was informed that in supression of the 

order dated 2 .1 2 .1960, by which the joing of the 

petitioner at Rajkot had been recorded,his training 

period had also been adcJed to M s  service period.
*

^.That from Rajkot the petitioner was transferred 

to a g h  Power Transmitter Khampur in I963, where 

the petitioner remained t ill  1968. During this 

period the petitioner acquired the additional 

qualification ”Grad.I.T .E . ” wlich means the gradua 

tion of the Institution of OBlecoramunication 

EhgLneers. The Director C3eneral ^  India Radio 

opposite party n o .2 had made a note of it  in the 

record vide true copy of the letter dated 6 . ’+, 1968 

filed herewith as jnnexure No. 2 Before this on

1.3.1967 the petitioner had also been prcxnoted to 

the post of S e n io r g in e e r in g  igsistant ip i\ll 

India Radio.

That on 28.9.1968, in view of his, transfer to Jll^ 

B.ia Radio, CalcuttaCODramercial Service), the peti 

tioner was relieved from Khanpur, and he joined on 

his new assignment at Calcutta in October, 1968.

That vide notification pubOlshed in Part I I I  Sec 

tion 'I of the Gazette of India, the petitiLoner was 

promoted and given adhock eppoin-tanent as iissistant 

aigineer, and in that capacity, the petitioner joined 

at the Regional Engineer (North) ^  India Radio,

New Delhi on ^ . 9 . 1970. The petitioner was transferred 

on 1. 7 ^1972, to the T7 Station, Radio Station,

Sri NagaJ*, Kashmir for which the petitioner was req 

uired to have six months training in TV Training 

Centre, Mandi House,New Delhi.The petitioner fin,a,lly 

joined at Srinagar in January 1973.
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7 . That on 17. 2. 1973, thP petitioner was confirmed 

as Ssni or Engineering ^  si St ant , even though by 

that date,' the petitioner was working as Adhock . 

Assistant aigineer. On 9 . 2.1973 under the orders 

of the Director General, India Badion, the 

services of the petitioner as ^s ista P t  Shgineer 

which were adhock were made Temporary with effect 

from 31. 1. 1973.

8. That in i^hruary 1975, the petitioner was 

transferred to TV CSentre ill  India Radio;^ imritsar 

and vide July 1975 order, .the probationary period 

of the petitioners service was terminated from

3 1 . 1 . 1975.

0

9 . That on 10.6,1976, Shri S.W.Mitra Additional 

Chieil? QigLneer for the Director General communicated . 

the'adverse entry' made in the ‘ service hook* of 

the petitioner in the year 1975, when the petitioner 

was posted at ^ i t s a r .  The ‘ adverse entry’ was to 

the following effect :-

is a knowledgeable Bigineer, hut in general 
matters he'is too fussy and has on a number 
of occassions behaved in a very irresponsible 
and uncooperative manner and acted contrary 
to the interest of service. «

1 0 .That on representaHon made by the petitioner the 

aforesaid ‘ adverse entry‘ was expunged on 27. 2.1979 
-;A true copy o f the order expunging ’ adverse entry’ 

is  filed herewith as Anne-xure Ifo.3

11 .That in tte mean time Seniority List of the 

issistant ^gineers was prepared and published.

In the Said list, the petitioner was placed at 

serial n o .30. A true extract copy of the relevant 

portion from the said U s t  concerning the petitioner 

and the present writ petition is filed herewith 

as Ainexure Mo.^

12 .That the said ^n iority  List v/as challangpd by 

Shri T.R.Mehta Assistant Engineer at serial n o .10^ 

in the list, before the Honourable IB.gh Court of 

Judicature New Delhi in d.vil W rit ’Petition No.if91

“  3 -
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Of 1977 on which notices v?ere ordered to be issued 

on 27. 7 . 1977* The petiiioner was no party in the ^  

said writ petition, R )H  owing exp arte stay order 

had teen obtained by shri T.R.Mehta the petitioner 

in that writ petitLonz-

"Heard, ifespondents 1 to 3 are free to 
mal® the promotions on the basis of 
the impugned seniority list, but the 
promotions that may be made will be 
subject to the result of the W i t  
Petition. Ifespondents 1 to 3 are direct 
ed to mate i t  clear in the promotion 
orders,Wo costs,"

13. That in the l**it Petition N0.V91 iDf 1977 

aforementioned opposite party no,1 was the Union 

of Inc3ia , opposite party no . 2 was The ^cretary 

Government of India, Cabinet Secretariat, Depart 

ment of Personel,Wew Delhi and opposite party n o ,3 

was the Director General Jp.1 India Radio,New Delhi

l’+,That the persons above the petitioner in the 

said seniority list have been promoted to the 

post of Assistant Station Ehgineer, except such 

who had dropped or were dropped, subject to the 

final decision of the writ petition,. A true copy 

of promotion letter darted 25.^. 1978 pranoting 

62 persons including those junior to the petitioner 

is fl 3̂ d  herewi th as Jnnexure H o .^ '

^ ..That the petitioner was not promoted on account 

of the fact that there were advei^e en 13:16s in his 

service book in the year 1975 referred above, and in 

1976, which had not been ccmmunlcated to the petiti 

oner. The entry for the year 1975 which had been
T

communicated to the petitioner on 10,6,1976 had been 

expunged on .27.2,1979 after the promotion order of

25. 5 . 1978.

16,. That the adverse en-fery for the year 1976 was 

communicated to the petition in Ifebruary 1978 and 

the same was ordered to be expunged by the Director 

General Doordarshgn Ifew Delhi on 20, 12, 1978, A true 

copy of the order expunging the adverse entry is 

filed herewith as iainexure No,6 Thus there was no ’
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hinderence for the promotion of the petitioner and 

lil® all others promoted, the petitioner could 

also have been promoted to the post of Assistant 

Station Engineer, specially in preference to his 

juniors in the seniority list.

l7 • That on 21. 3* 1979 after waiting for his. promot 

ion order, the petitioner submitted his represen tat 

ion to the Director General ^ 1  India Radio,Hew 

Delhi, opposite party n o .2, requesting lUm to preraote 

the petitioner with retrospective effect. A true 

copy of the representation is filed herevath as 

j§pnexure Mo. 7 The petitioner v/as not favoured with 

any reply to his representation,

18. That on the recommendation of, the Direct Promotion 

Oommittee better known as DPC on 3.2.1981 the peti 

tioner v/as promoted to the post of Assistant Station 

Engineer and his name was at serial no . 2 of the 

Promotion List. A true copy of the order is filed 

herewith as Ainexure No.8 The petitioner joined on 

JxLs promotion post on 12. 3 . 198I,

19. That the petitioner on 20.^.1981 submitted his 

representation requesting that his promotion should

^^Ijalre^^en made in accordance with seniority list

n«i,at the appropriate place. A true copy of the repre 

sentation made to the Director General ill India 

Radio, New Delhi opposite party n o .2 on 20.^.1981 
is filed herevath as Jtonexure Ho. 9

20. That receiving no reply the petitioner submitted 

reminder on 16.6.1981 and then submitted his repre 

sentation to the Secreta;ry, Ministry of Information 

and Broadcasting Hew Delhi on ’+ ,9.1981 with reminder 

on ^ .1 0 .1 9 8 1  and 20. 1.1982. A true copy o f the 

representation dated ^ .9 « 1 9 8 l  is filed herewith as 

jainexure Ho. 10

21 .That tte petitioner received reply from the
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Director QeneraX, JPJ. India Radio, Hew Delhi on 

6 ,3 ,1982 . A true copy of the same is filed herewith 

as Jnnexure No. 11 The main point to be noted in 

the reply is that while the Direct Promotion Cbmmi 

ttee had selected the deponent in 1978, he was 

promoted in the year I981 yet it  was stated that 

there was no injustice to the petitLoner.

22.That the petitioner on 8 ,^ ,1982  requested for

■ supply o t  the merit list  drav/n for promotion to 

the post of assistant Station Engineer,during 

1978. A true copy of the letter of request is ' 

filed herewith as jaanexure No. 12

23* That a tentative seniority list along with 

a memorandum of A ssist^t  Station Engineers was 

circulated on 1 .^ .1982 and the petitioners najne 

in the said seniority list was shov/n at position * 

No. 357. Para 2 of the inemor^dum dated 1 .^ .1982  

lays down the principles on which seniority list 

is prepared. A true copy of'the relevant portion 

of the Draft Seniority List is  a i e d  herewith as 

Jinexure No. n  The petitioner on 20.5 ,1982 

complained against the list circulated as tl:  ̂

sâ ne was ccntradictary to the reply"received by 

the petitioner on 6 .3 .19 82 . A true copy of the 

representation made by the petitioner on 20.5*

^  ^^2  is filed here^'dth as Jnneaire No. 1tf

That the petitioner received reply in respect 

of l:d.s representation dated 20.5 .1982 from the 

Directorate of iOl India Ra<3bo on 31. 5.1982 wherein 

it  was mentioned that the fixation of seniority 

in respect of the petitioner J .P .Jain  iSssistant 

Station Bigineer had been tal^n up in the Ministry 

A true copy of the reply dated 31.5.1982 is filed . 

herewith as JSnnexure No. 15

25* That the petitioner also received a reply in 

respect of his representation dated 8.^+. 1982 on 

23.9.-1982, wherein it  was nBntioned that the case 

of the petitioner had already b e ^  taken up and 

the decision of the Ministry is awaited. A true 

copy of the reply is filed herewith aS Ainexurp. N0.I6
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26. That the petitioner again sent a reminder on 

3 .5 .19S3 in which it  was mentioned that nanie of the 

petitioner in the seniority list  o f 1.’4 .1982 stould. 

exist at position no. 270 and not 357 i .e .ra is in g  of 

the Seniority by 87 positions.

27. That the M nistry  of Information and Broadcasting 

New Delhi issued an order on 1 8 .11.1983 wherein tte 

seniority of the petitioner was raised ahove Shci

, SubhaSh Chandra at the position Kb. 352 in the senior 

ity lis-t i .e .  the petitioner was placed at position 

Kb* 352 in place of No.357.. A true copy of the. order 

dated 1 8 ,11.1983 is filed herewith as jftnnesure No. 17

26, That the petitioner represented against the said 

order of the Secretary Ministry of Information and 

Boroadcasting on ’4 .2 .198 ’+ requesting Mm to place 

the petitioner at his proper place above Shri I.M . 

^dan  at-ppsitidn no.270 a5 others below shri I .M . 

Sidan were ;junior to the petitioner in the seniority 

list o f Assistant Engineers circulated in the yeaJ* 

1977 by the Director General All India Ra.dio, New 

Delhi taW.ng into account the principle laid down 

in para 2 of Memo dated 1.’4 .1982. The petitioner 

had also enclosed an extract from a circular of the 

Ifome Ministry governing such cases. A true copy of 

^  ^j^iiTrepresentation filed by the petitioner on >4.2.

is  filed  herewith as iinnexure N0. 1R The petit 

ioner also submitted reminders on 26.3.198^ and 

16 . 5 . 198V requesting for an early decision in the 

matter.

29. That the petitioner got a reply from the 

Director General All India RactLoji. New Delhi on 30. 

5.198V by which the representation of the petitioner 

dated V .2.198V was rejected, A true copy of the 

order is filed herewith as Annexure No. 1Q

30. That on 18.8.198V the petitioner v/as transferred

to Doordarshan Kendra Lucloaov;, where he has joined 

on 31.8.198V. ,
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31* That on 10. 10. 19S’-{- th@ petitioner submitted his 

appeal to the President of India against the order 

parsed by the Director jOeneral ia i  India Radio 

New Delhi rejecting the representation of the 

petitioner on 30. 5 . 198^ , praying that m.s seniority 

l̂ e restored to its proper position in accordsce 

\vith his seniority. A true copy o f the memo of his 

appeal dated 10. 10. 198if is filed herewith as 

innexure No. 20

32, That from the Presidential Secretariate the 

petitioner was informed "by a letlfer that the case 

of the petitioner had Iseen forwarded to the chief ’ 

Secretary, Government of Uttar Pradesh. In fact 

this was wrongly done, because the Chief Secretary 

Government of Uttar Pradesh had nothing to do in tfce 

matter.

33 • That on 7 . 1.1985 the pe ti tione r again submi tted 

his ^ p e a l  to the president of India requesting him 

that the ca3e of the petitioner referred to tte 

I'iinistry of Information and Broadcasting, New Delhi 

and the same had nothing to do with the chief 

^cretary , Government of Uttar Pradesh, Lucknow.

A true copy of the submission of the petitioner dated 

7»1*1985 is filed herewith as Ainexure N o .21

That tte appeal was acknowledged by the Presid 

^ ^ ^ n t i a l  ^ c r  atari ate indicating the petitioner that 

his appeal had been forwarded to the ^cretary 

Ministry of Information and Broadcasting New Delhi 

A true copy of the acknowledgement is filed herewith 

as ipnexure No. 22

35. That tte petitioner has reasons to believe that 

Direct Proraolaon Committee is going to meet and 

select candidates for promotion and in ca^e the pet 

itioners position is kept at No. 352 in place of 270 
tte persons junior to the petitioner shall be promoted

36. That in the case of Malcom Lawrence Cecil D ’souza 

Versus Union of India and others reported in 1976( 1) . 

seepage 599 i t  has been held in matters of claiming
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seniority there should "be no delay and laches, as 1he 

same is likely to result in administrative complica 

tions aPd difficulties. The petitioner in such matter 

ha^ to act with due diligence and promptitude, and 

not s l e ^  over the matter.

37. That in the ordinary course the petitioner stould 

have been pit)moted to the post of Assistant Station 

Bigineer in 1978 ajid not 1981 and that his position 

in the seniority list should be at No. 270 and not 

3^ 2. The action of opposite parties in not accepting 

■the contention of the petitioner is arbitrari ^ d  

violative of ^ t i c l e  and I6 of the Cbnstitation 

of India.

38. That even i f  the time taken in m ^ing  represen 

tations to the appropriate authorities is to be 

excluded vide Ha^riysJia State Electricity Board 

Versus State of Pun jab (197 2) 7 S.L.R.page 5^0 , it  

ha^ been pointed out' by the Ibnourabls Supreme 

Oourt that a person aggrieved by the orders 

promoting his juniors over his head should approach 

within six months or year and he should not try 

to unsettle the settled matters ? . S.Sada^hivswamy 

Versus State of T.N. 1975 ( 1)SGG 1̂ 2. There are 

many other caPes N.S.Mehta Versus Union of India 

1977(3) sec 260 P.C.Menon Versus A BalKristoa 1977 
( 3) see 255 Har Swarup Versus General Manager 

Osntral Railway 1975 ( 3) SCO 621 Pi are Lai Versus 

Union of India 1975(^)SCG 76 K.V.Rajlakshimi Setty 

Versus State of Mysore AIR 1967 SC 993 Rabindra 

Nath Bose Versus Union of India 1970( 1) SCC 8'4 
State of Orissa Versus ^Arun Kumar Patnaik 1976(3) 

see 579 in which emphasis has been laid for 

approaching this Honourable Oourt at the earliest.

39. That the petitioner having no other alternate 

adequate remedy available prefers this writ 

pe ti tion, on the fo H o  win g amon g 0 the r groun ds: -

P .T .O . for the GROTOIDS
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1- Because opposite parties have acted illegally 

and arbitrarily in revising the seniority list  

and placing the petitioner at position 357 

later chsngpd to 352.

2- Because 82 persons still placed over the 

petitioner in .the seniority list  are juniors 

to the petitioner.

' I

3- Because adverse entry in the service record of 

the petitioner in the years 1975 and 1976,which 

have been expunged cannot be taJ^en into cpnsido? 

ation for depriving the petitioner of his legal 

rights and seniority in service.

Because in matter of employment, there is a dis 

cremination against the petitioner , thus there 

is  violation of ^Article and 16 of the Consti 

tution of India,

yV

5. Because by loss of position in seniority the 

petitioner has been put to a loss of not only 

status , but financial loss as well as oppurtun 

ity for furthur premotion.-

6. Because the case of the petitioner cannot be ts 

defeated merely on the ground that in 1978 he 

was passed over for promo lion due to adverse 

entry one of which was not even communicated 

and-both of which have ultimately'been expunged

7 . Because no reasons have been assigned by opposite 

parties for revising the seniority list and.

placing the petitioner^ below his 82 juniors.
\

8. Because no reasons have been assi^ed  in rejecting 

the representations of the petitioner, and action 

of the opposite parti’es even i f  administrative

is justiciable.

9. Because the petitioner has got a legal right 

and opposite parties have got a legal duty to 

place the petitioner at the correct place in the
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9 . seniority lis t  aPd S^ve prDmotion to the

petitioner from 1978 gŷ d not 198l,as even ju­

niors to the petitioner we re promoted on 25.5*1978

10 i Because in view of Jpnesure-A to ^nexure Ito.10 

para 2 and ^ a3 quoted therein,after expunction 

o f the adverse entries against the petitioner, 

the 'Said  fact should have been immediatd.y 

"brought to the notice of Departznenta 1 Promo­

tion Cbmmittee*

11. Because the seniority list  of 198I was not 

acceptable to the petitioner who had submi-fed 

his representation and hLs representation having 

been allowed a^d the petitioner from position

357 was placed to 352 and in view of 

jinnexure No. 23 Indian Broadcasting (Qagineers) 

Service Hiles 1981 and its ameiidment dated 

13.9 .1982 Jinexure No,2^ the petitioner siould 

have been placed before Shri I.M.Sudan at po­

sition No. 270(See Para 7 ( 2)' at page 5 of ^n- 

exure No, 23 and para 2(c) at page 1 o f ^nne- 

xure No. 2̂ )

12. Because once the D.P, 0. had selected the peti­

tioner for promotion as iis sis taut Station Eng­

ineer in 1981 according to the para 2 an d ’+ 

o f .finnexure A to irmexure No. 10 Para 2 and-Jf , 

the petitioner s'nould have been given notional 

promotion from 31»5»1978 when Shri I.k.Sudan 

next junior to the petitioner had been promoted 

alongwith 62  others vide Mmexxive No, 5.
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Because the aforesaid Riles under Article 309 
of the Oonstitation of India having been enforced

from 5.11.1981 all other Biles on the suhject stood , 

r6pe aled vide section 16 at page 8 of iiniiesurelJo. 23

and the petitioners case wa^ to be decided accordingly.

T.

Because the petitioners cannot get the required 

relief in any appeal or representation according 

to the Riles applicable in the case. ■

15. Because in any view of the matter the petitioneris 

entitled to relief under .Article 226 of the Consti­

tution o f India*

R E R

Wherefore the petitioner most humbuly and iffipectfully 

prays for following reliefs:-

(a)

(b)

(c)

(d)

Lucknow

Dated

That a writ of Mandamus be issued against 

opposite parties comm^ding them to' place 

the petitioner at position No, 270 in the. 

Seniority List and not at Ho. 352 i . e .  below 

82 persons junior to the petitioner,I.M . Sudan 

and other .

That opposite parties be commanded to give 

notional promotion to the petitioner from 

31.5.1978 in accordance with law, and pay all 

arrears of salary due to the petitioner 

between 31*5.1978 and 11. 3*1981.

That any isuitable- writ,direction,or order 

which is deemed fit and proper under the facts 

and circumstances of the case in fa.vour of 

the petitioner against opposite parties, be 

passed or issued .,

That costs of ttiis writ petition be decreed 

in favour of the petitioner,against (|)posite 

Parties. . ■ / /  P /
(ZcK,

(Hargu.ru Charan)
✓

o ^q Qcj Advocate
^   ̂ • Oounsel for the petitioner
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IN,THE HIGH (XURT OF JUDICATURS, AT ALLAHABID, 

LHCKNOW BEI'ICH, LUCKNOW.

Mrit Petition No. of 1985

1 I ’ i

J.P .Jain

Versus

Union of India and 3 others

^ ^ ^^ ^ t io n e r

Opposite Party

\

■ iiMIDAVIT 

I ,  Jiwan Prakasb Jain, aged about i|4 years 

son of Late Shri M .P.Jain, resident of 1® . 20 Sector 

•C ’ - ^iganj, Lucknow, do hereby solemnly affirm and 

state as under;- . ■ -

1, That contents of para 1 to 3? of the writ petition 

are true to tte knowledge of the depc^nent who is 

petitioner in the writ petition, (

2. That innexures No, 1 to 22 have b e ^  compared by 

the deponent from their ori^nals  and the same 

are certified to be their true copies.

Date-d 2 ^ ,^ . 1985 DEPONENT

I, the aforesaid deponent do hereby verify that 

contents of para 1 and 2 of this affidavit are true 

to my knowledge. No part of the affLdavit'is false* 

and nothing material has been concealed so help me 

God.

(J.P .JAIN)

Dated 2^ 3.1985 DEPONENT

I identify the deponent, who' has signed before me.

Umesh Chandra Joshi,' aerk  to Shri Harguru Oiaran 
Advocate, High Oourt, Lucknow,

Solemnly affirmed before me on 2fo.3 .1985 at ^ 5 ^  
AM/PM by the deponent Shri J .P .Jain  who has been %

V
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IN THE HIGH:C0URT OF JUDICATURE AT ALLAHABAD, LUC.KNOW BANCH.LUCKNOUJ

WRIT PETinON NO........... ......................................................  OF 1985

............................. ............................ .................... PEnnONER

VERSES

UNION OF INDIA AND OTHERS............ ........................ . OPPOSITE PARTIES

^  MNEXURE “ J-

-'V

GOVERNMENT OF INDIA 

DIRECTORATE GENERAL: ALL INDIA RADIO.

NO* 3/20/60-SIII. Dated: the 23.8 . 60 Neui Delhi, 
24

MBnoRANDUn

Shri..«4........... ....................... ..............  is offered a temporary
post of Shift Assistant in All India Radio on the rainimura the time of 

saale of Rs»150-10-330-EB-15-39Q or any other time scale acfciissible, 
on the folloujing terms and conditions. He luill be permitted to elect 
the above mentioned existing scale of pay. • *

a) The post is Central Qoyernment Class III.

b) The post is,at present, tanporary but is likely to continue 
indf finitely,

c) He will be on trail for a period of two years udth effect 

from the date of joining the post.under this memorandum. This 
period may be extended or curtailed at the discretion of the 
[appointing authority,

d) He mill be liable to be transferred to any place in India*

e) He hd.ll give the declarai'on in the form enclosed and in the event 
of his hawing more than one wife living, the appointment will
be subject to his being exempted from the enforcement of the 

requirement in this behalf. In the vent of a declaration being 
found to be incorrect after his appointment, he will be liable 
to be dismissed from serbice,

f) l̂ e mill have to take an oath of allegiance to the Constitution 
of India in the presoribed form. This oath will be taken at 
the time of joining,

g) The appointment can be terminated:-

liJITHOUT NOTICE

i) during or at the end of the period of trial,

ii) if  guilty of insubordination, intenperance or other misconduct 
or i f  so required under any of the provisions of rules pertain­
ing to the service for the time being in force,

iii) i f  medically unfit,

(2) BY ONE P10NTH«S NOHCE:

If in the opinion of the Qovernmef»t he, at any time, proves 
unsuitable for the efficient per*-formance of his duties.

Cbnti..,2/“
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(3) BY THREE f10NTH*S NOTICE;

On either side uithout cause being assigned.

provided that in the case of (2) and (3) above. Government 
may, in lieu of notice, give a sum equivalent to the anount of i>ay for 
the period by which the notice falls short of the prescribed'^cne*

h) He will be liable to transfer, at any tiaie, to service under a 
public Corporation and on such transfer he mill be liable to the 

conditions of service to be laid doun for the employees of t hat 
Cbrp oration.

i) Hie eppointment is subject to his being declared physically 
fit by a Civil surgeon or a Oiatr ict Medical Officer or a 
Medical Officer of Equi|s;alent status. He should produce 
this certicicate of physical fitness from the said authority, 
at the time of Joining duty.

ii) No travelling allowance or joining time uill be acinissible 
for joining the post,

iii) His appointment is subject to the conditions precribed in 
the bond executed by his as a Shift Assistant Trainee,

If the offer is acceptable to Shri ,...3itnast.praka8h.3ain.........
he should intimate his acc^tabce to the undersigned and report for duty 
as Shift Assistant to the A ssistant Station Diroctor/ All India Radio,
• ••Rajkot* . . . . . • •  on the 25th Aijgust 1960 or as soon there£fter as 
possible but in any case not later than the 8th S^tember 196Q,

(Kailash Nath)
Deputy Director of Administration, 

for Dy.Director General(Admn)

TO

ShriOinan prakash Jain 

Shift Assistant Trainee, ESD 
A 11 India Radio 
Neu Delhi.
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IN THE HIGH COURT OF aUDICATURE AT ALLAHABAD,LUCKN01ii BANCH,LUCKNOlt)o

liiRIT PEHTION NO.......................................................................  0*"

3 .P .3AIN ................................................................................. PETITIONER

UERSE3

UNION OF INDIA AND OTHERS...................................- OPPOSITE PARHES

GOUEROTENT OF INDIA 
DIRECTORATE GENERAL : ALL INDIA RADIO

NO. 13/38/67-SIV Dated New Delhi, 6-4-63
17th Chaitra, 1390 Saka,

WgqORANDUW

• '

■ Reference Engineer-in-charge» High Power Transmitter, Khatnpur* s 

letter NO,21/119/63-s/.166B, dated 8.^-1968,
* *  • 

The grade I.T . E. qualifications since acquired by Shri D.P,3ain, 

Senior Engineering Assistant have been noted in this Directorate*

ANNEXURE-2

Sd/-(P.R.Bose) 

section officer 

for Director General

The Ehgineer-in-Charlge, 
High power Trangnitters, 

All India Radio, 
Khamaur.Delhi.

’ GOUERWENT OF INDIA
V  ' ' office  OF THE ENGINEER-in-CHARGE
€ V .'VOiV high POWER TRANSMITTERS, ALL INDIA RW3I0

NO: 21(119)/63-s/45 Khampur, p,O.Alipur, Delhi.36 

Dated* 18th April, 1968

Forweirded to Shri 3,P.3airi, SeniorEngineering Assistant 

for information.

(R.P.SAXENA) 
ADPIINISTRATIUE OFFlCERi 

FOR ENGINEERS N-CHARGE.



IN THE HIGH COURT OF JUDICATURE AT ALLAHABAD, LUCKNOW BANCH, LUCKNOlii.

yRIT PEHTION C3............................................................ OF 1985

a.P.3AIN ................................................................................  PETITIONER

VERSES

UNION OF INDIA AND OTHERS...................................  OPPOSITE PARTIES
/

ANNEXURE- 3

GOUERM^ENT OF INDIA 

DOOROARSHAN; LUCKNOliJ.

no; DTCL/15(16)/79 Dated the, 27.2.79

'1
PIEinORANDUPl

Reference representation dated 6,1.79 from Shri 3,P.3ain,

Asstt. Engineer for the expunction of adverse remarks from his confidential 

reports for the year 1975 communicated to him vide DG» AIR nemo NO.A- 

2B0 1 3/28/76-CS dated 10.6,76, ^

2o Siri Gain is informed that the representation has been accep­

ted by the Director General, Doordarshan and it has been decided to expunge 

the adverse remarks from the confidential report for the year 1975 of 

Shri D.P.Dain, Asstt, Engineer.

Sd/- 

( PIUNIR AL«n ) 

DY.DIRECTOR OF PROERflntlE 

for DIRECTOR

Snri D.p.Daini 

Asstt.Engineer, 

Doordarshan 

Lucknou),
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IN IHE HIGH COURT OF JUDICATURE AT ALLAHAB/UD,LUCKNOW BENCH ,LUa<NOVJ

WRITE PETITION NO. . .  ................. .. . ....................................OF 1985

J .P .  JAIN . . w ................. ....................................................... .BETITIONER

VERSUS . .

UNION OF INDIA Al'TD OTBiERS . . ....................................  OPPOSITE PARTIES

• - .

DIRECa‘ORATE GENERAL: ALL INDIA RADIO

SENIORITY LIST OF ASSISTANT ENGINEER,ALL INDIA RADIO AS ON
1-1-77

S.No. Name of Date Date of Details of Post in VThether Remarks
Officer of birth first post held which SC/ST

appoint- in AIR perma-
ment in nent

_______________________________ AIR___________________________________________ ;___________
1 2 3 4 5 6 7 8

1 . S /Shri ■ *
Ravendra 2 1 .1 .4 9  1 5 .6 .6 3  AE—15—6—63 — — on deputa'
Kumar Sanyal tation to
M.Tech. - ' the Min.

of Petro­
leum & 
Chemicel

' 3 -

AMNEXURE-4

S O .J .P .Ja in  26 .7 .3 9  ,29 .2 .60  
B.Sc.Grade ITE

AE-29.2.60
SEAl-3-67
AE31,1 .73

do 24.9 .7C

31 .I.M .Sudan , 25 .12 .35  25 .2 .60  
B.Sc(Hohs)
Grade ITE

32 .D ila R a m ' 2 .9 .4 4  6 .9 .7 3
AMIE

AE-25.2.60
SEAl.3 .67
AE31.1 .73

AE 3 .9 .7 3

do

33.N.Sridharan 14 .12 .47  19 .9 .7 3  AE-19-9-73

M-sc-

x^^^SuDhash C3ia—9 .6 .3 8  2 5 .2 .6 0
'.Vndra

E'.ScGrade ITE

tamrv^p.Mangla 2 5 .3 .3 6  2 7 .8 .6 0  
c&.Sc.GradelTE

19 .11 .35  2 6 .2 .6 0  
B.SX.Grade ITE

EA-25.2.60
SEA,-l-3-67
AE31.1 .73

EA-27-8-60 
SEA-1-3-67 
AE-31-1-73

EA-26-2-60
SEA-1-3-67
AE-31-1-73EIRE

37 .S .H ari 23 .8 .4 7  10 .10 .73  AE-10-10-73
B.Sc.(Engg)

S.Surendra Kurnar
Sharma(B.E.) 3 1 .8 .4 8  8 .8 .7 3

3 9 .A .P .Santra 1 .4 .3 6  3 .3 .6 0
B .Sc . (Hons)
Grade ITE

50 .C .R .Srinivasan
B.Sc.Grade 4 .2 .4 1  20 .7 .6 2
ITE

AE-8-8-73

EA-3-3-60
SEA-15-3-67
AE-31-1-73

EA-20-7-61 
SEA-1-3-67 
AE-31-1-73‘

SEA

SEA

SEA.

SEA

-dO-

Workinc 
ASE w .e .f . 
10 .9 .75

8 .9 .70

30 .8 .7 0

23 .9 .70

3-10-70



-2-

41 .V .Srinivasa 24 ,4 .4 1  2 4 .8 .6 1  EA-24-8-61
Murthy,B.Sc AHIE SSA-1-3-67

AE-31-1-73

42.Radhey ShyamSO.12 .49 5*9 .73  AE-5-9-73 
Tewari,Msc
(Physices v/ith Electronics)

43 .Itarender Mohan

Mehra 6 .9 .4 9  1 .1 0 .7 3  AE-1-10-73
M.Sc.XPhysics)

44.S.K.iaal 18.11.4722.7.61 
B .S c . (Hons)
Grade ITE

-do- 8-9-70

AE-2.2-7-61 
SEA-1-3-67 
AE-31-1-73

45 .H .K .D .N agp all5 .2 .40  15 .6 .61  
B .Sc.Grade ITE

EA-15-6-61
SEAl-3-67
Ae-31-1-73

46.N .Sivapraka-2.8.36 19 .6 .61  SA-19-6-61
san B ,S c . (Hons) SEA-27-3-67
Grade ITE

47.Mahesh Chandra
B .S c .(B le c . 1 5 .1 1 .4 9 3 0 .8 .7 3  AE-30-8-73 
Engg.)

48.M.R.Nagaraj a 19 .1 .43  .1.12 .65EA-1-12-65
B.Sc.GradelTE SEA-17-7-72

AS-3-9-73

49.K.Balakri-  8 .6 .3 9  
shanan 
Grade ITE

1 .6 .6 1  EA-1-6-61
. SEA-1-3-67 

AE-31-1-73

.17 .8 .73  AE-17-8-73

SO.T.V.Satyanarayanan EA-12-6-61
R.O.B.Sc-  4 .1 0 .3 4  12 .6 .6 1  SEA-6-3-67 
Grade ITE AE-31-1-73

51«T.C.Ram deral3.6.35 2 0 .7 .6 1  EA^20-7-61
B.Sc.Grade EIRE SEA-1-3-67

AE-31-1-73

•SwatantHa Kumar 
>^^^\Sharma,AMIS 1 9 .8 .3 8 2 8 .8 .7 3  .AE-28.8.73

Chand 2 8 .3 .4 4 , 
a B . S c . Gr ade ITE

f^X^.Ramakrishan EA-17-6-61
.Sc.Gra!de ITS SEA-1-3-67

27 .6 .3 9  17.6.6-1 AE-31-173

.B .K .Tane j a 28 .1 .37  7 .7 .6 1  EA-1-6-61
B.Sc.Grade ITE • SEA-1-3-67

AE-31-1-73

56.S.Raghunathan b a -7-7-61
B.Sc.AI-lIB 1 5 .7 .3 S  7 .7 .6 1  SEA-13-3-67

AE-31-1-73
5 7 .R .K .Srivastava AE-10-9-73

B .Tele . 18 .5 .5 1  10 .9 .7 3

58 D .S .R .B .N .Harnath
Baba,BE 5-5-50 8-10-73 AE-8-10-73

SEA

SEA

-do-

SEA

SEA

SEA

-do-

SEA

- d o -

-do-

Ad-hoc
AE w .e .f .
14 .9 .70
v7orking as
ASE
w .e .f .
9 .9 .7 5

26-2-73

25 .9 .70

24 .9 .7 0

9 .9 .7 0

28-9-70

26 .11 .70

8-2-70

Resign, 
v /.e .f . 
20 .11 .73

— 3/-

V
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59.A .V ,Arabati 2 2 .3 .3 9  2 8 .8 .6 1  , EA-28-8-61 QPEA - 21-12-70
(Radio physics & . SEA-1-3-67
Electronics) ' AE-31-1-73

6^-K.C.Vijayan, 9 .5 .3 5  3 1 .7 .6 1  EA-31-7-61 SEA
B .S cG rad e  ITE SSA-31-3-67

AE-22-3-73

61.K.Narayanamurthy EA-4-8-61 EA - 24-12-70
B.Sc.Grade 8 .1 0 .3 4  4 .8 .6 1  SEA-10-3-67
lERE AE-31^1-73

62.S .Jayaram an,22 .10 .49 2 7 .8 .7 2  AE-27-8-73 - -
BE

63.Virendra Pal Singh .
B .Tech. 15 .2 .49  15 .10 .73  AE-15-10-73 - - -

6 4 .Li. RarnanathanlO .6 .3 6  6 .6 .6 2  EA—6—6—62 EA — —
B.Sc.Grade ITS SEA-7-3-67

AE-31-1-73

65^V.M.I.Subramanian EA-9-7-62 CQPEA - 27-11-70
B.Sc.Grade ITS ' SEA-1-3-67

26 .11 .36  9 .7 .6 2  AE-31-1-73

66.M.Karthikeyan *EA-10-10-62 QPEA - 23-12-70
B.Sc.Grade BIRE , SEA-15-5-67

1 .7 .3 5  10 .10 .62  AE-31-1-73

6 7 .Ja i  Prakash 10 .7 .50  3 .1 0 .7 3  AE-3-10-73 -
Bupta B .Sc .(Engg .)

68.Bhola Nath 4 .9 .4 8  4 .9 .7 3  AS4 .9 .73  - -
B.Tech.

6 9 .John George 2 .3 .4 0  10.1062 EA-lO-lO-62 - - 31 .10 .70
B.Sc.Grade ITE ' SEA-14-8-67

AE-31-1-73

70 .T .Rajagoplanl5 .5 .38  2 2 .8 .6 3  EA-22-8-63 EA - 9 .1 2 .7 0
B.Sc.AMIE

^  ■ 71 .D .K .B o se , 2 6 .3 .3 6  3 .1 2 .6 3  EA3 .12.63 QPEA. -
\ B .S c .m iE  SEA 9 .9 .6 8

AE-31-1-73

72.B.Sri-kumar 3 .1 0 .4 2  1 .3 .6 3  EA-1-3-63 QPSA
B.Sc.AMIE SEA-27-9-68

AE-10. 10-73

S v ^ ^ . S i t a  Ram, 1 0 .6 .4 8  3 .9 .7 3  EA-3-9-73
(^dectronics)

^^Aaidyanathan EA-18-6-63 QPEA - 4 .1 .7 0

■fesc.(Physlc|),3,3g 18 .6.63- SSA9.9.68

AE-31-1-73

l^lfkk.G.Joshi, 13 .4 .3 5  21 .10 .63  EA-21-10-63 QPEA - 5 .1 2 .7 0
Gride ITe Dip in ‘SEA-1-9-68
Radio Engineering AE-31-1-73

7 6 .S.P.Chopra 1 .1 .§ 0  15 .3 .6 3  EA-15-3-63 -do- - 2 0 .1 .7 0
B.Sc.Grade ITE SEA-4-10-68

AE-31-1-73

'11 .Ram Dhani Guota AB-19-8-73 - -
BE(Electricail5 .5 .49  19 .9 .7 3

78.Surendra KumarlS.4 .5 0  2 2 .7 .73AE-22-8-73 - - Resign
Nanda/B.Sc.(Engg) w .e . f .2 8 .9 .7 !

79.S*V .Kankal 15 .4 .4 0  11 .4 .6 3  E A .1 1 .4 .6 3  - - « ,
B .Sc.Grade ITS SEA-29-11-68

AE-31-1-73

4/ .
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BOLev Rooxiani- 20<^6o38 10<,7o63
fToSco. AflXE

at*o 00.0 ,̂  Bhardwai 20o2^e,3a 8c^3<,£3. 
H*.3ci^ Gxade X.TE:

ff2o R*K* KRISHna-^ l3^tt,.4? 27ia^73.
ea nurthyAnXE
83*: Vinod KumatBE t0^9«50 tS**9*73
84o V/ed Rattan t2-41:-40 4^4*.63‘ 

B:,^Sc^  CSrade IT£.

aSo Surendra Singh 30*3^^36 l2*T*-63.
Grade ITE:

8 6 ,  G *K *  Thom as 9 ,6 o 4 C  A 0^9^63:

I Gjcade XTE.

(a.7. 3 .C , Eargp 2t*8^49 28^T.'^3
B*5c*(£leco^ £ngg* )

8 8 *  S h a i l e n d r a  3 a h a i 2 t ,.1 2 ^5 0  2t* .2 *73  
B*Techo_

8 9 V*,K.  Pathak  8« .2 .41  2 7 . 5 . 6 3

fi .3 c «  Eixade IXEl

90o- A*S.SwaTT»inathan 24*4 .42  3^T»63  
E.3C.*, AHIE,

91 . Prem Singh T .9 .41  12.6:,.64
B ,S c . tiirade ITE.

92o Tajinder Pal 9 .3 ,5 0  6 .9 .7 3
Singh, B^Tech*..

93t^ fC ,m x:daxa jan  5.4..51 3 .9 »73
94y.K.Eupta B„SS2.. 1T .8 .41 1 .7 .6 4  

Gxade Its

9 5 ,  fT^SAMTRHMArr t . 7 . 3 7  2 0 .7 „ 6 4

BVS'c.Gr-ade ITE

13,- 3,39  2 6 , 1 1 , 5 83* B,banerjee
*^^;:-.Sx:ade ITE

C M  9 7 ,^ > % K ,K u t h i a i a  8 , 7 , 5 0 :  1 4 . 9 , 7 3

S|^3c^(H onsin  P h y s ic s  )

X 1 8 , 7 . 4 8 :  i , r o . , 7 3  

(Else.),

?9>eJ^^Rajagopalam t3»9.^ 8: 1*.12,58

tfifl’ H,S,Bawa 
Gjrade rTE;

t-0,-1 S^C^Qass 
Gacade TTE.

1 4 . 3 . 3 5  2 9 , 1 1 , 5 8

1.3,-35 2 6 * 2 ,5 9

[2 J ^ m o h a n  J.ain 3 0 ,6 * 4 8  t 3 „ l O * J 3  
•b e ;  ( E L e c .t x i c a l ) ,

1 0 3  Kum , V e e n a . 2 9 , 1 0 . 4 0  6 , 9 , 7 3  
V asu d e v a  K h a r , BE*.

104  T iR ,m ehta . 1 8 , 1 1 , 3 9  3 , 3 . 6 0  
G r a d e  IT E :

5  - 7  B '

EA*10eT<.63 QPEA -
SEA.2t<̂ 9o^e
AE*31*Tt,73
EAofl«̂ 3*63 dPEA ^  
3EA*3<,t0*6a  
AEo31»r,73 
AE*2T«̂ a*73 ^  ^

A E ^ T 5 *9 * 7 3  -  ^  ^

E A ^ * 4 * 6 3  QPES.. ^

SEA,4*t0o.68 
A £ . 3 m  *7 3

EAot2*T.€3 QPEA*. - 3'*t2*70 
SEA,4^t06B 

AE*3t*1*73 
EA,4*9*63 ■ -do^ ^  -- 
3EA^22. 10*68 
AE*31*,1,73 
EA*28^7*-73 - ^

A E ; ,2 1 .2 * 7 3 .  ^  ^

EA,2 r*S :.63 
3EA^2t;.9*68 
l̂ E3T tS 1̂3 
£ S „ 3 * 7 ,6 3 .  

3 E A ^ 2 1 * 9 .6 8  

A E ,T * 2 .7 3  

EA*.r2.6*64 
3 E A ,2 T ,8 * 6 9  

. AE„31 * 1 . 7 3  

A ,.E .6 * 9 * 7 3 .

A E . 3 . 9 . 7 3  , _

E A „ T ,7 .6 4  QFEA *

3 E A .1  *6 * .7 0 ,

A E , 31 * ,1 .7 3

E A . 20  * 7 , 6 4  QPEA ^

3 E A .3 1 ,T * J 0  

A E .3 1  .1  . 7 3  

E A , 2 6 * 1 1 ,5 8 ,- . 

S E A . 1 . 3 . 6 T  
A e .3 l  ,1  , J 3  

A E „ r 4 .9 ,7 3

A E ..lg l0*73

- 4:*! 1 , 7 0

E A ,J  *.12 * 5 8  •

S E A _ t . 3 * 6 r

A E ,.2 7 *2 *T 4

E a *  2 9 * 1 1 * 5 8 .

3 E A , .t * 3 ,6 7

A . E . 2 7 * ^ ,7 4  ;

E A .,2 6 .2 * 5 9  —

3 E A * 1 .3 * 6 7

A E * 2 r * 2 .T 4

A E ..l 2 * t 0 .7 3

A E ;,6 *9 „7 3

E A ,3 * 3 ,6 0 .  —

S E A . 1 3 ^ 4 ^ 6  7 ' 

A E ,2 7 .- 2 .7 4

- 15^4^72

t2^icr^70

- .12*10,Tcr



ANNEXLIRE - 5

IN THE HIGH COURT OF 3UDICAfliRE AT ALLAHABAD,LUCKNOU BAiCH,LUCKNOW* 

Uff?IT PETITION N0«• *• • • • • <• ««*«*«a a ^  OF 1985

^•P« ^AIN.......... .......................................................... PEnriONER

VERSES

UNION OF INDIA 0ND OTHERS .................... . OPPOSITE PARTIES

a x

NOS 301/9/76-8(0)

GOVERNMENT OF INDIA 

MINISTRY OF INFORMATION & BROADCASTING

New Delhi the 24th May, 1978

Order (7/78-BD^

-4

The president is pleased to appoint on ptomotion, 

until further orders, the following officers of the c^dre of Assistant

Engineer in All India Radio, to- officiate in the cadre of Assistant
t

Station Engineer with effect from the dates they takes over the charge 

of their respectiv/e posts in accordance with postings to be decided by 

the Director General, Akashvani; • •

S/Shri

1, Shri S,U,Vendantchar 2, LJMSPant^

3, Shri Oogindoc SLngh 4o Narender Rohan Nath

5, R,N,Paul 6, Ram Sharma

7, P* George Mathew 8, Venkataracnan

9, 0, K, Sengup ta 10, T,C. 3ose

11, ' C, R.Lakshminathan 12, Kum ari K, S, Sa eo j a

13, K, Subramanya Sarma ^ 14, S^Shri Arvind Kumar

15, S, N.Dambal 16, P, C, Chakraborty

17, J,C, Uernia 18, I,n , Sudan

29, N,Sridharan . 20. S.Hari

21, V,P,Plangla •22. P, V,Issac

23, A,P.Santra

25, Mahesh Chandra

* 27, K.Balakrishnana 

29, T,C,Ramadorai 

31, R.K,Taneja

33, S,3ayaraman

37, U,P.Singh

39, U,M,I, Subramaniam

41, Bhola Nath

43, B, Srikumar

45, S,P, Chopra

47, S.KiPlurjani

38.

46,

48.

U, Srinivasaawrthy 

N, Sivaprakasam 

T, U,Rao '

C, V,Ramakrishnan

D. S.R.B, Harnath Baba 

K,Narayanamurthy

L, I, R, Ranianathan 

N,Karthikeyan 

T,Rajagopalan 

1*1, G*3oshi 

S,\/,Konkal ^  

D.D,Bhardwaj

Contd,..2/-
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49. Ued Rattan

5SJ. S. C. Garg

53, A. S* Suaminathan

55. 8 .N,Bannerji

57. S* Oas

59, U. S,Prasad 

61, D,p,Arora 

63, B*C,Batra

50, G,K, Thetnaa 

52, U,K,Phathak 

54, U.K. Gupta 

56. H, SSBauia 

58, T.R.nehta 

,60. fr, Matrajan 

62. Pl^P.G.Mair

2* The above promotions are oh ad-hoc basis and are 

subject to the final decision of the Court in the Civil writ 

petition NO,491/77 filed by Shri T.R.Mehta in the Oelhi High 

Court. The orders passed by the Delhi High Court on the above 

liirit petition is  rqsroduced belows-

9Heard, Resjondants 1 to 3 fire fsee to make the 

promotions on the basis of the impugned seniority 

list but the promotions that may be made will be 

subject to the result to the Utit petition. 

Respondents 1 to 3 are directed to make it clear 

in the promotion order l\D«oosts”*

) sd/“

(U,KRISHANAN)

UNDER SECRETARY TD THE GOUT, OT INDIA
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ANNEXURS - 6

IN THE HIGH COURT OF 3UDICATDRE AT ALLAHABAD,LUCl<Noy BANGH.LUCKNOU,

liJRIT PEHTION NO............. ................................. .......... .. OF 1985

P.P.OAIN....................................................... ............................PETITIONER

VERSES

UNION OF INDIA AND OTHERS.......................................... OBPOSITE PARTIES

I

I

AWNEXURE«I«

GOyERI\nENT OF INDIA 
DOORDARSHAN sLUCKNQW.

NO: DTCl/15(2)/78 Date* the 20.12,78

PI E M O R A N D U W

A

Reference rqaresentation dated 30,3,78 from Shri 3,P«3ain 

Asstt*Engineeer for the ©junction of adverse remarks from his confiden­

tial report for 1976 communicated to him vide Directorate General, 

Doordarshan memo no,A~28017/l/7\/iQ(CR) dated 13,3,78,

Shri 3ain is informed that his representation has been aCCEpted 

by the DirectoS General, Doordarshan and it has been decided to expunge 

the adverse remarks from the confidential report for the year 1976,

Siri 3,p,3ain 

Asstt,Engineer,
*

Doordarshan, 

Luck no u».

94/ “ 

(M,P, LELE) 

DIRECTOR



IK THE HIGH COURT OF JJDICAUJRE AT ALLAHABAD, LUCKNOW BANCH, LUCK NOW.

URIT PETIOION NO.......................................................... . OF 1985

O.P.GAIN....................  .....................................  .................PETITIONER

UERSES

UNION OF INDIA AND OTHERS...................................  OPPOSITE PARTIES

ANNEXURE-7

TO,

The Director General 

All India Radioi 
Akashvani Bhavan, 
patliament Street, 

leuDMhirl 10001,

(THROUGH PROPER CHANNEL)

subject: fcoseal for promotion in view of the expunction of ranarks.

Sir,

Kindly refer to Director Doordarshan kendra, Lucknow Office 

Pleffio.P!0.DTCL/l5(2)/7B dated 30.12,70 and N0,DTCL-15(16)/79 dated 27.3.79 

communicating expunction of adverse remarks from the confidential 

Reports of 1975 and 1976 by the D, G.Doordarshan, New Delhi.

It is understood that during the last D.P.C. held in the 

month of F^ruary 1978 one place was kept, as my case for expunction of 

adverse ranarks was pending.

Now that the ranarks have been expunged it is requested that 

my promotion from Assistant Engineer to the post of Assistant Station 

Engineer, which is long over due, may kindly be given to me immediately.

Yours faithfully,

DATED* 21st March,«1979,

(0.P.3AIN 

ASSISTANT ENGINEER, 
DOORDARSHAN KEfClRA 

LUCKNOW.



^  IN THE HIGH COURT OP JUDICATURE AT ALLAHABAD, LUCK NOW BANCH,LUCKf\101jl.

URIT PETITION NO.....................................................................  OF 1985

3.P.3AIN  ....................................................................................PETITIONER

U ERSES

UNION OF INDIA AND OTHERS.................... ...............  OPPOSITE RQRTIES

ANNEXURE-8 ^

NO: 30l/6/78-B(D)

QOUERhnENT OF INDIA 

-V" MINISTRY OF INFORMATION AND BROADCASTING

NEW DELHI,the 3rd Feb,81

ORDER (2)81~B(D^

^  The president is pleased to appoint on promotion, until further

orda^s, the follouiing officers of the kendra of Assistant Engineer in 
Akashvani to officiat in the cadre of Assistant station Engineer with 
effect from the dated they take over ths charge of their respective posts 
in accordance with the postings to be decided by the Directorate 
General, Akashvani.

1. shri C.L, Sharma

2. Shri 3,P,Dain

3, Shri Pl.R.Nagaraja

4. Shri Suantantra Kumar Sharma
5, Shri R.Raghunathan

6, Shri D,K,Bose
Shri B.SLta Ram

e<, Shri V.Uaidyanathan

9. Shri R,Krishnamurt^y

10. Shri Surendra Singh

11* Shri Shailendra Sahai
12. Shri prem Singh
13, Shri Tajindarpal Singh
14. Shri R,S,Varadarajan

>>

2, The above promotions are on^ad-hoc basis and are suQjectto the 
final decision of the Court in tKe Civil Writ petition NO.491/77 
filled by Shri T .R .n^ta in the Delhi High Court, The order passed 
by the Delhi High Court on the above lijrit petition is rqjroduced belows-

y
"Heard, Rq^ondents 1 to 3 are free to make the promotion on the 
basis of the impugned seniority list but the promotion that may 
be made will be aibject to the result of the Writ petifiJTin, Re.sptjn 
dents 1 to 3 are directed to make it clear in the promotion order. 
No. costs.

Sd/-
(U,KRISHRAN) 

iDER SECRETARY TO THE GO\/EffM»lENT OF INDIA 
TELE: NO,384896



AWHEXURE- 9

IN THE HIGH COURT OF 3UDICATURE AT ALLAHABAD,LUCKNOIjJ BANCH,LUCKWU. •

WRIT PETITION NO........... ............. . OF 1985 ‘

3.P,3AIiM..........................  ............. ..................... PETITIONER

VERSES

UNION OF INDIA AND OTHERSi'.............................. OPPOSITE PARTIES

From: 3,P,jain

Asstt.Station Engineer 

A 11 India Radio 
Luck no m.

7t)
The Director General 
All India Radio 
Akashvani Bhavan 

Neui Delhi-110001.

S^b* Rec^cst for the fixation of Seniority 

in the cadre of Asstt. Station Engineer.

Sir,

yith due respect I beg to submit the folloudng lines for your fatfour-- 
able Considerationt-

(i)

' m. 
^

That with the adverse remarks recorded in ray i^ecordod -in my 
conftidential report for the year ending 1975 4 1976 I could 
not be either considered by the D.P.C. held in Feb, 1978 or 
because of the adverse entries ray case for promotion was 
rejected.

That I made representations against the adverse remarks request­
ing for its ■ expunction. But before the ronarks, were expunged 
and communicated to me vide Director, Doordarshan kendra,Lucknou 
Memos N0.DTCL“ 15(2)/78 dt, 30.12,78 and DTCL~15(l6)/79 dated 
27,3,79 and therefore it is obvious that I could not be given 
promotion immediately.

That in faCt my name could have been screened by the DpC imme­
diately after the decision to expunge the remarks was taken. But 
the reasons best known to the department this procedure was not 

fallowed .

On the basis of the facts stated above my name in seniority list of 
Asstt, Station Engineer should necessarily exist immediately after the name of 
the person who was senior to me as Asstt, E ngineer at that tim ei,e. just 
before the D,P,C. Feb,'1978,

Though as per the rules I am not entitled to get arrears from that date 
yet the arrears accrued to me rightly and fundamentally would be from the dafca 
remarks were expunged and my seniority in the cadre o f  Asstt,Station Engineer 
would be the date on which my senior was promoted during Way 1978, Thus by 
this time my probation period of two years is authom^tically over,

I may be allowed to submit further that I requested through my application 
dated 2l/3/79 that my promotion as Assistant Station Engineer which was over 
due should be given immediately. This r^resentation also ranained unreplied 
and even not acknowledged by the Directorate, I have therefore, reason to 
beliebe either on the representation has been taken or it has been kep t pending 

to given me seniority from the original date as and when I am again approved by

Contd.,,2/-
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the D.P.C, ,

Siould I therefore,-request the favour of*-

1, AlloAidng me the aeniority mith retrospective effect in the d cadre 
of Asstt, Station Engineer ^  that I may get my poaition in the 
seniority list at the appropriate place. In case this is not done 
which is»B with in the prescribed permitted instructions I shall be 
losing my seniority and my Juniors say about 150 tjill be senior

• to me and this mill amount to a great injustice done to me,

2. ’ Issuing instruction fot the vacation of my probationary period unde r

which I hav^ been placed vide Directorate Order MD,2/8/78-SIII 
dated 6/3/81,

I shall however one ayain re-iterate that’my case may kindly be 
considsred in the matter uiill be appreciated.

An early reply in the matter will be appreciated.

Datedt 20/4/l981

Yours faithfully, 

(3.P.3AIN

Advance copy forwarded to the Ministry^ of Information and Broad­
casting, Qovernment of India, Shastri BhaVan,New Delhi for information and 

necessary action, -



ANNEXURE- 10 ^
--------

O  IN THE HIGH COURT OF 3UDICATURE AT ALLAHABAD,LUCKNOy BANCH,LUCKNOlil,

WRIT PETITION NO.........................................................................  OF 1985

3 .P .3AIN .................................................................................. PETITIONER

UERSES

UNION OF INDIA AND OTHERS.......................... ......... OPPOSITE PARTIES

From: 3,P,jain

ASSTT.STATION ENGINEER 
All India Radio,Lucktx)ut.

TD: The Secretary
V  Ministry of Information i Broadcasting,

&>astri Bhavan,

Lucknow*

7

Sub: Request for the fixation of seniority ih the cadsr of
Asstt,Station Engineer,

Ref: My rqaresentation dated 20/4/81 and 16/6/si to Directorate

Y General,All India Radio,Neu Delhi.

-A

Sir,

I make-this urgent appeal to you, having failed to ellicit any 

response from Director General,All India Radio.

My case i's briefly as follows:-

i) I was enjoying very high seniority in the list of Assistant Engineers 
when the promotion Assistant Engineers to Assistant Station Engineers was 
taken Up in 1978, My case was overlooked arising out of certain adverse 
remarks made by late Shri K.K. AQarwal Station Engineer, Jl^niritsar in ray 

C/Rs during my period of service 75, 76 and 77 at Doordarshan kendra. The
D.P.C, which was constituted is early 1978 did not properly deal with ray 
Case while screening the candidates for promotion from Assistant Engineers 
to Assistant Station Engineers. Although my case for e>q3unction of rsnarks 
was in active consideration of Doordarshan Directorate and indeed expunged, 
the aforesaid D.P.C. which sit in early 1978 did not act in confirraity 

with the spirit of Government order, Ministry of Home Affairs (Para 2 & 4 

of the same instructions interalia appended as Annexure-A)

ii) I have been promoted in the recent D.P.C, and posted as Assistant 
Station Engineef", in All India Radio, Lucknow, However, my seniroity has 
yet to be fixed appropriately as if  I were promoted in 1978, as per ins­

tructions contained in Government order quoted above.

Consequent to the injustice my seniority has gone down by about 150, 

apart from the financial loss of a delayed promotion,

I am also enclosing a copy of representation to Director General,
All India Radio^ which is self explanatory, I would request you to 
kindly call for the relevant papers of the case and accord justice immedi­

ately to which I had been victimised due to acta ini strative delays.

tours faithfully.

End: as above



S o

EXTRACT PARA Tffi AND FOUR OF MINISTRY OF HOME AFFAIRS 

NQil/3/65~Estt(D^ dated 20th Feb.*1967.

M '  V
li . rv

BARA 2. t

It has been decided that cases of the tg^e referred to in the 

concluding sentence in para 1 above should be scrutinised by the appoin­

ting authority with a view of deciding whether or not a review by the 
D.P.C. is justified taking into account the nature of the adverse 
remarks toned down or expunged. It has also been decided that,in 
future, whenever cases of eligible officers for promition/confirmation 
are placed beCore a D.P.C. , the fact whether any rq^resentation from 

any^ch officers against adverse entries in his confidential records 
is pending a decision of the cospetent authority, should be specifi­

cally brought to the notice of the D.P.C. who may defer decision brought 
to the notice of the D.P.C, who may offer decision on the case if it 
considers it necessary to cfa till a decision has been taken on the 
representation. This procedure should also be observed where the 
officer has not submitted any such r^rssentation but the time allowed 

for the purpose is not over. R^resentations received after the time 

allowed, need not be brought to the notice of the D.P.C. unless the 
competent authority has entertained them after condoning the delay.

PARA a r - .

The Departmental promotion committee will taken into account 

the records of service, as placed before thanand give due weight to 

the adverse entries appearing in the confidential, records on e
• date the cases of the officers are considered by the D.P.C. If 
entries in the C.te. have not been communicated to the concerned offi­
cer in any case, such non-communication will also be td<en into 
account by the Committee while taking note of the adverse entries. In 
case of the adverse ranarks are ordered to be toned down or expunged 
by the competent authority after the D.P.C. has met and taken a deci­
sion on the case of the officer concerned, the matter will be brought 
to the notice of the appointing au*thority for a decision whether, 
having regard to the nature of the adverse remarks and the extent 
to which these have been toned down/expunged, the case of the officer 
concerned justifies a review by the D.P.C. In case review is found 
to be necessary, the case of the officer will be referred to the D.P.C. 
for p r o m o tior>/confirmation. If the D.P.C. concerned was presided 

over by the Chiarman or Member of the UP SC, the concurrence of the 
Commission should be obtained before the Officer’ s case is referred 

to the D.P.C, for review. All Cases where the D.P.C. may have 
deferred decision pending disposal of the r^resentation will, of , 
course,-have to be brought again before the D.P.C. If on review the 
D.P.C. find officer fit for confirmatior/promotion, it would place him 

at the appropriate place in the.relevant sia select l is V  list of 
select officers considered fit for promotion, after taking into consi­
deration the toned down remarks or treating the expunged remarks as 
non-existent at the time of committee had earlier considered 
his case of promotioi/confirmation and his promotion/confirmation 

will be regulated in the manner indicated below.

pROWOTIOiL;.

If officer placed junior to the officer concerned have been promoted 
he should be promoted immediately and if there is ro vacancy, the 
junior mogt person officiating in the higher grade/post should be 

revolted to accomodate himr on promotion his pay should be fixed 
under F.R.27 at this page it would have reached had he been ̂ promoting , 
from the date the officer immediately below him was promoted, but no 
arrears would be admissible. The seniority of the officer will be 
determine in the order in which his name on review has been placed 

in the select list by the D.P.C.

Contd. . . 2/-
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If in any such case a minimum period of qualifying service 

is prescribed for promotion to a higher grade, the period for which 

any officer placed below the officer concerned in the select list 

was promoted to the higher grade, should be reckoned towards the 

qualifying period of service for prmotion to the higher grade,

CONFIRHATIONt-

If the officer concerned is recommended for confirmation 

on the basis of the toikecMingx findings of the D,P*C, on review, 

he should be confirmed whenever the first vacancy become awailfeible , 

but the seniority already alloted to me on the basfes of the revieo 

should bot be disturbed by the delay in his confirmation. In other 

words, he will be deemed to be senior to his junior who may have been 

confirmed in the meanfeime.

Sd/-

' (HAR18HCHANDRA ) '

UNDER SECRETARY TO THE GOVT. OF IfiDIA



ANNEXURE - 11

IN THE HIGH COURT OF JUDICATURE AT ALLAHABAD,LUCKNOW BANCH,LUCKNOW,

WRIT PETITION N O ......................................... ..........................  OF 1985

3 .P .3A IN ..............................................................................  PEITITIONER

VERSES

UNION OF INDIA AMD OTHERS................................ OPPOSITE PARHES

GOWER WENT OF INDIA 

DIRECTORATE GENERAL: ALL INDIA RADIO

NO; 9/ 7 / 8 I-SIIII ' Neu) Delhi, the 6.3.82

PIEFIORANDUM

Subjectj Fixation of seniority in the cadre of 
Asstt.Station Engineer. ______

Reference letter NO.nil dated 16.1,1982 from Shri J.P.Dain 

Asstt, Station Engineer, A,I,R.*Lucknou on-the subject noted above,

2, The request made by Shri Dain for fixation of seniority in the

Cadre of Asstt.Station Engineer has been examined in this Directorate 

and his name was considered by the DpC for the year 1978 alongwith 

other Candidates, who were within the consideration zone. According 

to the panel which was prepared by DPC on merit he was promoted from 

the post of Asstt. Engineer, Doordarshan, Lucknow to Ail India Radio, 

Lucknow as Assistant Station Engineer, As such no injustice has been 

done to him.

(H.N. BISWAS)

DEPUTY DIRECTOR OF ADf'1 INI STRATI ON 

FOR DIRECTOR GENERAL

Shri D.P,3ain

Asstt,Station Engineer,
•

All India Radio 

Lucknow.



Itt THE HIGH COURT OF 3U0ICATURE AT ALLAHABAD, LUCKNOy BANCH,LUCKNOW. 

WRIT PETITION NO.................................................................. 0^ 1985

3 .P .3A IN ...............................  ............................................ ....

UERSES

UNION or INDIA AND OTHERS..................... OPPOSITE PARTIES

ANNEXURE-11. 3 ^

I

From: D«P*3ain
Asstt, Station Engineer 

All India Radio 

Luck nob).

TO The Director General

(Shri P.B.Kishore, S.O.) 

S-III Section,
All India Radio, 
Akashvani Bhawan,

Neu) Delhi-1,

(THROUGH PROPER CHANNEL)

Subjectt Fixation of seniority in the cadre of Asstt.Station Engineer,.

Sir,

lijhile I am thart<ful to your goodself communicating me the decision 

regarding the fixation of my seniority in the cadre of Asstt.Station 

Engineer in AIR/Doordarshan vide your nemo. N0.9/7/B1-SIII dated 5.3,82,

As agreed to fixing my seniority amongst those who were approved liy the 

D,P,C, held during the year 1978, I request the favour of suppling me 

a merit list drawn for promotion to the post of Asstt,Station Engineer 

during 197B, This mill enable me to re-concile myself with reference to 

the placement of my seniority tn the draft seniority list circulated along- 

uith Directorate Plemo,N0,7/26/28-SIII dated 1-4-82*

I once again pray for the supply of the merit list at the earliest. 

Thanking you.

Yours faithfully*

(3, P. 3 AIN)

ASSTT,STATION ENGINEER 

ALL INDIA RADIO,LKO.
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ANNEXURE-IS . .
_  ^

IN THE HIGH COURT OF DUDICATURE AT ALLAHABAD,LUCKNOW BANCH,LUCKW01iJ.

liJRIT PETITIDN NO........... ................................. ......... .......... OF 1985

J.P .DAIN ..................................................................................  PETITIONER

VERSES

UNION OF INDIA AND OTHERS......... .................. OPPOSITE PARTIES

GOUERNnENT OFINDIA 

DIRECTOR GENERAL t ALL INDIA RADIO

NO: 7/26/B2-SIII New Delhi, dated 1st A pril,82

FimoRANDUn

i. ’
Sunject: Provision seniority list of ASEs as on 5th Nouember>1982,

One copy of the provisional seniority list of officers of 

thecadre of ASEs in AIR/ODK etc, is sent herewith for circulation 
among the ASEs. The Officers cencerned udll check the entrtes in the 

list so far as they relate to them and uill point out discrqaancies, if  
any,to this Directorate through the.head of the office, so as to 
reach this Directorate by by 14,4,82 positively. Heads of offices will 
also ensure that all ASEs working under them have been included in the 
list. Representations in this regard received after 14,4.1982 will not 

be entertained,

2« The principles on which the seniority has been fixed as per

the existing rules are that the appointment to the grade of ASEs is made 

on the basis of 40^ by Dqaartmental promotions to the grade of ASEs 
is direct recruitment. The Seniority in accordance with the rules is 
required to be maintained by inter lacing DPs in that proportion. The 
Dpfe maintain their interies seniority as allotted to them by the DPC 

and the DRS maintain their interse seniority in accordance with their 

rank earmarked by the UPSC in the Examination,

3, The adhoc appointments to the grade of ASEs, if any, become 

regular only after the nafnes of the incumbents are ibcluded in the 
panel drawn by the subsequent DpC in the order of the placings in the

^ panel drawn by the DpC.

4, m  this connection, it may also be stated here that the senio­

rity list is sub judice. As such the seniority list will remain pro­

visional till the court takes a decision in the matters,

5 , A nil statement may also be sent by Heads of the Officers by
14,4,82 even if  no representation in this regards is received by them.

!C '

SdA 

(G,K,GOGIA) 
SENIOR ANALYET 

OR DIRECTOR GENERAL,
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Q  IN THE HIGH COURT QF JUDICATURE AT ALLAHABAD,LUCKNOW BANCH,LUCKN6li/.

URIT PEHTION NO.....................................  OF 1985

3 .P .3 A I N . . . . . . . . . . . ...................... ...............PETinONER

UEBSES

UNION OF INDIA AND OTHERS^......... . ......... .OPPOSITE PARTIES

ANNEXUREl-̂ fo

From: 3*P,3ain,
A s s t t .Station Engineer, 

All India Radio,
Luck noui.

TO

■pie Secretary, ' '
Ministry of Information 4 BroadcastinQ,

Shastri Bhawah,

Neu) Delhi.

(THROUGH PROPER CHANNEL) ■

Subject} yrong fixation of seniority in the cadre of 

AsstttStation Engineers. ________

Sir.,

I am to invite your kind attention regarding my placement in the 
seniority list of Asstt . Station Engineers working at AIR/Doordarshan kendra 

and my objection to the wrong fixation of my seniority vide letter dated 

7_4_a2 to D, G,, AlR(copy enclosed) I had asked for a copy of the panel 
approved by the D.P.C. held during the year 1978 for the purpose of promotion 

in the cadre of Asstt. Station Engineer, Unless a copy of the panel is 
supplied to ae it will not be possible for me to accept the placement of my 
name in the seniority list as done by the Directorate. A copy of the appro­

ved panel is needed to find o«tiy toy placement in that list which is very rele­
vant to th fixation of seniority. I a l ^  do hope that the panel drawn ^ring

1978 is no more confidential and there should not be any hitch in supplying
a copy to the individual i f  insisted upon to satisfy himself about his place­

ment in the seniority list.
•  •

I have reason to believe that I can not be placed in the bottom 
>\of the panel as appears from the draft seniority list of Asstt. Station Engineer. 

'  ^j\circulated by the Directorate. Hence the request for the supply of a copy 

f the panel has been made.

i I ’ shall be grateful if  you kindly look into the case and favour
'bb  with the supply of the above information â s: the earliest so that my inter­

est of service remain safe guard,

I am not yet able to reconcile with the Directorate, AIR, Plsno no. 
g /7 / 8 i_s_iii dated 6/3/82 (copy enclosed) in response to my representations 
to you vide my applications dated 4/g/81and 2 l6.l/82 addressed to you regar- ' 

ding fixation of my seniority.

Yours faithfully,

(3.P.3AIN) 
asstt.STATION ENGINEER

Dateds 20th May'1982

Copy toi- The Director General(Shri H.N.Biawas D0A),A11 India Rado,

Akashvani Bhavan,Sew Delhi—1.

topy to : Tl-ie Secretary ,M inistry  o f  inform ation  & B roadcasting , Shastri

Bhavan,New D e lh i ,
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in  THE HIGH COURT OF JUDICATURE AT ALLAHABAD,LUCKNOW 0ANCH»LUCKNO1i1,

W^IT PETinON NO....................................................................  OF 1985

................................................................................................  PETITIONER

VERSES

UNION OF INDIA AND OTHERS.......................................  OPPOSITE PARTIES

ANNEXURE ~ 15

I

GOUERPflENT OF INDIA 

DIRECTORATE GENERAL i ALL INDIA RADIO

MO* 9/7/ai-sni(pt.2) New Delhi, the 31st May, 1982

WEPlORANDUn

dJbJect: Wrong fixa-tion of seniority in the 

Cadre of ftsstt,Station Engineer.

Reference letter No.nil dated 20.5,82 from Siri a.P.Oain, Asstt. 

Station Engineer, A .I.R ., Lucknow on the subject noted above,

2. The fixation of seniority in the cadre of Asstt.Station Engineer in 

respect of Shri J.P*3ain ASE has been taken up s^arately uiith the Plinist- 

ry. A final r ^ ly  mill be given to him as soon as the decision in the 

matter is received from the Plinistry.

(P.B.KISHORE) 

SECTION OFFICER 

FOR DIRECTOR GENERAL

TO

^ r i  3.P.3ain 

Asstt. Station Engineer 

All India Radio, 

Luckrom.
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IN THE HIGH COURT OF JUDICATURE AT ALLAHA8AD,LUCKN0U BANCH.LUCKNOliJ.

WRITPETinON NO.......................................................................... OF 1985

3 .P .3AIN .................................................................................PEnnON ER

UERSES

UNION OF INDIA AND OTHERS...................................  OPPOSITE PflRHES

AMNEXURE ~ 16

GOUERNMENT OF INDIA 

DIRECTORATE GENERAL * ALL INDIA RADION

NO; 9/7/81-SIII(Pt.I) Neui Delhi, the 23rd Sqjtember, 1982

WmORANDUm

subjects iiJronq Fixation of seniority in the Cadre of ASE.

Reference endorsement NO.LK0*21(242) / b i-S,dated 8*4,82 from 

Station Director, All India Radio, Lucknou on the subjected noted aboves

2, Shri D,P.3ain, Asstt. Station Engineer, AIR, Lucknow desired to 

have a copy of the select list fcteaun by the DPC in the year 1988 for 

the promotion Asstt,Engineers to the post of Asstt,Station Engineers,

It may be mentioned that this select panel is available with the Ministry 

of 148 and copy of the same cannot b# supplied to the individual of can­

didate, for some acininistrative regains. However, it may be mentioned 

here that the re-fixation of seniority case of Shri Gain has already beeq 

taken up and the decision of the Ministry is still awaited.

Sd/^ ,B .K i shore 

Section Officer 

For Director General

TO

The Station Director 

All India Radio, 

Lucknow,
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IN THE HIGH COURT OF 3UDICATURE AT ALL AH AB AD, LUCK NO U BANCH.LUCKNOlii.

WRIT PETITION NO............................. .......................................

...............................................................................................

VERSES

UNION OF INDIA AND OTHERS.................................  OPPOSITE PARTIES

N0.301/9/76-B(D)

Qjuernment of India 
MINISTRY OF INFORRAHDN & BROADCASTING

New Delhi, the 18th Nov.,1983

ANNEXURE - 17 ^

nRDFR NQ.57/B3-B(iO

in p a r t ia l  m o d ificatio n  to t h is  P l in is t r y s  D P

81-B(D) dated 14.5.1981, the p re s id e n t  i s  p leased  to 

n a in . Assistant Engineer ,Doordarshan  kendra,Lucknoui to the POst of 
AfsxLtanrstation Engineer, AIR, Lucknou,, i n  the Ounion Scale  of Indxan 

Broadcasting  (Engineers) Service  w. e. f. 16.&.ig8D.

2 . The ^ p o in t m e n t  o f  * r i  3 a in  w ill  b e  °  „

11 3 1981, ISto a rr ea r s  o f  pay and allow ances uxll be  paxd to him during 

s i d V i S d r  Hou,aver, he i s  e n title d  to pay  and a-llowa nces due 

and adm issible , for the  post  o f  A ss ista n t  Station  Engineer 

e ffec t  from 12.3.1981, the  date from which Shri Dain has been actually

perform ing the d u ties  o f  the p o s t .

3 Shri D ain  m ill tank erv^jloc ju n io r  to Shri D .L .N a r a n g  and senior 

tl S h r i S i b S s h  Chander i n  the sen io rity  U s t  o f  ju n io r  Scale  o f

Indian Broadcasting (Engineers) Service officer.

'w:

(IQBAL KRISHAN) 
tinder Secretary to the  Q 3 v t ,o f  India

Copy to:-

i  s w r a e W / i " !
83-AU-II dated 14*7,1983,

3, F  & A.0,(IRLA Group), Ministry of I&B.New Delhi,
4 , Director (A IR ) .Ministry of IiB,New Delhi,

5, Shri 3 , P , 3 a i n ,A . S .E , , A  IR,Lucknow,

6, Station  D ir e c t o r ,AIR,Lucknoy,

7 ,  V ig ilance  Section ,DGt AIR,Keui Delhi,

8, Order folder,
9, Spare copies.

'■i

iX ^A L  KRISHAN)
' '̂ VtJlJDER SECRETARY TD THE GDVT.CF INDIA 

 ̂ ‘ /T  TEL El 384597
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ANNEXURE - 18
■ ' ■!.......... .............. .

■t

IN THE HIGHCOURT OF DUDICAOTJRE AT ALUHA0AO,LUCKNOy BANCH,LUCKNOy.

lilRIT PEnnON  NO.................................... ..................   OF 1985

3.P. 3AIN .................. ......................................................... PEHTIONER

UERSES

UNION OF INDIA AND OTHERS  ...................OPPOSITE PARTIES

From: ShKlf 3.P.3ain
Assistant Station Engineer, 

All India Radio 
Luck no u).

TO
The Secretary,
Ministry of Information & Broadcasting 

Shastri Bhauan,

Neui Drihi.

N

Subject* Fixation of Seniority.

Reference: Order N O ,37/83-B(301/9/75-B(D)- dated 18.11*1983 

from the Ministry of I&B. ___

Sir,

This has reference to the order N0f37/83-B(D) (301-9/76-B(D) dated 
18,11.1983, uiherein allowing me the seniority above Shri SJbhash Chander 
in the seniority list of Dunior Scale of Indian Broadcasting (Engineers)

Service. . i..
I have to lay the following points for your kind consideration as

I am still sure that my seniority has not been fixed correctly.

1, In the seniority list of Assistant Station Engineer, I am made 

junior to Shri I,f^, Sudan & 81 officials though in the seniority list of 

Assistant Engineers, I am senior to these persons. This anomili has 
perhaps arisondue to the fact that my case for considered or ignored^due 
to adverse entry recorded in D.ns.for which I had represented within the 
time limit and the decision mas finally conveyed to me rather very late.

2, The adverse remarks had been EX"̂ UNGED AND NOT TO NB'ui DObiN. It 
primafaci indicates that my position in the select list of Assistant 
Station Engineers should have been above Plr. I.(n. Sudan who oas immediate 
junior to me, Will it not be a great injustice that eighty two pffisons 

become senior to me when the raalafide remarks were EXPUNGED. Inspite of 

the expunction, I am debarred from the promotion to the post of 
Assistant Station Engineer by about 4 to five years because 82 persons 
coming in between my justified position & the position alloted vide the 
aforesaid order. Had there been toning down of the remarks, the matter 

would have been taken in.any fashion,

3, May bethat my case was screened by the OPC after the' expunction of 

remarks after a very long time. Therefore the select list of fixing

my soniority appears to have been lost sight off*

4, It willnot be aut of place to mention here tfiat during the subse­

quent DpC held in December 1980 I was placed at the top of the list
of the Assistant Station Engineers promoted from Assistant Engineers 

clearly indicating, my placement in the category of ’’UERYG GOOD «
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I request you to kindly look into the matter urgently and 
expedite restoring my seniority by placing me above Shri I,!*!, Sudan, 
so that I an also consideEed for promotion to the next post alongwith 

these persons.

In this connection I may be allowed to invite your kind

V  attention to para 4 of the Plin. of Home Affairs N0.l/3/85-Estt.(D) dated
20th FebruaEy(Annexure I enclosed) where in it has been clearly anphasised 
the need of placing an officer in the seniority list at appropriate 
place after reueiwing of hiscase by the OPC. As per the instructions 
I am sur that I should have been placed in the seniority list at appro­

priate place which is about (*lr.I,Sudan in view of the total E)g3UNCTION 

and not toning down,

^ If still any difficulty is felt in placing me about

^  Shri I.M. Sudan, I would appeal to you that I may kindly be given a chance

to be heard pe sonally to explain my grievances.

ffequest for an early  d e c is io n  to avoid fBJUstration,

Yours faithfully,

(3.P.3AIN )
ASSTT. STATION ENGINEER

Dated* 6/2/1984

Copy to

i) The Secretary, U.P.S.C, Shahjahan Road, New Delhi with 
reference to their letter NO*l/l9(10)/83 AU” II dated

14.7.83

ii) The UiQilence Section, DG: AIR» New Delhi,

iii) Advance copy also forwarded.

-e- \ -X (3.P.3AIN)

AlVvV



IN THE HIGH COURT OF JUDICATURE AT ALLAHABAO,LUCKW0liJ BANCH,LUCKNOW,

URIT PETITION N O . . . . . . . ’................................... .............. -. OF 1985

O.P.  ............................................................................. *.........PETITIONER

VERSES

UNION OF INDIA AND OTHERS..................................... OPPOSITE PARTIES

ANNEXURE - 19 ^

GOUERNT'IENT OF INDIA 

DIRECTORATE GENERAL : ALL INDIA RADIO

NO: 9/ 7/ 8 1-SIII New Delhi, the 30th Way, 1984

. Subject* Fixation of Seniority in the cadre of Asstt. Station Engineer 

S.3.Dain

Reference letter NO.LKO-21 (242)/S1-S dated 14,2.1984 and another 

letter of even number, dated 28,3,1984, from Station Director, All India 

Radio, Lucknou), on the subject noted above.

2, Tine representation submitted by Shri 3,P.3ain, Assistant

Station Engineer, AH India Radio, Lucknow for proper fixation of his 

seniority in the grade of Assistant Station Engineer has been thoroughly 

considered in the Ministry of Information & Broadcasting, It has been 

found that no injustice has been done, in placing his name in the 

Seniority list of Assistant Station Engineers as it stands at present,

■ not withstanding the expunction of adverse remarks from M s  CR for the 

years 1975 and 1976,

/

Sd(T.A.SRIlia\/ASAN) 

SECTION OFFICER 

FOR DIRECTOR GENERAL

TO

Station E n g i ~X> 
All India Radio 

Lucknow.
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flNNEXURE~20

ON THE HIGH COURT OF JUDICATURE AT ALLAHABAD,LUCKNOW BANCH,LUCKr«lii. 

WRIT PETITION NO............................................................ . OP ^gg5

....................................................................................  PETITIONER

VERSES

UNION OF INDIA AND O T H E R S . . , , , , . , , , , , , , .............  OPPOSITE PARTIES

■V--'

From: G.p,3ain

Asstt. Station Engineer 
Doordarshan kendra 
Lucknow,

TO

REGISTERED A.Q.

The president of India 
Neu Qelhi,

■<

A

sub: Seniority list of Asstt, Station Engineers 

in All India Radio,Etoordarshan plaing me at 
an appropriate position. ________

Hon'ble Sir, ' .

I am now an AssttgStation Engineer in All India Radio/Ooordarshan 
I was Asstt.Engineer frcm 1970 and has posting as belows-

1. Office of the Regional 

Engineer(N) All India 
Radio, New Delhi*

2. Doordarshan kendra 
Sri nagar

3. Doordarshan kendra 
Amritsar

1970 to 1972

1973 to 1975

0an«1975 to July*1977

There were adverse ranarks in my confidential report whiie at 
toordarshan kendra,Amritsar beteen 1975-1977 I made number of representa­
tions against the adverse ranarks and there was delay in taking the deci­
sion. Finally the remarks were e>pungdd in 1979,

In  the meantime there was DpC for prom otions to the  post o f  Asstt .

Station Engineer and in c ite  of the fact that I was quite senior, I sbuld

TOt be  promoted i n  view o f  delay i n  expunction o f  the adverse riamarks

although I submitted my rqaresentations against the adverse remarks well in 
time,

I. 1 j  ̂ promoted in March'81 on the recommendation of the
DPC held in 1980. I was among the 1st two persons approved by the DpC

held in 1980. !lLELACmP.T__WPNG THE 1ST TliP POSITIONS CLEAR INDICATIHN 
JjAOjJAS.KEP,T IN THE DPC LIST AP1QNG THE VERY GOOD CANDIDATF.mlqTTFYTua 
ĵ nLEO m iON  IN 'A 'l i s f ^  ; ----- ------------- ----

In view of the fact that ray ranarks were e>^unged as per standing 
hsructions. I should have been placed among the candidate promoted in 

1978. This fact was ignored by the d^Dartroent which resulted my placauent 
in the seniority list below by about 90 candidates. I made a rejmber of

Contd...2/-

\
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r-

rmresentations and after about 2i years my seniority was r^se  d by 

5 position only and advancing the date of promotion to 3une 1980* 
instead of Play«1978 This is nothing but an injustice done to me. I fu r- 

ther made a representations to the Ministry of UB and requested for 
plating me at the appropriate place in the list, <^py of the rqare- 
sentation is enclosed forfurther kind reference). The said r^resenta- 
tion which is self explanatory had been Rejected vide Dtc.A.I.R. Fl^o. 

N0.9/7/81-aiII dt. 30.5.84 This has, not only Caused in ju s t ic e  but

mental tension to me, <

Finding no other alternative I am making a n  earnest appeal to 

you *Sir’ to examine the case and restore my seniority at the proper 

place.

Yours faithfully.

(3.P.3AIN Xq 
ASSTT,STATION ENGINEER 

BOORDARSHAN KENDRA: LUCKNOW.

Copy to I-

i) The Honourable Flinister, Ministry of l&B, Shastri Bhavan 

Neu) Delhi.

ii) The Secretary Ministry of I&B Shastri Bhavan,New Delhi.

\
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IN THE HIGH COURT OF JUDICATURE AT BLLAHABAD,LUCKNOW BANCH,LUCKNOy.

IJRIT PETITION N O .... ... ................................... OF 1985

3.P.3AIN  ................. .

- UERSES .

UNION OF INDIA AND OTHERS ............... OPPOSITE PARTIES

fToms 3,P*3ain
A ssistan t  S ta tio n 'E n g in e er ,

D o o r d a r ^ a n  kendra,

Qovernment of India 

Lucknow.

TO

; The president of India,

Neiii Delhi. ,

sub: S en io rity  l i s t  o f  A sstt . station  Engineers i n  All 
India R adio /Poordarshan . --------- ----

Refs Ynur letter NQ.5558.P.Il/5/84 dated 23.11.8^—

Hon'ble Sir,

I may kindly be permitted to say that my appeal seans to have been 

inadvertantly foruarded to the Chief Secreta?y, Government of Uttar ■

pradesh.

Plji ^ p e a l  re la te s  to the tninistry o f  Inform ation  & B ro ad ca sting , 

averment of India, probably the said appeal is required to be dealt 

in the Ministry of Hnnie Affairs, Qovernment of India, Neu Delhi. Aecor-

■ dingly, I m  enclosing a copy of the (»jpeal for your kind consideration.

• The delay in action may Ifiad to injustice to me.

___

ANNEXURE 2 1

-V

Yours faithfully.

(D.P.3AIN)

ASSTT. STATIOW ENGHEER

Copy to *-

I )  The Chief Secretary,Qovernment of Uttar pradesh,u)ith the 

^  request that the'papersfor^arded to you by the 
Secretariate,Rashtrapati Bhavan,Neuj Delhi, vide 
5558 P.Il/5/84 dated 23.11.84 may kindly be Returned to the
p f e s id e n t ^ e c r e t a r ia t e  for consideration at t h is  end.

(D.P.3AIN)
ASSTT. STATION ENGINEER.



ANNEXURE-22

a

IN THE HIGH COURT O F .JUDICATURE AT ALLAHABAD,LUCl<l\!Olii BANCH,L6CKN0UJ*

IdRIT PETITION N O .... ......................................OF 1385

a.P.DAiN .............................................. .............-  petitioner

y/ERSES.

UNION OF INDIA Af® OTHERS....... ......... . P . . . . . . . .  OPPOSITE PARTIES

PRESIDENT’ S SECRETARIAT

N0:^324-^J1(2)/85 

Dated: 21.1.85

Rashtrapati Bhavan 

NEliJ DELHI-110004.

Dear Sir,

I write to acknoudedge-receipt of your-■ communication dated 

7.1.85 which-has been foruarded to the Secretary to the QDUernment of

India, Ministry of Informatidin & Broadcasting Dqjartment of ...............

........... ............ ) Neu Delhi for aipropriate action.

Any further communication on the subject may please be 

addressed to him direct quoting the above reference numbep.

Yours faithfully,

for Secretary to the president
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'-v.i ' ' 
ry-.' ;ri<

■ Hon?. ■ ] . - . A ^

' fej ^ u b iis h t id  in  the  G?izette bif I n d i a  EKtrac>rdirt<^ry K ir t  I I

-Section^ 3,. Sub-Section';(i)oU.^.\\.gl ..

-h; • • • r * .  ■■  ̂ "■■'• v -.:y vr'-'.'
. -f?-', " ■ ■ ' ' ' ■ . . . . . . . .

-1

,-K |il* ''■ ■■ ■ Vt ■'  ̂"■'._̂ .L. Gov^rnb^t of India■ : V, .'' .• • ■-.
' ■'V ^li^tsth^ of infc.OTiation and Brô

v ^ N p i3 0 l /l ^ l- B (D r  ^  dated ,the 4th Nov. 1981.

. \ V ' - .r '  . .  ' -r' ':

■ G,S;Rii 578. (e ) ■-.in- exercise of the powers cxshferred by . jc
thei^-»ioviso to articl:e'309 of the Constitution ^ d  of aa:i . ,
other powers ehabl xhg .Himuin- that b<^al t , ,. the. P res id e  t hereby

T m ic e s  the^f6llowing'rules/ n^elyi^.;^'- /:■ V ■ ; '̂7:r;.r ■.

■•': î-î '̂ ;̂ '.--v£^ort title^ and coiTimencenientr. ■

*: (I!)-, - ihese rules/may ^be -Called the Indian Brpa<k:asting ■
I V I i' ('Engineers) Service Rales/ 198,1., ■ ..J. ; . ,

I : -n (2) shall come into force on the .date-o:£ thej,r .
publication'ih  the pfficiali:'Ga:'zette.. ■

* 2‘i :  I" . D̂ efinitionsSi :. .,'V; ^

' 'in thW eJruiesv 'unless;th  requires;. . . ' ■

■ ■ (a) ’ •'OonTnission",;me^%;.t^^^ Public Service Qammissi;on; ,

'4- ’''-.'r:”  r .V;
' -- (b)'” "controlling Tii thor̂ ^̂  the-Government o f ; .
^ - i ; , ' ingtia-in >ths^Mini;^try; of Information &-Bro ac3caSti

• f e  r -  ' fc)f-^Department^^^ m e ^s  officers. viid.:hayQr.;. . ,

- ■ ..,1 :'‘.b‘|.€3i; .■.c<^pointed:ohCregular,basiS;.in :cori§ultation ,v' ;r _, . ; .̂

V.-! : '.^th 'tiie rCoiTimis^s^^ ^aDmmendations, Qf,..a- ; . ; ■ ^
4- .̂ 1 Pv-/'^^T><-^+•{,nn rommittee and v^o hold, POS ts ,

' " X't these rules;/:

. t j-(i^Qî tal', Protnotion Cormriittee''. means. as-ODrnniittee
jtituted'to' oDrfsider promotion .find confirmation 

in  any grade;** -V ■> . ,,'

"duty post" me'r^S/ any-post, whether- permanent or 
, ' tanporary/ included in Schedule I ;

ll*-'; - "u I f )  in at ion” meians'cS; ■ Combined Competitive Ex^inar- ^
. .\  ̂ tion concocted by th-e Cornmission for rec^itm ent to

- Various ingineerin^'Services/posts as rnay^be sped.-? .
' fied.by the Commissipn from time to time. - ; , : '

■Ol || ■ means- the<Goyerrm^t of India; . -
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. ( h ) '  "g r a d e "  means : a. grade  o f  the  , s e r v ic e ;

■*

'■X

■■ 'cn'-Lr 
‘ ■-■,'V' 'v;

l i

-  ir

-■H:- 4  ' m  " regular s e r Y iQ i^ - ^ r i - r ^ M o n ^ : . t o  grade mecPS,

■ * " th e  p e r io d  or,;perio ,ds; o£ s e r v ic e  in  t h a t  grade
" - rendered?after>s.election -.accqr^^ to the prescribed 

procedure': for .long  .term, ajpointirient. to .that grade .
and iriclucaesvany' Poriod or periods* . , : .

; / i )  ,/t 'fe n  into, aqcount for p u rp iD seto f^s^io H ty  in ;

' ; c a s e  of- thos^2y ;^ P Q i n t e d ;  rit _ ^

. ■■, i tut ion of ■ thie service; , v----...

■■■’ ( i i )  - durlTiV^\^iiih''an':o  woui^, h a y e ih e ld - g  duty  .

"7 : :'.J _p o sJ :_ .ln ;th a^^ .g i^  f o r . b e i ^ .  on^ le a v e  o r

■■■ • ■ V, o th erw i se not b e in g  av a il  ab le  fp,r h o l d i n g  su c h

■ • ■ ' ^ o s t s ;  -V).-•

(j ) ’ '"S c h e d u le "  meains a ''Schedule , to . t h e s e

■Vk)'
r e s p e c t iv e ly  ■ h ave  t h e : s m eaning  as a S | ^ 9n e d  o

■ ' ■ thOT respectively in-clauses.: (24) ,,and (2 5) o f  Artici

^  ■ 3 66 pCjthe .Ctonstitu^ ■ ' : :

4 r i )  j " service'^-mekis t i T e - M i ^  Brnjidc^
• • . Service constituted under rule 3;,.

o f  ^ e - i n d i a i

■ / i t  shair  be constitut^^
. ' 'I n d ia n  BrbadcastingXEngineers) S e r v ic e  c o n s is t in g  o f

■ ^ p erso ns  . a p p o in te d  to; the  s e r v ic ^ . u n d e r  r u le s  6 & 7 . ,

' 12). . M l . t h e .  p o st s 'in  e lu d e d  i n .  t h #  S e r v ic e ; s h a l l  b e  c la ^

■ V  : a s - G r o u p , ' :  posts.- : ' ; . .

fi:' /3) 'r-î Thf̂ -syi^tce;^slia]5l:l^e:::.;ooTTimbn : f o r ,t h e  ca^

' . ( i a i  I n d i a  Radiol ' F f i d  Doordarshc?n ( Television India ) .

under the M h is t r y ’ o f  InfoOT & .Broadcasting.

• n'r;:>dp.q/ authorised- stren.g .th^- ^d i i s  X ^  -

>y -posts in c l u d e d  ;in: ^ e  - ^ildu ^  o f
_ r v i c e /  their'nu.n±>ers.. and ;s c a l e s :o f  p ay  on  the

o £ 'c ^ e n c e m ( ^ t :  o f . J ^ e s e  ^ |L e s  s h a ll  b e  as sp&- 

ed-.. in  Sch ed u le  I ,  V  .

. 'I .

s A fte r  t h e  coiTiitienGOT o f  -these rtilbs, t h e  a u t h o r is e d  

fp e rm '^e n t  s tr e n g th  o f  the duty  posts  in  V ario u s  

■ g r a d e s '  s h h i  1  t ) 6 ' such  as m a y / '  from ''tim e to tim e , be  

i3eterTTiined by. G overnm ent . •

. ‘ -, (̂3) ' Government may/ k ^ e  -temporary 'a to tio n s  or d e l ^
tion's to the s tr e n g th  o f  the  d uty  p o s ts  in  v a r io u  

.( grades  as. deemgd n e c e s s a r y  from tim e to t im e .
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(4) G o v e r ^ n t

r S ? £ E ? ^ H ;

■ capa Y. . '■ „f:i X his seniority in the grade

.. ;.'̂ in th e .,analogous ^rad6.,-  ̂ _  ̂ • ' ■ • . , ' ■

- V ' - ' V V - -  v^r'..l; '■ ■ ■, ''■
MAmhers of the_S^:vaj^-  ’ , - - -

■,:' ■ ■■: ■ ,(« .The following: .persons; shall be- the •members of the . :

■; . \ '■ . •Service; - .. .' ; , ■■■■ , -'

' ’■ ■n-: ' (a) persons- ^ipointea to '^S a lr ' “ i a ' 7 r ~
.'• ■’ ■• (b) persons a p p o i n t e d  to d u t y  posts unaei

^  (2) A P^^son a p p o i n t e d  un^^claase^^a )^^o f^^  a-member.

. •: i S ^ t S n S - p r i a t e  grade applicable

;,' , to him in schedule r . . ■

j ' : , (3)'. A person

f :  -V ^  :
i ’ _ : ■ o f  sU G K yaPPo lntm ent, ■ . .

T n iM .l^c^n stltu ^ _ ^ ^ g g ^ ^ . :  :

r ■ ■ scales of Rs.2 50Q-3Q00, „ _ n t  of the^e rules,

i n g  posts , a n d .  grades in the seryxce.

, v;,^6Dnt rolling  Authority, . £ Qep-^rtmental

:s s i s r .^ T .s - £ S

c » * ^  5 ^ ’ ^SSSSS5fc‘K S 5 i ‘ 5«.

5 i S £ ; i i l l s » ? S H  ■

E i i 5 ? 3 - S S S # £ » f ~ -
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o n  receipt o f  the said , l is t  the* Commission shall 
forward its  recommendation :for '^pointm ent  o f  the 
o ffic e rs  found suitable to various grades to the 

Controlling Authority.

■ Pix)vided” that the Commission may/ while'mc-^irtg .sUch 
recommendations, include a recommendation that 6 jficers  

considered 'suitable  for appointment to a grade shallr it 
s u ffic ie n t  number, of vacancies are not available rn that■

, grade/ continue . to hold: the posts held  by thd:n pefore 
'• the commencement of these rules and for this patPose/

'' such: posts' shall, be deemed to have betai . excluded f rom 
the Service sp long as-.such- o fficers  continue to; hold 

■‘-Tthe.-said posts," V

■‘i

. EX Pi a n a t i o n ' .

The absence o f  a Member other than the, d i a i _
• Kic3Tiber ,of the C o m m i s s i o n a l l  ..not invalidate  tJie proceed­

i n g s  of the Selection Committee. , , ^

' (3) .Notwithsts^^ anything contained in  rule 7 , o f f i c e ^  
■’̂ referred"to in the proviso to sub-rule (2 ) , shall/ it  

vacancies a r is e .in , the -said grades^during. a p e n o d  of 
'. o n e ‘year from the date,,of- recommendations o f  the Oommi- ,
.- 'ssion, . be appointed to the. grade for. w h i ,^  they, were 

re obmm ended.

'Candidates;'.referred to. I n  sub-^^^ ^
" ( 2 ) , ; 'w hbdD  nof.desire ;;to^be 'absorbed  in  t h e ^ e r ^ c e ,  .

" "s h a ll /• w ithin a period .of ?three months from the date of
V  cdmmen'cQTient of these  ̂rules, corrmunicate the seme_ in. ^

' ; 'w r i t i h g '^ t o  t h e  C o n t r o l l i n g  A u t h o r i t y 'a n d . t h e y  s h a l l  tiiexe-  

.j : a f t e r  ^ d  s u b j e c t  t o ' t h e  o t h e r  p r o v i s i o n ^  o f  ^ e s e  r u l e s ,  

'■^'be^ d e e m e d  t o  c o n t i n u e  t o  h o l d  the ■ p o sts .^h e ld  b y  them  

<- i m m e d i a t e l y  b e f o r e ^ t h e . ,  c o m m e n c e e n t  o  t h :e s e ^ r u l e s  a n d

- • i ' ^ ^ ^ o r  t h i s  p u r p o s e  s u d i . p o s t s  s h a l l  b e  d e ^ j d
e ^ l t ^  rx3m.:^he5fSe rvic;e^;:fe;&^so.=I^n^^^^ ho Id • th e ,

 ̂ isucrt^f the Departmmtal :€andidat'e^^^^^  ̂ referred.'to .in sul^

V . / i W i ; ^ ( 2 ) ' ,  . who- are not absorbed in' the Service at its  ,
P  fejffiitial. constit^ shall continue to hold the posts

. ^ ^ ^ w h i  ch th ey we re appointed regul arl y, ^  d, fo r tn is
L ^  I yn  . ' ► - 1 -» -I 4-y-̂  V* -^tTy-v n  Msuch poits shall be deemed to have been exclu-

^ s ? /? S ^ d | S ^ ;f ^ m  the Service-for .so /long  as they hold the said  

" ^

( 6 ) ''Notwithstanding d^y thing contained in rule the Depart-.
■ V mental Candidates referred to in ■ sub-rule (3,) . who _ are not

^ s o & d  in th e  serviceV-at its^ i n i t i .^ .  W s t i t u t i o n  •

;during',the period laid  down therein  and tho.se in sub- 
^ X ^ ^ l e  (5 ) , may be considered by the Controlling A utho n  y 

■'for "a»61n'tiTierit to ;the Se.rvice subseqaently; in  consult,- 

wi'th the ODmmisslon and the su ita b ility  of
dates . for eppointtrent to various ^g^ades of the service

' • - . • ■ . • t
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determined by a Selection Committee which 
constituted 'dn the same manner as provided

7':

i| . ’ , 'in jsub-rule, (2) .

.. ' - Explg fia'tion'; ' ■ ■ . • r- ■ •' ■ ■■ ..

/  ■ Ih e  ab sence  o f  a M em ber- other then t h e  Chairitian o r  a

M anber  o f  t h e ’ C om m ission ' s h a l l  n o t 'I n v a l i d a t e  the,
' proceedings of- the Selection Committee. . -

,(7 ). The r e g u la r  continupias, s e r v ic e  o f  :Departm ental Candi- 

duties , r e fe r r e d  to in  sub - rules : ( 1 ) and  .( 2 ) p r io r  to.

 ̂ 'th 'eir Appointment to the Service- shall , coun€ for the 
purpose o f  probation-period, qualifying ; service for 

r'^proiTiotion, confirmation and pension in  the service.

(8 ) ‘ ib' th ^- e x te n t  t h e  C o n t r o l l in g  A u t h o r it y ,,is ',n o t  et>le 

t o ,'.f ill , e authorise 'd  regul ar  stirength o f  , v a rio u s  

V'' , ' / g r a d e s  in t h e  S e r v ic e , ' in.  accordance  w ith  th e  provi-

■ :sions. o f  t h i s , rvile> 'the^;sarne s h 3LI be f i l l e d  in  

"“"1' acco rd an ce  wi th e'* p r o v is io n s  o f  r u l e ' 7 , ' .

F u t u r e  m a in te n a n c e  o f  the S e r v i c e ; , ■ • '

a

!?iny va ca n c y  a r is in g  ,in . any- o f  the  g rad es  r e fe r r e d  to 

in  s c h e d u le  I  a f t e r  the  i n i t i a l  c o n s t it u t io n  o f  the  , 

S e r v i c e ’; as p r o v id e d  i n '  ru le  5, s h a ll ',b e  f i l l e d  in  
th e 'm anner , h e r e i n a f t e r  p r o v id e d  u n d e r  t h is  r u l e . -

'., (2) :, ' 5o% ..of the  s u b s ts n t iv e ' v a c a n c ie s  in  the  J u n i o r  , S c ^ e  

! ’ . ■' ' shall'i.be ' f i l l e d  by  rect> recru itm d n t  o n  th e  .r e s u lt s

a Com petitive , E?cernination conducted  b y ; the  GOmmi- 

Ir ' 's.sion bn- the  b a s i s  of,.-,^e e d u c a t io n a l  .q u a l i f ic a t io n s .

■ ,and age l i m i t  sp e c ified - .in  S c h e d u le  . I I  'a:id anyi' sch en e  ; 

p £ ^  in a t io  n th at'.‘ni ay . b  e no t i  f 1 ed b y ' Go ve  rnmoi t , in  ^
consul t ’a t io n   ̂w ith  the  .Commissi on,.^ fro tn tim e to tim e,

,The '?rem aining 50%  o f  ,th ey^ubstahtive :, y a c a n c ie s  and a l l  

,■ t e n ^ r a r y  v.gaancies sh 'all\be f i l l e d  by  th e  C o n t r o l l in g  

. A uthori ty , b y  prom otion o f  ,o f  f i c e r s  on th e  b a s i s  o f  

- sel^ctipn <in :.;qerit,i^^,j^^iQpiuded f o r  th e

' d  :-,grade'in t h e  o r d e r  O f  s e n io r ity ^  f rom" th e  r e le v a n t  

d o f  prom otion  and, the  minimum q u a l i f y i n g  s e r v ic e  

■ecified. i n  schedule- I I  I .

? ^ o i n  tments >in the S e r v ic e  to p o s ts  in  Senior, S c a le  

A2^-A.A^^ove ^ a l l  b e  made b y  prom otion from gpiongst th e  

'^ ^ " ^ ^ j g f a c e r s  I n  th e  n e x t  lo w e r  grade  w ith  th e  minimgim

■ ■ s e r v ic e  as s p e c i f i e d ,  in  S c h e d u le  I I I .

(̂.4 .)"*“ The s e le c t io n  o f  o f f i c e r s  fo r  p r o m o t io n 's h a l l  b e  made 

:■ 4', ‘ b y  s e l e c t io n .o n  m erit/ e xc ep t  in  th e  c ase  o f  prom otion

i .,! . .. to t h e  ixrsts in  s e n i o r  s c a l e  and- Junior A d m in is t r a t iv e
■Jrade ( S e le c t io n . Grade) 'v ^ ic h  s h a ll  be  i n . the  o rd er  

)f s e n io r it y  s u b je c t  to rejecticsn  o f  the  u n f i t ,  on th e  

recom m endations o f  the D ep artm en tal  -Promotion ODm m ittee 

c o n s t it u t e d , in  accordance  w ith  S c h e d u le  IV ,' '
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Seniority;

M D

‘1-. ■ 
p'-
•i .i_

■k'

'.The relative  seniority 'of motibers of the Service 
'afpointed to any. grade, in  accordance with .rule-6 at-, 
'thr time o f  I n i t ^ l  cohstitu tion_of_-^e.,service/ shall 

■. be C O t h  pXr^rel otive seniori_tY_obtainin_g_on—  
mt‘e b 'f~^corfmieiicement^^~  ̂ -these ru 1 es provided that

^i'T~STe” seniority  o f , ^ ;^ s u d h  rn'entoer .had'.nqt been spe-

• cifically- determined on the said..d.ate, the; sanie shall
be:-as-:detennined by- -the .Govt, in th e 'M in istry - o f\Hoine 

A ffa ir s , Department 'of ’Personnel Sc Administrative • 
Reform's,-! i n , accordance'with ■ the .rules, applicable to
members'of-similar Seryi.ces under G9yernm,3it*

(2);

si-'
. •
 ̂ -■ I i -k

'■ (3K

o ffic e rs 'in c lu d e d  in': .ttje-service under 
■grade.; s h a ll . rank' senior to all o fficers  
appointed to that grade subsequ-ently and 

p£f icers inclu ded, in the , in it i  al': cons ti- .
S e rvice in any-grade ■ sh'all renk . s enid r ' to 

off icers appointed to that grade sub se'faently.

..(4)

i r . :

Al 1 . pe'rman ent 
i rule 6 in -̂̂ny 
subst'snt 

’ al'l' tOTporary 
tutlon o f  the 
dll tonporary

The seniority  of persons ' recruited-to,:the Service .-.after 
t h e ’in it i  al''constitution shall be determined in accord­
ance, with -fche ;.general ' instructions . issued ..by Government 

in  .-the matter/from time . to.-time. , -

in Cases n o t ' covered b y 't h e  abcve provisions,,"'seniority 
"Shall be deten-nined by .the Government in , consultation 

' '.with'the'Gommis-sion,.

-Troba'tiion:

■■. .

’n

;• Every-: of'freer on, aPEointoidit to :the_ service e ith er  by 
.” d ire c t ‘ recruitmentl or by promotion In .'Junior Scale 

-V shall^-be lon: probation for ;a p erio d 'b f  tv» years;

; Pfovi'ded'tha': the -Controlling’AutOiority may. extend

‘ ‘or'" curtail''-the'-period;’d f^  ^aqcordance wi th.,
;. th,e iristructions issued by Govt, from-time to time, i ,-

Pro vided fu rth er ’ th at any decis ion fo r ^  tension
o f a prob.ation period s h a l l  be taken within eight weeks 

-('after the expiry of the previous probationary period 
•. and communicated in  writing to the., co n ceded  officer^ 
/to gether  with the reasons for  so doing within the- s a id , 

period. ;■  ̂ . . ■ ' .

, . on completion, of the. period of probation o r . any exten-
• Sion thereof,:'o fficers  shall, i f  considered f it  fo r
V permanent appointment, be  retained in their  appointments 

ort'regulc-r basis  and be confirmed in ,due_^course against 
^fhe: available  substantive vacanc.ies,^®|^'^he[;ie^^^ may be.

.^1 .
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I f ,  '^r ir ig  the period of probation or apy ,extension _ 
thereof/ ' as .the.case may be,. Government is  of. .the opinioi?, 
t h a t ' o f f i c e r  is .not f it  for permanent appointment, , 

(^v t .' may-discharge or .revert the candidate-to the post 
held  by: him ’ prior  to .h is  .appointment in  the , s e :* lc e , as •

■■ the case, may b e ,, or pass 'guch orders as they; deem f i t .

‘During-the period of probation or ^ y  extension thereof, 
-■candidates may be required by Govt, to undergo such, , 

cpurse o f  training , and instructions and to pass- such . 
dxaminations .and tests (including examination irl. Hindi) 
as -Gbvt, may deem :fit, -ias a condition to • satisfactory 

completion . of the, prc’b ation . ' • •

- - appo in tment to . th e Servi c e ' ,*

lli.
r -. . -

>All '/aPPciintments..to t h e '.S e r v ic e ; s h a ll  b e  m ade by  t h e  Oontrol-

• ■■ 'l i n g  A u th o rity : fo .r all* the  p o s t s  in  v a r io u s , grades, o f  the  , 

:^eryi-ce, w h e th e r  i n J . ^ a s h v a n i *  o r  i n  • DDordarshan* . .

L i ^ l l i t y  f o r , s e r v ic e , in  £;j.y *p art  of. in dia- 

' ^ d  jbther c o n d it io n s  o f  s r r v i c e ; ■ . _________

■'' {lO^^ffiCers^ app^ to the. Service s h a l l  be li able to
V ■ ' serve, anywhere in inc.'-a-or. outside'. -

•n •;
■J't- •:

I "

i

:o , the Service, i f  so required, 
v'e' in cfiy Defence ^service OT ;a - 

-e defence o f  Ind ia / for a period 
years; including the period spent 

ovided.'that such o ff ic e r :

ta)'. - Any  o f  “f l e e r  :':appointcc 

' sh al 1 b e . i i  a b le  ■ to  s (. 
p o s t  co n n e cted  w ith  L 

o f  ho t  l e s s  t h ^  ;foui
jl, ' 'o n 't r a in in g /lf .' any^ p

. (a)  ̂ shall riot be req?.ired to serve as aforesaid-after 
‘ ^ the expiry  of lo years from the date of. h is  aPpint-

. , . rnent to the Serv.’.ce or  'from the_' date of his jo ining
-prior to; the ini ;ial cons titu'tibn of .th e  service.'-I!

. f -  ■ I - : :
<(3r

,(b) shall not ordinarily  be ’ required to serve as ■afort̂ -. 
‘̂'■■; sai.d“i f 'W f h a s  iattai.nedf-the .age :pf 40 years. ' .

Ihe conditions o f 's e r v ic e  of the m ^ b e r s  of -the service 

' in respect o f  matters for which no provision Is  made in . 

these rules all be the s .^ e  a s . are applicable, -froiti. 
time to time/ to o fficers  of Central C iv il Services 

in  general. , '

•pl s qu al i f ic a ti o n s ;

Nc person - ‘ , ‘

\(a) - w h o  has entered into o r  contracted a marriage
person having a ;spouse liv in g , or^i

^lib , having a spouse liv in g , has entered into*' 
contracted . a marriage with any person,

^ a l l  be eligible^ for appointment to the Service;

^ 7
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^ ','.P r o v i d e d 't h a t ,  t h e - ^ v t .  may/ i f  s a t i s f i e d  that , such . 

:ittatrl-age is  perm is-sible under, the p e rso n a l  law_ a p p l i c ^ l e ;
' to  .'such person  -and the  o t h e r  Party  to: th e  m a r r ia g e  and th a t  •

■ there-  are  o t h e r  .^rounds, f o r  so ^ i n g ,  exempt any person   ̂

’from .th e_ o p e r a t io n  o .f’/tiiis r u l e ;

. ‘Power- to ’ r e ia x : ^ ' i

W h ere  'Govt.- i s j o f  ^the o p ir t id n ;t h a t  i t  i s  n e c e s s a r y  'or 

' / 'e x p e d i e n t  so to do , i t  may b y  o r d e r , ' f o r  reasons, to . b e ’ ' ■

. r e c o r d e d  in  w r it in g  and ,in  c o n s u lt a t io n  w it h  t h e  Com m ission , 

' r e l a x :  any o f  th;e p r o v is io n s  o f  th e s e  ru le s  w ith  x e s p e c t  to 

^any cl-ass o r  c ate g o ry  o f  personS; o r  p o s t s . ;

14V' •^saving;

Nothing in  these rules ^ a l l  affect reservations/ relaxation 
'' o f  age lim it and o t h e r - concessions required to' be, provided .
' for  persons belonging to the'.Schediled Castes ^ d  the S A e d u le d ' 

Trib'&s and other special, catego ries o f  persons in ' accordance 

% 'w ithithe orders issued  by the iGovt.. from time to .Um e. ,

15i-

1 6 .

■h ‘‘ 
I ■

.interpjretation; . . •

-Vf any question rel ating to interpretation of . these rules 
■^arises, i t  s h ^ l  .be decided-by Government, . . ., /

. .'R epeal:. .

To

Ihe  /a i  incaia Radio'(Class I  . Engineering posts),' Recruitmcait ■ 

iRules,' 1971  >Ad the All In d ia  Radio(Class I and Class l I  
ijigineering posts) ' Recruitment ',Rules,< 1 9 7 2 ,. in 'so far'.as they 
relate  to posts to -v^idi' the  ̂ e,--rules afply a r e  hereby . repealed;

Provided that such repeal shall not e f f e c t , anything >done=' 

’jbr action taken .under the said  rules, before .suc^i repeal. . '

. -i'- scy-. . , j.-. '.--y
, P. Upasani)- t

Jo in t  Secretary to the Government of..India

T e l e .  No. 3 83 0  57

:(s.

In .a n ^e r , • ^
1 Govemmcait of In d ia  Pres's,

{Mayiopuri,
iNev; Delhi
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./(See sub-rube (2) of r u le ’7) ' '-;* • ‘lA •/ .

:M£airoM ^ c a t i o n ^ - f o r .  direct-\ '

* a-n‘:;isjx)up; ■ A^ Scale included ' ‘
■̂2i; . ser\ace on 'tiie''remlts ’- '' ■
9 i ^^Ps'titive; Exefnination ' to'be conducted'by'the Union • ’ 
;PubiiC|S.(|p/ice ajrTTnission;''*:'-; . ' - i :

 ̂ : ' ' ' '■"■ ; .'-C. ; “■'*'.■•'"■;■■■ •-V V ■ •.' .. '

j '1 shall possess: .• V ■ "■■ -, ': \  ̂ '
■, '■■>(, i' ‘ ■ . ■■ V-, ,. ,. ■■ ■ . ' ;■-■ ■ ■-\ ' -

l*(i) V a Degree in'Engineering .fromr '■
;'-,f vV V ■■ ■ ’ ■

' - ■;  ̂ a University ...incorporated.by ^ 'A c t  of the :
• ,̂ v- o+-_+-« Lgg'j_glgtur§ Tn* India /;vOr ’ . • ■C state'Lee

" '.at^fec^Cationai .ihsj,'^tiition establ^ished by /'
- ' ■'>' ' ^̂ ’a'rliament vO;t’declared ito\be. , darned 'a^v ^  \ '

a'Uriive:^ity, underfsection 3 df .the University ■"'; 
jv '^^ '^i^slonv Act; 1955, or^ ; ^ ':-i'

’ c:'

NC

.- ■ ■’ ■/■/■f ' ■' '■ ■■ ■, ■'■ ' '■• .■ ' '  ■■■■•■ • ■
| .. i i i )  jj /^s.sessihg/such ;oth’er; ,S a lifica tio n s■ as have.’been •

; " |'\recoignis,ed. by Goverm.(3^ the purpose of  ̂ admi- :
pC ^  ^ s i p n .  to; the exOTinaitlon^. or^ .;-, •-'■■ v..  ̂ ■

;■ /f%y). ■ •_ j,a vDegree/pipX.cnia.in Engineeri'ngi f rom such fp'rei^gn '
I: Ivpf ’' ' •: ■■' ^ ”̂ ^versities/f Coll 6ges or In^ti tution^^ ^d ju A d

; '̂ .j - such conditions as ;may be. recognised’by Governrti'^t
f .vfo.r ,the 'purposG from; time,to .'time.,':.' • i!

rE; ,. ..'̂ j'in exceptional . ca®^£;/ . the Cpmmis sipn m ay tre.at a c^idi-
V ‘pos's'essinc ai^ .of the aboveVqu^ifiCationS  as

K.^|f^ . ,^r®‘̂ f ^ t io n a l l y  .qual.:. ...ied^provided tii^t- the Oommission is ^
that.he, 1 .3 passed examinations' conducted by •

S  , ■ other, institutio ns , i^e 'standard  of v^r'c±i/ :,in t h e 'I  v ' ' ■
^sioh^ justified his admission to^

.-.." the  ;ExWniriation; . ".:? ; .. ■■ ... : , a. .. ■ .;y ■

;NC
it..-

*> : ' 
Nd

A c ^ d i d a t e '\iJio' i s  . oherwiise guaiifled by virtue o f 'h is  . i
/ i ; ' ‘ hsvlrig .taken: a ,Deg;: j0,’ from !a foreign University vhich ■>. i

' • . t ?^ot^rpcqgnis ed. 1; /  .Gbyt'/^. may- ,aXsb>^aPpl^:^tp-the.;- ‘ - j
-V be,,^dii,it ted .to 4;the ex^inafeion % t  ‘-die .,̂ 4̂
’T ".^scretion  of; the Comnis'sion; ' '  .: ;".

TE; |;3’.; ■ Attained,:;the' age of 2o :ye'a'rs'but sh4ll not have'attained :.
'■ \,'^the age/of 27 yt a3:s on the first  day of A u ^ s t , of the ' /

^-.year in W h id i  the c,':emination is held. : ,

■•■ti
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To The publlsbcc; in Part I I  Section 3 Sub-S.eotlon ( 1) of th<

Gflzetto of India - '

MIT̂  1ST Tf OF m FOmi AT ON &  RBO IHQ.
NOFiriFACTIOJg. . ] ■ ■ _

New .^®P>

G.'3 *R ,; In excercise of poviers conferred by t^epro^lsion
_t. j  - - I  ^  r \ / \ r \  ^  IS  4 > u < « .  <5 ^  4 - t i > / - \ * n  r ^ * P  ' t ' . H a  Ant hQ^Qby

(15 These rules may be called the Indian Broadcast in 
(Engineers') Service(Amendment) Rules, 1982.

( i i )  +They shall be deemed to have fiome into force 
on the 5th November, 1981- .̂

2, In  the Indian Broadcasting (Engineers) Service
Rules 1981, -the existing ^ub-Rule(2) of nule 7 shall be 
substituted as follows;*^

( 2) Appointments to Junior scale shall be made as

under*-

(a) s o t  of the substantxive vacancies in the 
Junior scale shall be filled by d i r e c t ^  
recruitement on the results of a competitive 
•fixaminaton conducted by the Commisision 

on the basis of the educational qualifications ‘ 
and age limit specified in Schedule II and any j; 
scheme of examination that may be notified by 
Government, in consultation with the 
commission from time to time.

(b) The remaining 50^ of the substantive
vacancies shall be filled by substantive ;
appointment of offiers appointed to,the grade i 
against temporary vacancies, under clause 
(c ) given below, on the basis of Seniority 
subject to rejection of unfit on the |
recommendation of a duly consituted Deptt* 
promotion committee for confirmation In the 
grade as given in Schedule IV*

All temporary vacancies in the Junior scale 
shall be filled by the Controlling Authority 
by promotion ofoffiers from the relevant- 
filed of promotion and the minimum qualifying 
serSfice as specified in the fourth column 
against serial N0t6 of Schedule I I I  on the 

' basis of selection on merit by a duly 
constituted Departmental Promotion Committee , 
as provided in Schedule IV.

NOTE: - Cla«uses(a) and (b) .of this sub-rule shall operati 
only after all the offiers appointed in 
accordance with sub rule (1 ) of rule 6 are considered 
for absorption and all offiers found fit 
against permanent posts in the service. Provided th at . 
nn nAPson Who hns been considered for _appointment to a
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o .c s S iE c a  ^

m  o t n M  £jo csCiSOllcsS Oo <2SGto o c 2 2 .«^< ^  ppssjcao i?ckC-—

Broadcasting (EnginoersO service Rules, 1981, shall be 
substituted as follows;-

*0fflGEr3 who join the service in any grade 
after .its initial consituttion ) s h ^ l  rank below those 
appointed to the service in that grade at the time of 
the consitution under rule S *« .

Wo*30l / l /81-B(D)

it

• ■'fi Sd/«
(S.P .UpasanD 

J bint Secretary to the Govt, of India 
TelJ 384785

The Manager,
Govt6 of India Press, 
Mayapurl*.

V

, . it ■J

7ir,TiTsS’i«)?l'?!C

Hlsh Court, Aliahate4. 
Lq^ do^ Bench

r? tf-
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, Sc}~^edule I . \ .

(See sub-rule (1) of rule 4)

' , . N a m e , '■;N u m b e r  land  S c a l e ' o f  P a y  o f- .D u t y  P o s t s ,  i n c l u d e d  i n  t h e  - 

‘ ' 'V a r i o u s  q r a d e s - o f  : t h o n d j a n  B r o a d c a s t i n q (  E n g i n e e r s )  S e r v i c e .'

,Grade "  no» of p b s ts '"V - scale ;of Pay .

, : ‘ Temp. - Ibtal ' -

li ' Engineer-in-diief "  1 ■ - 1 "  "Rsi250Cul2 5/2-3000' ■ •.

-^r' -i:.' V ' "  ...................

2,. s ;^io r ‘Administrative 7 7
' ’ ;'t;aradg--Level̂  ,il'■ , . ^  " ’ ''.

: R S ,  22 50-12 y2l'2 500:

3i, ' Junior Administratiye 14>*” i. :'':.\' ;i ):■. , 5s," 2600-12 5/2-22;5o : ;
i>L.Giade(S^ection-^(^r.^y^v^

. "1 - ...V ■, '/ C 4? ';-v ^
4 ^^-'J^'nior. Administratis^ 57':̂ ,'?-''' - ‘ 57 ). , ' ^ks, r5oO-6Cfel6oo-lpo^

i':;.VGrade-,:,,, ■ • '■ ■ ■ ' ' ■ ‘ 9or>n'  ̂ ’ ■■■ ■2000.
i  V

Seniox'Scale ■ ■ 200 \2 OO - , • Rs,1100,(6th year o r ' .
f under)-50-16 00. V

6 . 1; Junior’-^Scale •'  ̂'' ':. '"c ‘216 ' 197 '■ '407 : ■ Rs.;760-40-^00-®-40-"

t  ̂ 1100-5O-13'00.vV; ■ - N .

:i: NOTE: ;'The; Juriior'AdministraH've- Grade (Selection, ,Grade) y-.
' is .non-functional^d>ithe m,aximum number of' pos ts '/ V '

'in ;ithis. :• grade, shall not;exceed , 2.0%, o f 'th e  '

f .' iposjts in' the grades', at ^ l .N o . :, ( 3 ) ';;an'd(4) togeth’er-̂̂̂^̂̂^̂̂^̂̂ "
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'•(See su£iLrub2 (2), o f  rule 7)'

: Schedule’ ■ >■ ■

j ^ a l i f i C c i t i b n s a g e . l i m i t s  .for  direct-j,, 
r^Gj^i%iTieni;^-to.;r:i» ’ A*'>H;n''-,̂ ;he: J  Sc.^e;|inGludd^^:;,A '■
fn'JWieilndian' Brtjadcasting (Engineers)' s e i ^ c e ^ d n ’̂ the' remitsf';'^" ' 
omithefctompetitive' Exdninatio’i ' tx). be conducted 'by the Union f:' 
^•l:^ic|s.e:rvice C o r r m i s s l o n r ' T'^r  ̂^  / ,V ^  ,

' r A^'-candid.ate.i''shell, - ^ s s e s s ;. . ■ • . . ; , , ' i, :•‘f >. '  ̂ .

' v' p ( l )  .. a 'D eg ree /in  i^Engineering- frbrn;’ . ? ,

1 )̂  a Universi ty .iincorpqirated by ^  ’ Act of : the ■ '
' jFrt . Central :or State Legislaturi in* I n d i a / ^ v O r ,

kv^-educationai insj;^tutipn est^l .ish ed ; by ^
‘'‘-T..;,! ;■ r Act-of Parliament oir "deciared . t o b e  , d^m ed, aS'v-- .

„ " a':'University unde'r.Section 3 of the U n iv e rsity ' v V
: . .Grants ' Com mis si on Act; 1955, o r ,  ' \ ,i - r  .V

\ ,

jj.,. 't iii). , possessing.such other.i.qualifications■ as ha've.b'ten • ■
' ;■ recognis.ed by GoverniTiQit; for the purpose of>adrril-. :

'̂ i ' ' ■ Ssion. to: the examinationjr. or" ■ ., , ■i- I

I '- :• ,- j- ■■ '■ -'
'4 , a Degree/Diplcnia.in Engineering^from such fo.reign

/« /  (I N , ' U n iversities /' Colleges o r  I n s t i t u t i o n ^ '^ d .  under 
■n such conditions as :may be. recognised by Goyern:n<3:it
'/■’ I f ' " ■ ''for the-purpose from, time .to time,."''  ̂ '

NOTE; ,{,1.;; . ,:;ln exceptional. ca?es/ the Cbmmis sipn m,ay treat a c^idi- 
| k . date 'not possessihg 'any of the daove '.qu^ificatlons  as.

7 ' "''educationally .qualifiedz-provided that- the Commission' ,is 
.' s atis fie d  that he, h as pas sed examinations conducted by ■

" :.o-ther l.'n'stitutions;: the standard of w h ic h / . in  the 
' , opinion-of the ■ Comnnission/ ju s t ifie s  his  admission to 

the Examination; ; V ' ■ . - -

-i'S-

f'. -: 

NOTE:
I,.'

A. Ccindidate x^̂ o Is otherwise q ualified  by y ii^u e  o f  his 
, haying .taken, a Degree,’ from a foreign University vhich 

[. " .;kVy I S n o t : reooghis ed. by .Goyt., may also^apply t̂o;_ the,
*: 1 ,'. ::Comw±-si'pn̂ ^̂ ' ’may;,be adm.it ted .to «the "e x ^ i n a t i o n 'a t  ‘the
• ,-  ̂ ~;^^scretion o f ' the  Coirmission; ’ .

Nci'TEtlis.; Attained,,the'‘age of 2o years but s h ^ 'l  .no^_have attained
v!. v |V‘:' the a g e 'b f  27' ye-’rs o,n the f ir s t  day of A u ^ s t ,  of the ,

i' I ■ ' " ^ e a r  in  which -fch : e x ^ in a t io n  is held , ' ; ' .

t-..' .
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^  - ( i )  These rules may be called th e  In d ia n  Broadcast in
^  (Engineers:) ServiceCAmendment) Rules, 193d .

( i i )  +T:iey 3hall.be deemed to have Come into force 
cn the 5th Hovember, 1981-^,

2 . In  the Indian Broadcasting (Engineers) Service
- Rules 1981,-the e x i s t  i n g  §ub-Rule( 2) - of Bule 7 shc^ll be

4 substituted as follows; ) ;
(2) Appointm ents to Junior scale s h a ll  be made as

; , under?«

(a) 50% of the aubstantwive vaoancles in the 
Junior scale shall be filled by d i r e c t ^  
recruiteraent on the results of a coi^etiti/e 
Examinaton conducted by the Comraisision ,

on the basis of the educational qualifications 
and age limit specified in Schedule II-^and any,!; 
scheme of examination that may be notified by 
Government, in consultation with the ■
commission from time to time. '

• (b ) The remaining 50^. of the substantive xJtxS ' |
; . vacancies shall be filled by f^^stanti^ve , ■

appointment of offiers appointed to.the grade i 
against temporary vacancies, under clause 
(c ) given below, on the basis of Seniority j 
subject to rejection of unfit oh > r i'-'i
recommendation of a duly cbnsituted Deptt* - 
promotion committee for confirmation in "cne  ̂
grade aS given In Schedule IV,

(c) All temporary vacancies i n  the Junior scale 
shall be filled by the Controlling Authority 
by promotion ofoffiers from the relevant- 
filed of promotion and the minimum qu^ify ing  :

' service as specified in the fourth column
against serial No. 6 of Schedule,III on the 
basis of selection on merit by a duly 
constituted Departmental Promotion Committee , 
as provided in Schedule 17.

NOTE*-Cla«uses(a) and (b) of this sub-rule shall operate 
only*after all the offiers appointed in Junior scale in 
accordance with sub rule ( l) of rule 6 are <^onsidered 
?or absorption and all offiers found fit
aeainst permanent posts in the service. Provided ^ ^ a t , 

v;ho h.3  been considered fo r . appointment to a



i ; / -

^ 1
•i ■ i 
■? t

' B

■'4

1 '̂•t

.!; I

permanent post and has been found unfit by the Departmental 
promotion committjaepfio.-specified in Schedule'IV shall be ' 
entitled to claim seniority over persons recruited, 
subsequently under clauses (a) (b ) .

3e Sub-rule ( 2) of rule 8 of the Indian
Broadcasting (Engineers') service Rules, .1981, shall be . 
substituted as follows;-

*OffioBrs who join the service in any grade 
after its initial consituttion , shd-l rank below those 
appointed to the service in that grade at the time of 
the Gonsitution under rule S*«

No*30l/l/81-B(D) ;

■ Sd/- .
^  (S.P.Upasani:)
\] J o4nt Secretary to the Govt, of India

Tell 384785

The Manager,
Govte of India Press, \
Mayapuri«,
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IF  THE H r®  CX)URT OF JUDICATURE, AT ALLAHABAD, 

LUOarow BENCH, LUCKNOW.

^ p l ic a t ion foryinterlTTi -prU  of*

in Writ Petition Mo JS85

J.P .Jain , ^sistisnt Station Engineer, Docrdarsban ^

Kendra, Lucknov/ • ^p lic a n t
f

Versus
'  ■ . *

1 . Union of India, through the ^cretary to Govepo 
ment of India, Minis-try of Information ^ d  • 
Broadcasting, New Delhi.

2. The Director (feneral. All India Radio, Mew Delhi
f

3. The Director General, Doordarshan, Mandi Ebuse.
New Delhi. ’

Union PubHc Service Commission, through its 
Secretary, ShahJahan Road, New Delhi.

Opposite Parties.

The applic^t  most respectfully begs to submit 

as under

Jbr the facts and the reasons given in % 

the accomp^ying OTit petition supported by ‘affidavit 

it  is most humbOy and respectfully prayed that 

during the pendency of the writ petition in the- 

HDnourabUfi liigh Court, opposite parties be rest 

rained from promoting or confirming any pers,6n 

junior to the ^plicant, by passing over the 

applicant in ahy manner.

Luctoiow.

Dated 25. 3.1985

. (Harguru GSiaTan)

Advocate 
Cbunsel for the Applicant
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TO

\

tv

?he Additional Registrar,
High Court of J’uaicatttre at Allaftadsad 
Iiucknow Bench,
Lucicnow*

Sobi- tfrit Petition 80*1334 of 1 9 ®  dt.. 2t-3-B5.

S i r ,

I.had preferred Writ Petition m .133 4  of 19®  

in regard to my seniority and pranotlon ia  i^ich it was 

pointed out that 82 persons Junior to the applicant were 

necessary parties and they be added as opposite parties.

applicant gave necessary appii^tlon  within 

time alleged the court, but since then writ p e t i t i ^  

is  not listed with the result that no oirddcrrs could foe 

passed even for admission of the writ petition and more 

complications are arising* therefore, it is preyed that 

the aforesaid petition may be ordered to be "listed on the 

week commencing 25 .8 •85*

D J^ E i  1 9 . 8 « ^

^ d -

< j.p .a A iB 5

i^SfT.S5*A!PiGH mKSIBEER 
eOORDARSHAK KEBZSRA* JiUCK^

My lawere Shri Harguru Charan will be out of station 

during the week coinmenclag 2 5 .8 .8 5 .

Hay I  further pray that the petition be listed during 

first week of Septfflaber»1985. She inconvenience ceused

is regretted.

( j .P .J A i m  

t.0. ^

v V '

• . I f
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The Additional Registrar,

High Court of Judioature, at Allahabad, 

Lucknov -Bench, Lucknow..

Sir

Writ Petitoo Ib. 1'^% of 198^

Jiwan Prakash Jain Versus Union of India and others 

The applicant had preferred the aforesaid vrrit petition 

in the rbn®ursble High Court of 27 . 3.1905 and'the nonour':ble 3'?r 

^  va3 pleased to pass the order .for interim relief that very day

■̂U-l 'c  ̂ orders for ad'.iin,sion could not bs passed on that data

33 thi applicant x̂ras directed to implead 82 more persons who

|L . ^  I *
 ̂ LfQrQ to be effected by the final orders passed in xv-rit

petition in regard to the seniority of the applicant, within 

_  .  ̂ / -orie w^lk after which the case was to be listed for orders as

/ i^gards adnlssion. The applicant moved the required application 

v;ithiTi' lime allowed by the court, but'the v/rit petition has not 

 ̂ yet been listed.After impleadment of 82 persons and admission oi 

writ petition some time v/ill be taken for service of notice 

and in case the v;rit petition is not listed before vacations 

^  matter v;ill be highly delayed creating complications.

Wherefore it is most respect fully prayed that 

,yk writ petition I;o.133^ of 1985, with application for impleadme 

le ordered to be listed tefore the High Court Closes for

suimer vacations,

(Harguru Charai?)''"  ̂

Advocate , ■'

D t .15.5.1985 Counsel, for the Applic'
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IN THE HON’BLE rZGtr CX)URT QF JUDICATURE IT £LLAEABAD,

L U C K N O V / BMCH, L U Q C M . ,

G.M. implication No. 1985 ^

for addition of ps.rtie-s 

In .
Writ Petition No. 133^ of 1985.

J .P . Jain,' Assistant Station 0agineer,
Doordarshan Kendra, Lucknov/. . . . . . . . . . .  Applicanu,

IN THE MATTER OF

J .P . Jain. Petitioner,

Vs. '

Union of India and others.'.......................  Opposite
Parties.

• The applicant most respectfully begs to sutoit 

as under

5br the facts and reasons given in the accompanying 

affidavit it  is  most humbly -and respectfully prayed 

that the persons detailed in the list  enclosed with 

the affidavit may kindly be permitted to be added . 

opposite parties in the aforesaid Writ Petition.

Lucknow,

Dt. 1985. (Ha.rgaru Gharqn.)

Advocate. 
Cbunsel for the Applicsnt,



- f '

/o IN THE HDN’BLE RIGii- COURT QF JUDICATURE AT iO-LAEABAD,

\A
LUCKNOW BEI^GH, LUQCNOVJ. ,

G.M. implication No. ^ of 1985

for addition of partie-s 

In ,
Writ Petition No. 133^ of 1985.

J .P . Jain,' Assistant Station Bngineer,
Doordarshan Kendra, Lucknow. . . . . . . . . . .  Applicant.

IN THE MATTER OF

J .P . Jain.

¥s. '

Union of India and others.

Petitioner,

Opposite
Parties.

■ The applicant most respectfully begs to sutmit 

as under

5br the facts and reasons given in the accompanying 

alfidavit it  is  most humbly and respectfully prayed 

that the persons detailed in the list  enclosed with 

the affidavit may kindly be permitted to be added . 

opposite parties in the aforesaid V/rit Petition.

Lucknow,

Dt. ^  1985. (Harguru Gharqn.)

Advocate, 
ODunsel for the Applicant.



/

IN THE HON'BLE HIGH OOURT OF JUDICAOTRE A T  -ALLAHABAD  ̂

LUa^WOW BSi'iCH, LUCKNOW. '

G.M. implication No., -Of 1 9 8 5

for addition of parties 

In , ' •

V/rit Petition No. 133^+ o f  1985,

"r-

V

J .P .  Jain, Assistant Station Bngine-er, 

Doordarshan KenHra, Lucknow................ .. Applicant.

IN THE MATTER OF

J.P» <Jain.

Vs.

Union o f India and others.

Petitioner.

Oppo s it e : 
Parti e-s.

. AFFIM VIT.

I ,  Jiwan Prakash Jain, age-d al3out h6 years, 

son of Late Sri M .P. Jain, resident of-MG 20 Sector

• C‘ ALiganj, Lucknow, do hereby solennly affirm and 

state as under t-

1. That the deponent has preferred the aforesaid

Writ Petition in this Ibn ’ble Cburt on 2 7.3 .1985 '

_ challen ̂ n .g  the seniority in servi ce 0 f the deponent 

placed at Serial No, 352 in place o f  Serial No. 270.

The Ifon'ble Bench cxDnsisting Mr. Justice S .S . Alinad 

and Mr. Justice B. Kumar was pleased to direct the 

deponent to implead all those persons from Serial 

No. 270 to 351 as opposite parties in the V/rit Petition

\



2 .

within a week by moving an impleadment application. 

The l is t  of persons from Seri'^  No. 270 to 35l 

mentioned in ^n e ra r e  No. 13 to the Writ Petition 

is  enclosed herei«ath along with this affidavit.

LucknoTv,

Dt. i  .^^^985.

(J .P . M N . )  

DEPO M T .

I ,  the aforesaid-deponent dD hereby verify 

that contents o f  para 1 o f this affidavit are true 

my knowledge. Wo par't o f  the affidavit is  false 

and no thin g material has been conceelsed so help me 

God. ' ■

( J .P .  J ^ N . )  

Deponent.

I  identify  the deponent, who has signed before me.

Umesh Chandra Joshi, GLerk to Shri Hargaru Charan,
Mvocate , High Gburt, Luclmow.

Solemnly affirmed before me on at

by the deponent Sri J .P . Jain who has been 

identified  by Sri Umesh Chandra Joshi, GLerk to Sri 

Harguru Charan Advocate , High ODurt, Lucknow., I 

have satisfied myself by examining the deponer\t that 

he understands the contents of this affidavit which 

have beesn read out and explained by me.

OATH

(Ad̂ oci-itc)

ConiBiigsjoaer 
No.iW^(.Dat.,.J.'rr
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D ire cto r : G e n e r a l ,, 
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A k a s h v a n i  Ehau/an, 

Rew  D e l h i . ,

n k ;  V i n ^  Kumisar Ehareia*: 

H r ^  As^ina^ Ktm r^ D i x i t .

2 » :  Hri^. 5ft. H ^ i .

PGci Btjara-t-Efc S h a u n a .  

f ir*  PVA/. r ^ a c ^ :

p&o c;jr* P i x i ^ *

Hjc* \To^*inivasapijurths^. 
ftr* N*Pt;. PTehrcj:^ 

nri, VZTrsndrcrKuinarr J a i n i  

Plr^ M .  S iv a p ra k e sa m *

Plr*- T ic * . SU d h ak ara  rajt 

Pte. T ; .V * 3 .  R ^  - 

Phci. A n iX : ICuro&r^ 

n r *  Ci.V* R a m a k r is h n a n . 

nr*, Subrsita ICuinar: Adak- 

n r i , D3REC ffarn a'feh Bab  a. 

fir*. Khajantnoddin A .  S h ek h *  

n r *  A , V* Aroboiii- 

Ptri- Ratnakant P a n d e y *  

nri K *C *  V i  j a y  a n .  

nir . R av ind ra ; Kum ar Saxen a  

n r *  L ,_  n a n a n a t h a n .

Plr* n*. K o r t h ik e y a n *  

n r ,  Ti R a ja g o p ^ la n *
PTr*. n*G.* Jo ah i* . 

n r *  S^\f^ Conkal*.

n r *  D .D *  B h a r a d u a jV  

Plr*, C *K , Thom as* 

n r *  P A th a k *
' n r *  V .K .,  Clupta, 

nr« H ,3 *  Erawa,. 

nr*. T iR *  neh'fca*

Plr* A* N a i r a j a n ,  

nr*. J Z *P .S *  A rora* 

n r v  n .P »  S in g h ., 

n r ,  ■S*k* Cha-terji, 

nrw R .K ,  Risy 

n r .  3 .K . .  Partil* 

niu* 0 * P ,  G o y a l . 

nr*, nadn  Pfahan Tham an* 

n r *  D*l_». N A ran g*

111



^  I H  T H E  H O H » B L B  B I ( E  O T B T  O F  J U x a O A f t m E  A f  m̂ AWmADy
L U C S C N O M  i U G K I O W ^

G*M. ^plioatton lo. ^  p f 11905
fbr addition o f partle-s

m t  Petition Ho. 133^  o f  198^*

J*? . Jaint Assistant Station ©iglneer^
Itoordaxsfean Ksadra* Lucknow, ' iPjppllcant*

IN THE HATTEH OF 

J»I^# »Tsin* * • • •  Potitlonsi*#

Vs*

ITnlon of India and others.. .  *  ........     • Opposite
Fartles.^

Tbe applicant most r0^ectf\illy begs to gatialt 

as under 1-

Ibr the facts ^ d  reasons given in tbe accompanying 

affidavit i t  Is  most toimbXy and resipectfUily prayed 

that the persons detailed in the lis t  closed ^rf.th 

the affidavit may Mnfflly be peraiitted to be added as 

opposite parties in the aforesaid writ Petition*

I , u c f e n o ¥ 5

Bt. I  . ^ 1985. . (ferguru Ohanip.)

'  '  A d v o c a t e ,

(bun sol for the i^^icant*



m  w  ffics m m  At m im m ,

w m o M  Biiic^ iitJOToir,

G*IV ^ p l i c a t i o n  Bq« _ o f  1 9 8 ^

f b 3 ?  a d d t t i o B  o f  p a r i a . € f

i3

i M t  F e i t t t o n  M o .  © i  1 9 8 5 *

«r.P* tTalUi Ass4stal3t a ta H o n  ®3gine-er# 

lbordarsh^;^K® M Si^i ^ p l l  caW t»

I B  T O  m f »  O F

Fettttower^

?s.

0 n t o n  o f  I n a i a  a n d  ^t h a f s .  *  • ,  © p p o s l t e

feti.e- s*

V

If t̂vm I * » a k a s h  f a l H |  s g © » d  k6  fmrŝ  
s o t t  o f  l » a t ©  a r t  M . ? ,  J s t l u ,  r e s i d e f l t ^  o f  2 D  S e c t o r

. z'

* C *  ^ t g o n j ,  l a c ^ o ^ ,  ^  h e r e %  s o l e i f t l l y  e f f t n a  s a d  . 

s t a t ®  a s  m&QT 1 -
> ■ .

t *  f i s a t  t i j ©  t e p o n ^ t  h a s  p r e f e r r M  t h e  a f o r e s a i d  

I M t  P e t i i ^ o n  i n  t h i s  B b i i * K L e  Q b u r t  o n  2 7 , 3 # 1 9 S 5  

c h e a i ^ a g l n g  t h e  s e a j t o r l t y  i n .  s e r v i c e  o f  the &oportmt . 
p l a c e d  s t  S e i l ^  I o «  3 5 2  i n  p l a c e  o f  S a r i a l  S o #  2 7 0 .  

f h e  B b R » M e  B ^ c h  c o n s i s t l B g  M r .  J n s t i i : s €  B . $ .  J i t e a d  

e n d  M r *  ’J u s t i c e  B ,  K m a a r  w a s  p l e a s e d  t o  d i r e c t  t b ©  '  

d ^ o n e i t  t o  l 3a i O . # a d  e l l  t t e > s e  p e r s o n s  f r o m  S e r t d l  

H o *  2 7 0  t o  3 5 1  a s  o p p o ; ^ t e  p a r t i e s  t i s  t h e  ^ t  P e t i t i o n



\

^  w i t h i n  a  m o v i n g  a n  i a p i o a a f f l e n t  a p i ^ l c a t i o n , .

f b e  l i s t  o f  p e r s o n s  f r o m  S e r i a l  a ? o  t o  3 5 i  

s e c t i o n e d  i n  ^ r j e 3 G i r 6  J f o «  1 3  t h s  i M t  P e m t i o n  

I s  e n < i L 6 s M  h e r e ^ t t h  a l o n g  ^ t h  t h i s  a f f i d a v i t *

, tu<too«, <#.!>. J ^ U . )

St. • 3 * 1985*

I ,  the a f o r e s a i d  d e p o n s s i t  d o  f e a r e b y  mriSy 
t h a t  c o n t ^ t s  © f  p a 3 ? a  1  o f  t M g  a f f l d t o ^ t  a r e  t r u e  

| o  a y  k n o t f i e d g d .  I 9  p a r %  o f  t h e  a f f i d S T i t  i s  f a l s e  

a n d  n o t t o g  m a t e r i a l  h a s  f e e s i  c o n c e a l s e d  m f e e l p  ® e  

O o d *

D t ,  • 3 * 1 9 8 ? .  I f e p o R e R t *

I  I d ^ t t f y  t h e  d ^ o n e a t f  w h o  h a s  s l ^ e d  h e l b r e  mq,

t i m e s h  O i a n d r a  J o s h l ,  < 2 . e r l £  t o  S h r l  G h s r a n .

M v o ca te   ̂ IffiLgh <burt|

S o l e a n l y  a f i l r o e d  h e f b r e  m e  o w  a t

W P  f e y  t h e  d ^ o n o f i  t  S r i  ^ ’ . P .  w h o  h a s  ' b e e n  

I d e n t i f i e d  b y  s r l  I t o e s h  C f e a n d r a ^ o s h t j  a e r k  t o  S r i  

f e r g u r u  C S s a r c d 5  A d v o c a t e  ,  M g h  C b u r t ,  J u u c k n o t f ,  X  

h a v e  s a t i s f i e d  i s y s e l f  b y  e x ® a l n l n g  t h e  d e p o n e n t  t l m t  

h e  w i d e r s t a n d s  t h e  c o n t e n t s  o f  t h i s  a f f l ^ v l t  w h i c h  

h a v e  b e e c n  r e a d  o u t  a n d  e ^ a l n e d  b y  g i e .

m m  m tm B m o w m *
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^ 6

S«Ko. ltr»5:c?3ilo 
Vo«5 DoOteJo .

Bp Co Scs^o 
^  3t2c;5(U^c6focs3o

S«C<, CccXh"̂ ■ ' D»Ba l%?C3^  •■ —- 'Eĉ o ’ 
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^ o  'tkt^vidcxi U m ^ ’'-

J ^ e r  feo
^ ^ 6  iiojKSiSJCiC^tS^

'm h  '̂ Ca ■■"Ifeo 'S<,U« 
Up^9  

BpK*. tki.Ĉ e
■ VoU^  ̂ "■■li&c %:Ko..

tt.So ©CSOo ■ :

■Cfeo-BdSi<iOo-., -' ■/■■■.■' ':■ 
-te- -Ao’ ClcSsoi^cjia,' ' '".-■3ft?fr So P:.rSe Ik m m o r.

Sofeto ■'f̂ o »*.K« ■ ■ •'■'J5®» 3*a» pc«s&&'«- ■■
0ol»«. '6 0 ydIi» . '

'--:k

m  w m
DGaiC3QBo 

AaS SntSao ic«3ilOf»

tef 0 0^ 0̂. ■
.  k

' k

::\- ■
;

, s'fV ■. '
i ,  ,

1;- i
i"'

:>■ ' .  - 

i ‘ - V:

p H *



r :  .CIS rllJi XURJ 0 ? JTJIHaArUHa, at AlLAIIAaD,

LUGKI;OW '3SKGH, LUCKI^W. '

C.i-I.Aaplication 5f^1985 X(V^ervlce of notices on

opposite parties no. 5 to 86 out side court in V/rit Petition

I:o . n ^  of 1985

J .F .Ja in  son oT Shri p .Jain , resirlent of M .G.20 Aliganj 

Se ctor ‘ C •, Lu ckn ow. Appli c at) t

Ii: J52: llri JIQR OF

J . P. Jain

Versus

Union of In:'ia and 85 others

Petitioner

Opposite Parties

fbs applicant most respectfully begs to submit es under

For the facts ana reasons given in the accompanyir 

affidavit it  is most humbly &.nd respectfully praye- that 

the applicant be permitted to serve opposite parties no .5 to 

86 through Director General All India P.atlio Hew Delhi out 

of court for which office be. ordered to. give the notices 

iuly filled with date signatures and the seal of the lilgh 

Court at the earliest.

Lucknow

Dated 19-11.1985

(Ear guru Char an) 

A'ivoca te 

Counsel for the A:pplicant

\
I



IK IHS Eiotl OOURT CF JOmCJimm, AT ALLAEj^>m,

LUGKKOW 33i;CH, LUCXIIOW.

C..-..4 .)plication I:o, of 1985 for service of notice

on opposite parties Lb .5 to 8^ in Vfrit Petition lb, 1 1 ^ / 1 0 6

^p liija n t

J .P . Jain son of 3hri K .p . Jain, resident of M. G.20 Aliganj 

i 92tor *C' Lucknow

J.P.Jain Petitioner

IKS o f

India and 85 others
 ̂^ '0.

1985

ÂFFip4 /JJ.

Versus

Opposite laities

A ^yiD A V IT

I, J .P .Jain , aged about ’46 years son of Shri ::.P.Jain 

resii’ent of M.G.20 ^liganj Sector »c', Lucknow do hereby 

solemnly affirm an:’ state as under:-

1. That the deponent is petitioner in the aforesaid writ 

petition and he is acquaintee with all the facts of the 

case.

c. inat the ; /̂rit petition is pertaining to seniority an-’ prc 

motion of the petitioner, which has been adJijitted on

3 1 . 10.1985 ani the interim stay order granted earlier 

has also been confirmed.

That opposite parties no. 1 to *+ are served and they 

are represented through the Standing -Oounsel for the 

Union of In-'ia but opposite parties rro. 5 to 86 v^hich 

have been implsaded by name under the direction of the 

court as they have superceded th^deponent. aH  opposite 

parties no.l.o. 5 to 86 who are spread over all the 

I’slevision Centres thj?ough out the country have been 

impleaded as parties care of Director Genersl of In- l̂a 

All In>.ia RaCiio, Ijew Delhi, as their separate a'^'^resses^ 

cannot be ascertained and the service on them will delj

1



the final tearing of the writ petition creating lot of 

complications regarding services of different persons.

'4 . That the deponent is prepared to go to Delhi and serve 

the duplicates for opposite parties no .5 to 86 through 

the Director General of All Inrlia Ra::io for which all th 

duplicates of the writ petitions and stay applications 

are ready and the notices for opposite parties have also 

been filled up. Only the office is required to put the 

dates signat’ures ^ d  the seal of the High Oourt.

5'. That in the ends of justice for speefy disposal of the 

writ petition it is desirable thst the deponent he 

permitted to serve the opposite parties no. 5 to 86 in 

the writ petition out of court.

_  2  -

Dated 19.11.1985

J.P.JAIIT

A

I, the aforessi'I deponent do hereby verify that con ter. 

of para 1 to '+ are true to my knowledge and contents of

A - 5 are believed to be true on the advice given by my counse: 

pf.’.t affidavit is false and nothing material has
Ac Ont'j Co-n.r

!i:-h Court, ■ h i-’i been concealed so help me God,

In . ■

J. P. JAIN
Dated 19 . 11.1985  DSPOIIsVt

I identify the -eponent who has signed befo'-e me, is 

knovA to me personally.

Umesh Chandra Jos hi 

CO-erk to Sri liar guru Charan Advocate, IH gh Court Lko.

Solemnly affirned before me on 19.11.1985 atf.fi<AM/K{ by

the ieponent Sri J.P .Jain whib has been identified by Sri

Umesh Ghandra Jos hi Clerk to Sri Ear guru Charan Advocste

I have satisfied nyself by exanining the deponent that he understands the 
contents of this aff1.davit which' have been read out ana e>rplainea by as.
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IN THE HIGH COURT OF JUDICATUSE, AT ALLAHABAD, 

LUCKNO:? BENCH, liJCKWOW.
o < T  '-iu

G.M.Application Ho 1985 id respect of service

of Kotices on Opposite Parties Ho. 5 Jlo 86 in Writ Petition 

No. of 1985

Jiwan Prakash Jain

Versus

Union of India and others

Petitioner 

Opposite Parties

The petitioner applicant most respectfully begs to submit 

as under:-

For the facts and reasons given in the 

accompanying affidavit, it is  most humbly and respectfully 

prayed that services of notices on opposite parties no. 5 to 

86 in the aforesaid writ petition alongwith the affidavit of 

the applicant, be ordered to be brought on record of the 

v/rit petition, which may now be ordered to be listed for

Lucknow. \  -N 

Dated 18.12.1985

(Harguru Charan)

Advocate

Counsel for the Petitioner 
Applicant.

\ V



IN THE HIGH COURT OF JUDICATURS, AT ALLAHABAD,

LUCKNO;"/ BENCH, LUCKNOW.

C.M.Application No._________ _̂______of 1985 in respect of service

of Notices on opposite parties No.5 to 86 in Writ Petition

No. 1554 of 1985

>

HIG^90<tmT

Jiwafi* Prakash Jain

Versus

Union of India and others

AFFIDAVIT

Petitioner

Opposite Parties

\

I* Jiwan Prakash Jain aged about 1̂ 6 years son of Late

i f  A ?

Sjhri M .P.Jain, resident of MG 20 Sector ’C* Aliganj Scfeeme, 

l4?(^now , do hereby solemnly affirm and state as under:-

1. That the deponent is petitioner in  the aforesaid writ 

petition. He was directed to implead opposite parties 

No,5 to 86 in the writ petition, which he did , and the 

amendment of the writ petition for addition of opposite 

parties was allowed on 51,10,1985. Accordingly $she parties 

were added on 4, 1 1 , 1985*

2, That on 19 .1 '.1985  the application for service of notices

on opposite parties no, 5 to 86 through Director General

of All India Radio, New Delhi, out side court

personally was allowed in the following words:-

”The prayer is allowed. The petitioner may be given Dusti 

Summons to effect service on opposite parties No. 5 to 86 
through the Director General of All India Radio, New Delhi 

The expences will be born by the petitioner himself. The 

Certificate of service shall be filed by the petitioner."



Q 3 »  T h a t  i n  c o m p l i a n c e  w i t h  t h e  s a i d  o r d e r ,  t h e  d e p o n e n t

t o o k  D u s t i  s u m m o n s  f r o m  t h i s  H o n o u r a b l e  H i g h  C o u r t  a n d  a l o n g

w i t h  t h e  d u p l i c a t e s  o f  t h e  a m e n d e d  w r i t  p e t i t i o n  a n d  a p p l i c

c a t i o n s  s e r v e d  t h e  s a m e  i n  t h e  o f f i c e  D i r e c t o r  G e n e r a l

o f  I n d i a  D o o r  D a r s h a n ,  N e w  D e l h i  a n d  o b t a i n e d  r e c e i p t  f o r

^  t h e  s a m e .  L a t e r  i t  w a s  f o u n d  t h a t  t h e  s a m e  w a s  a  m i s t a k e

a s  t h e  n o t i c e s  w e r e  t o  b e  s e r v e d  t h r o u g h  D i r e c t o r  G e n e r a l

\  o f  A l l  I n d i a  R a d i o , N e w  D e l h i ,  a s  s u c h  t h e  m i s t a k e  w a s

c o r r e c t e d  a n d  t h e  n o t i c e s  a n d  d u p l i c a t e s  e t c  w e r e  g i v e n

i n  t h e  o f f i c e  o f  D i r e c t o r  G e n e r a l  o f  A l l  i n d i a  R a d i o ,  N e w

D e l h i ,  w h i c h  h a v e  b e e n  a c k n o w l e d g e d  o n  4 , 1 2 . 1 9 8 5 .  T h e

A c k n o w l e d g e m e n t s  o f  D i r e c t o r  G e n e r a l  D o o r  D a r s h a n  d a t e d

29 . 11.1985 a n d  D i r e c t o r  G e n e r a l  o f  A l l  I n d i a  R a d i o n  N e w

D e l h i  d a t e d  i f .  1 2 . 1 9 8 5  w i t h  t h e i r  s e a l s  o n  e a c h  a n d  e v e r y

-it c o p y  o f  t h e  n o t i c e ,  w h i l e  t h e  o t h e r  w a s  r e t a i n e d  b y  t h e m

5 /  /I.
' (  ^th d u p l i c a t e s  e t c ,  a r e  a n n e x e d  h e r e w i t h  f o r  a l l  t h e

• i
A  jc i If opposite parties No,5 to 86, who are according served for

a p p e a r a n c e  o n  2 0 , 1 2 , 1 9 8 5 *  T h i s  a f f i d a v i t  a l o n g w i t h  t h e

- 2-

■4

f

r e c e i p t s  h a s  t o  b e  t a k e n  o n  r e c o r d  o f  t h e  w r i t  p e t i t i o n .

't
T

(J.P .JAIN)
Dated 1 8 , 1 2 . 1 9 8 5  DEPONENT

I , the deponent aforesaid do hereby verify that contents 

of para 1 to 3 of this affidavit are true to my knowledge.No 

part of the affidavit is false and nothing material has been 

concealed so help me God,
( J . P . J a i n )

D a t e d  1 8 , 1 2 . 1 9 8 5  '  D E P O N E N T

I i d e n t i f y  t h e  d e p o n e n t  w h o  i s  k n o w n  t o ^  p e r s o n a l l y , H e  h a s  

s i g n e d  b e f o r e  m e

U m e s h  C h a n d r a  J o s h i  C l e i ^ f f ^ ' t o ^ S r i  H a r g u r u  C h a r a r  

A d v o c a t e  H i g h  C o u r t , L u c k n o ' . v .  

S o l e m n l y  a f f i r m e d  b e f o r e  m e  o n  18,12.1985 a t  0 7 . / 6 A M / | m  b y  t h e  

d e p o n e n t  S r i  J . P .  J a i n  w h d i  i s  i d e n t i f i e d  b y  S r i  U m e s h / C h a n d r a  

J o s h i  C l e r k  t o  S r i  H a r g u r u  C h a r a n  A d v o c a t e  H i g h  C o u r t  L u c k n o w ,

I h a v e  s a t i s f i e d  m y s e l f  b y  e x a m i n i n g  t h e  d e p o n e n t  t h a t  h e  u n d e r  

s t a n d s  t h e  c o n t e n t s  o f  t h i s  a f ^ d a v i t  w h i c h  h a v e  b e e n  r e a d  o v e r  

a n d  e x p l a i n e d  b y  m e .

OATH COMMISSIONER
O A T H  ( O'.

(L'licki
/ " . I f . ......

. . .
mi l!
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Froirj Dluan parkash Jain,
floslstant Station Engin^'cr, 
Ooordarshan Kendra,
2 2 , A^hok Rarg,
Uickno, '.226001,

Lucknow dated} 21st NoWeaber, 1985

To t The Director General,
All India Radio,
Akashvani Bhawan,
Parliament Street,
Wstu Delhi-110001.

&
subject*- Service of notices under ordera of the

Hon« High Court of Judicature at Lucknow,

Sir,

I am enclosing herewith the notices, the duplicates cf 

the uirit petition and the duplicates of the application for 

the stay issued by Hon, High Court cf Judicature at Lucknow 

luhich are required to be served on 82 persons (from Sl» Wo, 5 to 

86 Opposite parties) under your subordination and Control,

The notices for opposite parties from si. No* 1 to 4 have 

been taken by the Standiftg Counsel on their behalf*

please accept the above mentioned notices for 82 persons 

in compliance of the Court Order and serve them on the concerned 

enployees uKarking und6r your subordination & control,

Pj.ease acknotsjlDdge receipt*

Yours faithfully,

-

(J,P. Jain)
APPLICANT

Ends* As above*

C75X7

i'
_____I ?

T J F i x T S s
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iA ja U lIC tL C o m j£ JD lU n jR E .A T  î C h? iiir.Mn,.,

C,M. Application No, of 19S5>^or interim relief in

Writ Petition f]b. 1334 of 1985, ^

<1

■t

0.P.3ain,A8stt.Station Engineer, Doordarshan, Lucknow- Applicant
Versus

1. Union of India,through the Secretary to Gout, of India,
Ministry of Information & Broadcasting, Neu Delhi;

2. ^ e  Director General, All India Radio, New Delhi.

A n .®  General, Doordafshan, Mandi House, New Delhi
’ U service Commission, through its Secretary,

Shahjahan Road, New Delhi..

5 ,1.M. Sudan 6 .uinay Kumar Bhatia
S.Asvini Kumar Dixit 9.n.Sricharan

12. Bharat B. Sharma 
15. L. Uasu 

18. U. Sriniuasamurty 
21.Rahesh Chandra 

24.N.siuaprakasan.
27.K.Balakrishnan

II.Tajinder pal Singh 
lA.p.y.Isaac 

17 .A.P.Santra 
2 0 . W.M.Mehra 

23, Satish Gupta 

26, T, S, Sushekara Rao 

29.Sudhir Ranjan Ghosh 3oiAnil Kumar 

32.C.U.Ramakrisharan 33.Ishwar Singh 
3»^»R.K. Taneja 

iw.Khajanmoddin A.
41',R. Narasimha Swamy 

44.K.C.Uijayan ■
47,Uirendra pal Singh 
50.M. Karthikeyan
53.B, Srikumar 
'56, S, U. Konkal 
Sg.Ued Rattan 

62,U.K.Pathak 
65.B. Banerji 

6 8 . T. R.Mehta 
71.Raj Kumar Garg 

V4.0.P.M. Singh 
77,|viadan Lai 
80.s.K.Patil' 

83,3.p.Bhagakaran 
8 6 .D.L.Narang

3 6 . 0 .  H a m a th  Baba 

■39.3. Dayaraman 

42 .Ramakant pandey 

4 5 . K. IMarayanmurthy 

4 8. L. Mananathan 

5 1 . Bhpla Nath

,54.|vi.C,3oshi 
57.S.K.MoorJhni^
60 . G, K ,ThSmas 

6 3 , A , R .Swaminathan 
6 6 .H ,  S. Bawa 

. 6 9 . V ,s ,P r a s a d

7 2 . 0 .p . 3 .A r o r a  

7 5 . R. Sriniuasan 

7 8 . R , K.Rao

81. S. L, K. Rao

84 . (vjadan |viohan Thaman ...............

C /o  THE DIRECTOR GENERAL, ALL INDIA RADIO, 

AKASH'i/AiML aHAU'AN,: PARLIAMENT STREET, NEW DELHI.

7. R.B.Ram 
10. S. Hari 
13. U.p.iyiangla 
16, C.B.Pillay 
19. O.R.Khanna 
22. Uirendra Kumar 3ain 

25. 3ai prakash Naithani 
28, R.U.Rao 

31. T. C.Ramdorai 
34. Subrata Kumar Adak 
37. Nisar Ahmed Khan 

^0. A.U.Aroboti 
43. A.Chakroborty,

46, Rauindra Kr. Saxena 
49. U. Subramaniam 
52, T.Rajagopaian 
55. S.P.Chopra 
58, b.D.Bhardawaj 
61. S.d, Garg,

64. U.K. Gupta 

67, Si C. Das 
70. A, Natrajan 
73. K.C.Batra

S. K, Chatter ji 

IM.\/.R.S.Raju * 
O.P.Goel 

U. Rajallngam

76 .

79 .

82 .

85 .

- Opposite  P a r t ie s .

T b e t ^ l i c a n t  most respectfully  bees to submit as underj- ■ ' ' ■ '

For the facts and the reasens given in  the accompanying'’ ' 

w rit- petition  supported by a f f i d a v i t • it, is most humbly and  ̂

r espectfully  prayed that during the pendency o f  the-writ p e t it io n  

in-the Honourable High Court, O p po site .p a rtie s  be restrained  , 

from promoting or confirming any person junior  to the ap p lica n t ,  

by passing  over the applicant  in ,a n y  manner.

* ..

Lucknow,
• ’ V 'i., V cy

Dated; ‘ 0 \

(aarguru t^haran)

AdvooDate 

Counsel for the Applicant

V
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A  1585 for interim relief In
P e t it io n  No. 1334 o f  1 9 8 5 ,

3.P.3ain,Asstt.stati„n t n g i n .„ r o ^ r s h a n . u C n o . .  Applicant

' I n -  ^ Versus

2. ;je  Director General, , 1 1  mala Radio, Ne! D e lh i/'

4.- U ^ o n ^ p :  S e ^ ^ e ^ C o rL lL '^ r in n h ?u°sLre“  rj'"^
Shahjahan Road, mpi.i rioih,- y •j-'- ieL,recary,

5 . I .n ,S u d a n

S .A s v in i  Kumar D ix it

I I .T a j i n d e r  pal Singh

1 4 ,p ,u , I s a a c  

'v ^  i 7 » A .P .S a n t r a

20 ,  N.W.Mehra

23 .  Satish Gupta

2 6 ,  T. S. Sushekara Rao

New D e lh i ,

6 .U in a y  Kumar Bhatia 

S .M ,  Sricharan 

12 ,  Bharat 8, Sharma 

1 5 ,  L, l/asu 

18 ,  U, Sriniv/asamurty 

21,1'lahesh Chandra 

24 . |\i, siuaprakasan

2 7 , K .Balakrishnanon • r\« a a x d K .r io
2 9 ,S u d h ir  Ranjan Ghosh 30',Anil  Kumar

2.C, V.Ramakrisharan 
■ '^ .R ,K ,  Taneja 

3 8 ,Khaj anmoddiw A» 
41«R, Narasimha Siuamy 
44,K,C,Uijayan 
47,Uirendra pal Singh 
5 0 ,M, Karthikeyan
5 3 . 0 ,  Srikumar 

5 6 .S ,U .K o n k a l

59 ,U ed  Rattan 

6 2 .U ,K ,P a t h a k  '

6 5 . 0 ,  Banerji  

68» T,R,(v)ehta

7 1 , Raj Kumar G a r g .

74 .0 ,p . m. Singh

77,|viadan Lai

80 . S, K .P a t i l

83 .0 ,p .B h a s a k a r a n

8 6 . 0 , L ,Narang c / o

3 3 , ishwar Singh-

3 6 , 0 ,  H a m a th  Baba

3 9 . 5, Jayaraman 

42,Ram.akant pandey 

4 5 , K,Narayanmurthy 

4 8 ,'L , Mananathan 

5 1 ,6 h o l a  Nath

5 4 , p , 3o sh i

5 7 . 5 .K .M oorjhni  

6 0 , G,K,Thomas

6 3 , A,R ,Swaminathan

66 , H, S, Bawa 

6 9 , U ,S ,P r a s a d

7 2 , 3 , p ,S ,A r o r a  

7 5 , R, Sriniuasan.

7 8 , R ,K ,Rao

81 . S .L .K .R a o

84 . Madan Mohan Thaman

10, S. Hari

13. V.P .Mangla

16 . C. B .p i l la y

19 . O .R .Khanna
22, Virendra Kumar Ja in
25. 3 a i  prakash Naithani
28 , ■R.U.Rao

31 . T. C.Ramdorai
34 , Subrata Kumar Adak
37 . Nisar Ahmed Khan

4 0 . A ,U .A ro bo ti

4 3 , A .Chakroborty ,

4 6 , Ravindra Kr, Saxena
4 9 , U. Su|3ramaniam
5 2 , T .Rajagopalan
5 5 . S. p .  Chopra
5 8 , O .D .Bhardawaj

61 , S .C .G a r g ,

64 , U .K .  Gupta

6 7 . S, C .Das

7 0 , A, Natraj-an
'  73 , K ,C .B a tra

76 . S. K. Chatter j i

79 , N .\ /.R .S .Raju

82 . 0 . P . Go el

85 . U. Rajalingam

ALL INDIA RADIO,

r . .
“  Opposite p a r t ie s .

The, applicant  most respectfully  begs to submit as unders-

For the facts and the reascns given in  the accompanying 

writ p e t it io n  supported by a f f id a v it  i t  is most humbly and 

resp ectfu lly  prayed that during the pendency of  the writ  p e t it io n  

in  the Honourable High Court, Opposite p a r t ie s  be restrained  

from promoting or confirming any person junior  to the ap p lica n t ,  

by passing  ov/er the applicant  in  any manner.

Lucknow, 

Dated;

(aarguru t^haran)

Advotcate 

Counsel for the Applicant

i



allahabad. . .tkno^ BE.CH. nin.Mni„.

C .n .A p p l ic a t io n  No. o f  1985 for interim r e l i e f  in 

Writ P e t it io n  No, 1334 o f  1 9 8 5 ,

0 .P .3 a i n ,A s s t t .S t a t i o n  Engineer, Doordarshan, Lucknow - Applicant

Versus

1. union o f  India ,thro ugh  the Secretary to G o U .  o f  India ,

• 9 '-rt! Information & Broadcasting , (\!eu D e lh i .
2 . -me D irector  General, A H  India  Radio, New D e lh i .

A* iln^ General, Doordarshan, fviandi House, New Delhi

* u Service  Commission, through it s  Secretary,
Shahjahan Road, New D e lh i .  .

5 , I .M .Sud an  6 ,U in a y  Kumar Bhatia '

8 . Asuini Kumar D ix it  9 .N .S r ic h a r a n

12 . Bharat B. Sharma

15 ,  L. Uasu 

1 8 .  I/. Sri niv/asamurty

21,|^ahesh Chandra

24 . |\1. Sivaprakasan 

27oK .Balakrishnan

I I .T a j i n d e r  pal  Singh 

1 4 .P .U . I s a a c

' Y "  I V .A .P .S a n t r a

20, N.M .Hehra 

23. Satish Gupta 

2 6 ,  T, S. Sushekara Rao - .,  ,s.

• 2 9 ,S u d h ir  Ranjan Ghosh 30.Anil  Kumar

^ .C .U .R a m a k r i s h a r a n  33. Ishwar Singh 

^ ^ R . K .  Taneja 

3B.Khajanmoddin A.
4 1 .R .  Narasimha Swamy 

4 4 .K .C .U i j a y a n  

4 7 ,U ir e n d r a  pal  Singh 

SQ.M, Karthikeyan

5 3 . B. Srikumar

5 6 .3 .U .K o n k a l  

59 .U e d  Rattan 

6 2 .U .K .P a t h a k  

6 5 . B .  Banerji  

6 8 . T .R ,M ehta

7 1 . Raj Kumar Garg 

7 ^ . 0 . P .N .S in g h  

77.|viadan Lai 

80 . S. K .P a t i l

8 3 . 3,"p .Bhasakaran 

8 6 .D .L .N a r a n g

3 6 . 0 .  H a m a th  Baba

3 9 . 5. Dayaraman 

42 .Ramakant pandey 

4 5 . K.Narayanmurthy 

4 8 .  L.Mananathan 

S l .B h o la  Nath 

5 4 .n .C .D o s h i

5 7 . 5 .K .M oorjhni

6 0 , G.K.Thomas

6 3 , A .R .Swami nathan 

66 . H. S.Bawa 

69 ,1/. S .P rasad  

7 2 , 3 .p . S .A r o r a  

7 5 , R. Srinivasan

7 8 .R ,k .R a o

7 .  R.B.Ram 

, 10. S. Hari 

13. U .p .M angla  

1 6 .  C .B .p i l l a y  

19 .  D .R .Khanna  

22 . Uirendra Kumar J a in  

25 .  3 a i  prakash Naithani 

28 .  R .U .Rao 

3 1 .  T .C .Ramdorai 

34 ,  Subrata Kumar Adak 

37 ,  Nisar Ahmed Khan 

4 0 .  A .V .A ro b c ti  

4 3 ,  A .Chakroborty ,

4 6 ,  Rauindra Kr, Saxena 

4 9 .  U. Subramaniam 

5 2 .  T .Rajagopalan 

5 5 .  S .P .C hopra  

5 8, -D.D.Bhardawaj 

6 1 .  S .C ,G a rg ,

64 .  U .K .G upta  

6 7 ,  S .C .D a s  

7 0 .  A. Natrajan 

73 .  K .C .B a t ra  

7 6 .  S .K .  Chatterji  

7 9 ,  N ,U ,R .S .R a ju  

8 2 .  D .P .G o e l  

85 .  A/. Rajalingam

r
81 . S .L .K .R a o

84 . (viadan Mohan Thaman .

C /o  THE DIRECTOR GENERAL, ALL INDIA RADIO, 

AKASHUANI,BHAWAN, PARLIAMENT STREET, NEW DELHI,

- Opposite Parties,

The applicant  most respectfully  begs to submit as unders-

For the facts and the reasons giuen in  the accompanying 

writ  p e t it io n  supported by a f f id a v it  i t  is most humbly and 

resp ectfu lly  prayed that during the pendency o f  the writ  p e t it io n  

in  the Honourable High Court, Opposite  p a r t ie s  be restrained  

from promoting or confirming any person junior  to the ap p lica n t ,  

by passing  over the applicant  in any manner.

Lucknow,

Dated; \
<■

(aarguru ^haran)

Advoccate 

Counsel for the Applicant
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Tr î-r"



f w 5 T R

SS20(U) 85
O

't

Ŝ >̂̂ f̂   ̂ .....................

133^i 85
— ....................... ............... ................................. ?̂r n  f°

ej.'■‘.J o i n  Astn^ S-tation En^iinoor D3 0 ?dnroh cn  LucUnow

1.................. ........ ....
I f T ^

UnicTJ Of Indda R, Othcro

.......................................... .......*............. .............. .....................................Ŝ ilFff

AbvS.nl Xu^acr DiKit C /)  Diroctor Gonarnl All Indio Radio Wow H olH i

'STFff

3?TT fe% !IT«ff ^  fSiT rJTTUmJT t  Jt

........................................ ■••% 5TTir ....................................  ••% SrT8T̂ T - *1^

f?2Tr I, 8T̂ : 3rm> arr̂ r̂ feq-? | ^  ariq- U S  5'—

ZTT ?R«r îrlf ^
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|t ^ |li5t ciV srrqiTj _ îgr f̂<3Tir arT'T̂'V sr̂ 'Tf̂ er̂

^ fr srî 'it I
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5fT<t FwĴTT T̂JrT I

t ‘

HtT̂ T— ?*riTT553T 
niTT »

&̂ \rr ■ ■ ^

ar̂ T̂ r v̂s f'T̂ ’T  ̂^ aTTĝijf sri't f«T?J
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I, 3T̂ : 3Tr'Tfi> 3?rlw fêTT sfraT I ariT .‘Q:?.....jjj .̂ir..-....... grĵ
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zrr STfsiffT - 7^ îrlf ^ ?̂ >̂ 7TT
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( srŝTTir n , f'T'T’T ? 3f\T ^ )

I ?T5trT”^-*"^“ -“ -” f̂T l \  ^  î<>
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% , 3rr7 ĝ TT f®% 'ti qr

JTr sm, si'r sttt ?V sft?: % îq- srfsrf̂ r
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it ?r |li’t aV stŝ jtt - qw ¥> sr̂  ̂ f^q: srrq’̂  srsTTffW

Jf s r i^ '^  t
>■

3tH fzimwir ^  f?^f^

5TTft fezrr nqT (
UTI •?,5T

iiAR
G\ji-

PTJT̂r ^ srrfiJT stiew f*r?»
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3T̂.̂  îrr̂ rmir iftf? % sttw 

f̂ zrr »T2TT I

2 -r>»

. m ,

,5ii:

?r=5rm—w  '̂V t%KR ^  =p f̂q:rr  ̂^ srml̂T sri':̂  fm
T̂̂IT I

'«s:;jff3t?3tĉ^
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3irtT ?qriTT®ir 5F> rftf̂  % sn^ .........

sFT̂'y f̂ zrr »TJTr i
.....

^  'iT5rT553T '̂V ^  ^ 3T̂ T̂  \̂s pT̂rq ;( ^ arr̂ l̂ T srFir f«T5y
»rzir >

STTCcT ?rr% 5̂5*f #

0^'- 

P  FV-' tt



/ 7
4

~vr

V
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ÂW. J n ’-K >?'>

m . .  g : 5 ) , 0 jfx i

m j

W 't

r - T s c j

^ ar̂ TJT ffIJTJT 5; ¥ srmiJT SIT̂T f«TW

?T5r̂ t̂T JTTĉ 5̂5̂  i



( 3TSZTTJT ?:?, f̂ qJT ? 3t1t \s )

'1 > , : , ' ; ....... I  ...........................
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»nfT I



f  âliS
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tTg-5pr%j ITT sirftcT ST̂ T, 5)> STT7 ¥V srt?: ^ srf̂ fcr

ft T̂ff̂ rcT ^ fliit ?Tr ?̂r st4:tt - 't̂  srt̂  f̂T’w  arr'T̂'t arn'if̂ qgr

■y Jr 3rî '»t I

Q i 5  [}
jftf?: % an̂ r ..............n if ''‘....... ?i?f

■#

ffTJTJT 5̂ »p armiJT SF?f f<rs

^̂5F5ft̂T SfT<<r 3ft% 5̂5SF 5



rp
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irr ĉTfJr? srî fri - Tg- q̂li ?t

fejTr pn^ I 5̂ cT srr̂JTi: - q-̂ ?T: t3?r%

, ft STTT ®'R f®% T? ITT sr̂ T̂ fe#
ITT sJTff̂  gRI, 5I> STT'T ¥> srtT % ^I^fT STfsT̂  ,

|t  ̂ fpt ciV 5tt4̂t - fjriJTif BTiT̂t 3r̂qf?«f̂
V  Jf ft 5TÎ '̂  I
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( 3TSITÎT { S(tT ^  )

ftirm

 ̂d T ^ Q 5 ^ ^  ) 5»r!f?rr t '̂ •*•■•.*•;**“ (••• ••%q‘ (̂

_ _ . . . . . | .  . , . . . , . . i . ^ _ ........................................................ ............................................................................................................. . .

U.»« i •/«••».»•■• « ,̂, * •*«.,,L**̂ .̂ »i*»,,/,t,»»**.,,̂ ,,.̂ , tmV«\ • «.i •.•.«•• ̂ ..L. •••.,*.!.'. • • . •••!•• •̂ •«>̂
stTsff o

srfa-

..............................{ . ^ . . . . l , . . - . . . . . L u i . . , . ( ^ . . : . , . . l j . . . ; . . c . . \ . : .

.....\ '■

■5T5JTT«ff

^^x fe% iTT«ff ^ fg- Jznqr̂TJT Jt % ?rrgrgr Jr

.............................................................................. ••% arsT̂T -

V

f?!Tr I, sr̂r: 3rrq-̂> 3rr|?r fkm r̂rcrr | F̂  stit ........ — '

!TT 5f;n«r srr̂ î - trs Ĵili ^
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( pTî ir ? 3{tT â )
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^ n t ^ l \ ^ K > ^ 4 f c > , . .,..• i ^ y ■ • . •
^ c w a W - " -  ■ W ? « ‘- - - ^ ' ' 4 #  '  ’ - w '

’‘k :̂



( sfszTTJr u ,  ffnr»T ? 3ftT \a ) 

?>̂ r:ff Ff»TT»r . ' !

Y   ̂ j 3T«f?rr 'Tar ...............

X - '  ^ '

^3

n  i

............................... •'•••?fo.......... ....... ...... ^ \ % i o ^
J

srfcT

. v ^ .K \ ‘5>/.. P. ĉ ^\.:...
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f?5Ti>r

5fm^ 79-

. -V ^  ^
v 3 >

1 * > \ ,\J1'
'......^0'

l .AA.^

5ff̂

L 'srT̂ .

•\i

357̂  fe% 5iT«ff ^ 5?r riTTmeTJr if Jf

...... ;................ ......’•••*-- % JTm .................................. •■••% !TT«T̂T - 'ra'^
f?2TT I ,  *T^; 3 T m >  3rrl?T f e i r i  ^ r r ^ r  |  arrq- ......... ........ j t t ^ v ......................\% 9 S T “
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G
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3^? fe% JiT̂ff ^ 5?T firrqîrq- ^ 3TJr>3 % n̂̂ r̂sr t'cs '  va o

.......... ...........................  ••% ...................................  ••% 5rr«r̂T - 'n:

f?irr I, «r?T: 3rm> arr̂ w f̂ irr srr̂ r | stit ..^^...^^^...127^..^^

zrr irr̂iTT - sfql ^
#!Tr 3TT? I sri4̂ i - Piif*?T5T?riT r̂srfĉi
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'̂Tf€«r?r ^ Îfit a> ^?r sn f̂iT - srt̂c «TT7¥t ar^'rf^^

if |> sfî 'ir I
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n?TT t

0  #  ' 1
I S V  .1;*"’ ^ n - l

riv;t%
'

nil iniitîia"»riî î '
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r̂ JTf/ I srr̂ î -  <t3 5?T̂ r| Pr?qR?rR siH

X, , l>»fV •

?> STTT a'TT f̂ irff; q-? m sr̂ r̂r

tr̂ srr̂ j JTT 5irft?r sm, sit stt7 art̂ ^ arf^^

, ^  ^ t̂5t 3Y 5h4ht sft̂  btw '̂V ar̂jtrftsr̂r

Jr 'fr srî 'it 1
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f̂ ygr srr? i srr̂ F̂ - 7 3  sftr

I ,

f̂ r?cf |t %  arrq f^% q̂  irr srq-̂r

JTT sirf̂cT sm, 5)> 3TTq 5ffV ar>T ^ % f̂sir srfg^

^  q̂'f?«r5r ^ sn̂ fTT - q  ̂ sr̂?: ffrwq: grrT̂ t sfĵ qf̂ q̂
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I " ,

%  3TTT '̂TT fw% fcrirffT tTT ITT

irr s r t , sit jtt 't  sft^ ^  %  f«5ir a rf^f^r

f t  ^'Tf^ST^ H  SFT^JTT -  ^'V SflfT ffT^q- STN^'t ST^Tff^I^r

3 o
% snsf ..............iTTf*̂ -̂--"?i?i! ?% —

STT '̂t r ^ q r  JfiTT I

•i

jjr̂TT̂^̂T ¥t t,%X'̂  ^  1 f f r i f i T   ̂ ^ stf̂  f<T®
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f̂ T̂ I

....................... ..........% sm r -
^ £ ?  \ ;u  ^  ^

F̂; 3H7 .......... JTr̂ "*-‘........?r̂

F̂ fer %  arrcr giTT f^% f̂ î f̂ r qi irr sr̂ r̂
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IN  T H E  C O U R T  O F . 
N o

.....

ofl9q<,-

in r e \

I f/JLo:od\r:. . 7 3 Z ^  \<kx........... Pif

O

J U R J S D IC T IO N

A
c\

.(S
'i,

r\
'h

‘2-1.

A p p . or C o m p ia in e n t

i/,Mrv(Ai A. . . / 7  '  ..........■............................ ................. D efdt. or Respt. or A ccuse d
K'MOW  A L L  to  w h o m  thfe§e presents shall com e that I/W e........ ... .....................................................................

........- ......................... .......................................................................................................... .............do hereby appo in t

Shri ^ ,

\ x x / m o > v ^
CM

r u  U  ctJ\\ cukc

in The above noted case andherein after ca lled  A d vo c a te  to  be m y/our A d vo ca te s  in ’the above note'd c a ^ a n d  authorise them

h- u the a b o ve -n o te d  case in the C e u rt o r in any other C o u rt in
TMA/hich the same m ay be tried  or heard and also in  the appella te  C o u rts  in c lu d in g  H ig h  C o u rt;

T o  sign , v e r ify  and present p lead ings,reap lica tions, appeals c ro ss -o b je c tio n s  o lp e t it ir s i^ r  
Tor executions, review , rv is ion , restoration, w ith d ra w a l, co m p ro m ise , o r o the r pe tition s , replies 
Objections o f other docum ents as m ay be deem ed necessary o r proper for''the prosecution  o f the 
said case in a ll its stages.

To  file  and take docum ents.

T o  w ith b ra w  or com prom ise the said case orsubm it o t arbitration any d ifferences or d is ­
putes that may arise to u ch in g  or in any manner re la ting to  the said case.

T o  take ou t execu tion  p roceed ings.

T od e p os it d raw  and receive m oneys, cheques and gran t receipts and to  d o  all ether 
acts and th in gs  w h ic h  m ay be liacessary to  be done fo r the progress and in the course o f p rose c ­
u tio n  o f the said case.

T o  appo in t and instruct any other Legal P ractitioner authoris ing  uim  to  exercise the 
po\ , and autuorised  hereby conferred  upon the A d vo c a te  w h en  ever he m a y th ink f it  to  do so 
&  t the p ow e r o f a tto rny on our behalf.,

^nd I 'w e  the undersigned do hereby agree to ra tify and confirm  acts done b y  the A d v o ­
cate or his^ substitute in the m ctter as m y/our o w n  acts as if done b y  m e/us to  a ll intents and 

-.̂ ;>>?̂ urpose.

Ar/d I/we undertake that I/we or m y/ou r d u ly  a u th orise d .a gd n t w o a id  appear In C o u rt 
on a ll h e a .ijig  &  w i l l  inform  the A d vo c a te  fo r appearance w hen  the casd is callad.

Au(i^^l/we unpersigned do hereby agree not to  ho ld  the A d vo c a te  or his substitu te re sp o - 
ris ib le  fo r  the result o f the said case in cosnequence o f his absence from  the C o u rt w h e n  the said 
case is ca lle d  up fo r heoring  or fo r.a n y  neg ligence  o f the said A d v o c a te  o r his substitute.

A n d  I/we he undersigned d o  hereby agree that in the event o f the or any part o f the fee 
agreed  b y  me/iis to  be paid to  the A d vo e a te  re m a in in g  unpaid  he shall be h n title d  to  w ithdrav^ 
from  the p rosecution  o f  th d  sa id  case until the same is paid up. If any costs are a llo w e d  fo r an 
adjournm ent the advocate w o u ld  be entitled  to  the same.

IN  W IT N E S S 'V V H E R E  O F  I/we 4o hereunto set m y/our hand to  these present the co n te ­
nts o f w h ic h  have been stood b y me/us t h i s ................................. - - -a y  9

A D V O C A T E
\

A cce p te d

(5V f
d v JlK ^



l l .

t r i b u m aU  , ,

2 3 - f i Thornhill Roadj Allahabad-';'! ':01 i

o \ ^

Wo. C A T / A l l d / 3 u d \ ^ \ ' 5 ^ \ o , - ^ t e d  th e  .

1727 o f  i t :

TO

____ ._ _ a p p l j  :ant(s)

____ RE3P0MDD\iT(3)

ShrS, CliS2an„ Advocator tofeoo:? m ^ h  Comrt

feuchn«30'*

2= CMef 3ianding OounoaJ (C .G .) Mchax, n<^ court

Uhsr^aa th, n.argi„ally noted daaaa ha= bean transferred by

^Under the provision of thei- . . .  . the provision of the '
Admxnistratiue Tribunal. Act XIII of iqo, .

I- as nbov/eTV"' °f -1-85 and registered in this^ Tribunal

^̂ ‘'^tit’io n  W o . 

f J5 (-v

I

Che Lucknow High Court, llucknow

The Tribunal has fixad|date oV 

T9rS9 The

‘ hearing of the matter at Gandhi 
it

3ha'ajan,0pp. Residency, Lucknow, 
S ' 

j  

.5

If no appearslnce is made cn your 

behalf by your same one duly authorised 

act and plaad on your.behalf

-he matter-mill be he'ard and de:ided in your' absence. , .

Given under my hand seal of, the Tribunal th*is ' , 2 5 ^  

1989.



IN THH CifNTRnL AQvilNISTRATIVE TRIBUNAL 
C i r c u i t  Bench, Lucknov^. |

N o . C A T / A K ( y j u d / - ^ ' ^ ‘^ ^ ‘  the  7 (  r : {  T . . . .

T .A.No. . / / ? . ? .  . of i v i c  (T )

' P  •a b .O tv ,. •

%

^C B

........ .. . .......... . .. .Applicants.
^  L . . •

‘ v e r s u s .  ■ , ' ' ’

. ' / T . f :  ?. : ............. .............. . , . .Respondents.

K * » i *To

/| y't ■ > j  J r C> ■ : ;

. Vtiereas the ifrarginaHy  noted  cases- has been  t r a n s fe r r e d

< S * ’ .* * ‘ V* ^ 7 / ...........under trie provision of the Admini-

b S r r : :  I b f v e ? ^ '  a n d ^ e g l s t e r e d  I n ' l h t s T t  ’

Ih e  T r ib y n a L  has f i x e d ,d a t e  

of ;  . . .  ^ 1 9 9 0 / T h e

W rit  p e t i t io n  N o . T J m M T ' T H s  Trlt

of^ t h e - C o u i r o f ; . . / / . < ^ . e - ' .  heading of' the . a t t e r :

‘ o r d e r ‘dated^"'"'^^"''^  no appearance is made .

S L s e d  L  ............./ • ........... • some on,
......................... ..................... d u ly  a u th o r is e d  to A ct  and P ’.

* * * * * * .......... . on your  b e h a l f . '

The- m atter v .ill be heard  and. d e c id e d  in  -your 

absence  G iven  under  my h^nd s e s l  of the T r ib u n a l  t h is  \
 ̂ ..........^Td-at o f ..................... 3 . . 1 9 9 0 .-  *

s e p u t y  r e g i s t r a r

Bhartiva|?3



IN  THc CcNTRa L AOviI M S T R hT IV E  TR iB uN A d  

. _ .C i r c u i t  Bench, Lucknow. • ’k  ^

/ ■ )  "^^3 t
N o .C A T /A K C y ju d /  d at^  the  ̂ ^

 ̂ T •^•No.\r;).2.‘r | A  . Ĉ rr̂ . 1990. (T ) '

V v , ,*^CVlVv.. . , ,  , ,  tA pplican '‘"s

A

Varsus.
, ■]

.Respondents.

To
(jFMv*;

i

/  

f .

X

k
V

date

Li.=,+pri / - ' ^ e a r a n c e M c

’» *

pE ord^^ 
p>ssed)fij

^ourt  ̂r -VA * ‘M'<C>' • • •
. . .  . .  ar is  ing ou c of i-- rin- ‘“a x . t e r .

Id ated ,.---a . . , . : . . . .  on •'■our b e h a lf  - :

.......... . . . irduiv- a u th o rise d  o n g '^

' • • • ‘■ • • • • / ................. • • • o n  vour b e h a lf  •  ̂P lead

^ r . ■ ■ •

‘ The  m atter  v .ill ’be he.^nd decidp  ’ ■ • * '
a b s e n c e . G iven  under  my hand s of th- u ' ^your  '

^ q . . . d a *  0f . . . . ^ . . : . . , . . i 09 Tribunal this . , . .  .
1 :

B h a r t iy a 0



G S im A I. A D M IN IS T R A TIV E  T R I  

C I R O J IT  BENCH UJCKNOW

T . A .  NO* 1 7 2 7  o f  1 9 8 7  {Tl 

(W*P* N 0 .1 3 3 4  O f 1 9 8 5 )

J . P .  J a i n A j ^ l l c a n t .

R e s p o n d e n ts ,

o %90
V e r s u s

UndkOn o £  X n d is  & Oirs •••»•«

17 .401990

H o n « b le  Mr*

H n n « b le  M r- P « S «  H a b ib  Motammad. A .M .

t h e  p e t i t i o n e r ’ s  o n  h a s  a p p e a r e d  w it h  a n  a u t h o r i t y  

fro m  -a ie  p e t i t i o n e r .  L e t a u t h o r i t y  b e  k e p t  o n  r e c o r d *

No one a p p e a r s  f o r  t h e  r e p o n d e n t s . On t h e  l a s t  d a t e  o f  

h e a r i n g  io e o  2 7 © 2 * 19 9 0 #  nne o f  S h r i  D « C h a n d ra  a p p e a r s ,  

h o w e v e r, h e  s a y s  t h a t  h e o e n ' t  a p p e a r e d  n o r  h e  rem em ber 

^ ^ ^ o w  h i s  name w as r e c o r d d  a s  c o u n s e l  f o r  t h e  re sp o n d e n t,"
^  t h i s  l a s t  d a t e  o f  h e a n g .

L o t  n o t i c e  b e  se  t o  S e n io r  S t a n d in g  C o u n s e l ,  

o v t*  o f  I n d i a .

T h e  p e t it io n e r * s o n  h a s  in fo r m e d  t is  t h a t  t h e  

p e t i t i o n e r  i s  n o t  t o  a d ^ h i n g  e x c e p t ,  ^ a t  h a  h a s  

a r g e d  i n  t h e  p e t i t i o n *  t h e  c ir c u m s t a n c e ,  l e t  the^—  

r e s p o n d e n t s , i f  t h e y ?  ^ s i r o ,  m ay f i l e  t h e i r  c o u n t e r  
a f f i d a v i t  w i t h i n  6  w e e i^ e re o f®

L i s t  i t  f o r  h e jg  on 3 1 . 8 . 1 9 9 0 .

S d / -

A.M * J.M *

/ / /  Tjopy

r r m /

I^?g7strap 
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In the Central Administrative Tribunal, Lucknow Benchs Lucknow. 

Writ Petition No. 1334/85 in The High Court of Lucknow Bench 

T.A. No. 1727/87 CAT Ref. No. CAT/LKO/JUD/3858 Dated 6-3-90

J.P. Jain, -------------------------------------------------------Applicant

o  

o  

o  

o  

o  

o  

o In the Matter of

J.P.Jain, ---------------------------------------------------------Petitioner

Q  Versus

^ Union of India and others ----------------Opposite Parties.

The petitioner most respectfully begs to submit that in response to 

the CAT notice No. CAT/LKO/JUD/3858 dated 6-3-90, the petitioner may 

O  kindly be allowed to be represented by Shri Rakesh Jain as the

petitioner is unable to be present personally in view of being away to 

his place of posting at Doordarshan Maintenance Centre, Shri 

Ganganagar, Rajsthan.
o

o J.P.Jai n,

o

o  W  

o  

o  

o  

o  

o  

o
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IN  THB CEWTRAL A IM IiM ISTR A TIVE TRIBU N A L A l  ALLAHABAD, 
C IR C U IT  BENCH.LUCKNgff.

M IS C .A P P L IC A ilO N  NO. _________Of 1 9 9 1 .

on behalf Respondents.

V i

C a s e  NOoT . A . 1 7 2 7  o f  1 9 8 7  

(W.P.Noa334/86)

Jeevjan  P r a k a s h ..........................................................................A p p l i c a n t .

v e r s u s

union of India & others*............. ...................Respondents.

A P P LIC A T IO N  FO R  CONDONATION QF P E L A f

T h e  r e s p o n d e n t s  r e s p e c t f u l l y  beg t o  s u b m it  a s  u n d e r  s -

1 .  .'I’h a t  th e  C o u n t e r - a f f i d a v i t  on b e h a lf  o f  th e  r e s p o n d e n t s

c o u ld  n o t  be f i l e d  -w it h in  t h e  a l l o t t e d  t im e  a s  a  p e r u s a l  o f  

th e  c o u r t  f i l e  r e v e a le d  t h a t  t h e  c o u n t e r - a f f i d a v i t  i n  t h e  

aj30ve c a s e  w as n o t  f i l e d  i n  t h e  H o n . H i ^  c o u r t .  T h e  d e p a rt*  

ment w as in fo r m e d  a c c o r d in g ly ^

T h a t  th e  a f t e r  t h e  p a r a -w is e  com m ents w ere r e c e iv e d  t h e  

d r a f t  C o u n t e r - a f f i d a v i  t  w as s e n t  f o r  v e t t i n g  t o  t h e  d e p t t .  

T h a t  t h e  a p p ro v e d  C o u n t e r - a f f i d a v i t  h a s  been r e c e i v e d  an d  i s  

b e in g  f i l e d  w it h o u t  any f u r t h e r  l o s s  o f  t im e .

4 .  T h a t  th e  d e la v  i n  f i l i n g  t h e  c o u n t e r - a f f i d a v i t  i s  b o n a f id e  

and n o t  d e l i b e r a t e  a n d  i s  l i a b l e  t o  be condonedo

WHEREFORE, i t  i s  p r a v e d  t h a t  t h e  d e la y  i n  f i l i n g  th e  

C o u n t e r = a f f i d a v i t  m a? be co n d o n e d  a n d  t h e  same may be b r o u ^ t  on 

r e c o r d  f o r  w h ic h  t h e  r e s p o n d e n t s  s h a l l  e v e r  re m a in  g r a t e f u l  a s  i n  

d u ty  b o u n d , 

t

Lucknow o

Datedi  (D R .D IN E S H  CHANDRA)

C o u n s e l  f o r  t h e  R e s p o n d e n ts .
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IN THE CENTRA! ADMIIISIEATITB 2 R IB U M  kT ALLAHAB4D, 

G IEC U IT  BgnGHv LUCKHOll.

QOUNTEB^AFFIDiYII! oN BEHALF OS' HEP.PONI)ENTS NO8. 1-3.

In re

(writ Pe-tition No. 1334 of 1985.)

Jeewan Prakash........ .............................................. .Peti-bioner,

1991
AFFlDAViT

• ' Oi^E. eOURI 
; -'u. a. -

. i
■Versus

' ?V'

Union of India & Others.......................... ..... ..Hespondents.

I ,  -YILA^TET^^MI aged about 55 years, son of Shri

IQBAL HUSSAlN.,.?V'?24i?'.)?r4sv4v?^.W^^^^ .........

do hereby solemnly affirm and State as under ;-

1. That the deponant has read the writ petition filed by

Shri Jeewan Prakash and has understood the contents thereof.

2. That the deponant is well conversant with the facts

of the case deposed hereinafter,

3 . That in order that the submissions made by the deponant 

may be appreciated in their tnue perspective it will be

I

worthv;hile to give a brief history of the case as under

r-; BHIEP HISTORY OP THE GASS 

The petitioner was communicated adverse remaiifcs 

from his Annual Confidential Reports (A .G .E .)  for Jthe

Gontd., .  2 /—
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years 1975 and 1976 on 10-6-76 and 13-5-78 respecti­

vely." The adverse remarks were later on expunged 

on 27-2-79 and 20-12-78 respectively,

She petitioner was considered for officiating 

promotion to the post of Asstt.Station Engineer ty 

the Departmental Promotion Committee held in February, 

1978 hat was not found fit for promotion. In the 

year 1981, he was again considered for promotion by 

D .P .G , and was promoted to the post of Asstt.Station 

Engineer w .e ,f ,12-3-81. Consequent upon the expunct- 

ion of adverse remarks for the years 1975 and 1976 

another Departmental Promotion Committee was 

convened in the year 1983 hy circulation to review 

the proceeding of the D .P .G . held in 1978. Taking 

into account the service record of the petitioner as 

though the expunged adverse remarks were nonexistant, 

this D .P .G , gave him a lov/ grading and placed him 

below Shri D.L.Karang and above Shri Subhash Chandra 

in the Select penal drawn by the 1978 D .P .G . As per 

recommendation of this D .P .G ., the petitioner was 

given notional seniority with effect from the date 

when his next junior from the select penal of the 

year 1978 namely Shri Subhash Chandra had taken over 

as Asstt.Station Engineer i .e . from 16-6-8O. As

11 2 11
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should have been promoted in the year 1978 itself 

and his seniority should be fixed above Shri I.M ,Su­

dan who was next junior to him in the grade of Astt, 

Engineer is not tenable on account of the fact that 

the Asstt.Engineers vho were junior to the petitioner 

got promoted ajj Asstt,Station Sng;ineer vide Ministry

/ /  3 / /

■ 'c r - ^ S r S

K

of I & Bs Order I'To.7/78-3(D)dt,24-5“78 (Annexure 

H M )  and Order Ho.9/78-3(D) dt,2l-9-*78 (Annexure ^=»2) 

by nature of their merit,

PAEA-WISB QQMCBI'ITS

4. That the contents of para 1 to 14 of the writ 

petition are admitted.

5. That in reply to paras 15 to I6 of the writ petition 

it is admitted that the adverse remarks from the petition­

er 's  A.G .Ss for the years 1975 and 1976, which were coimu- 

nicated to him on 10-6-76 and 15-5-78 respectively, were 

expunged vide Director General letters d t .20-12-78 and 

27-2-79^respectively. His contention that sT)ecially in 

yveioTence  tp his juniors in the seniority list he would 

have been promoted in the absence of these adverse remarks 

is not correct. The post of Asstt,Station Engineer is a 

selection post and the selection is done by the Itepartmental 

Promotion Committee as per provisions of the All India 

Sadio (Glass I and II  Engineering posts') Eecraitment Rules,



of 1978 B .P .S , were reviewed by the D .P .G . held in 1983 and

(

the service records of the petitioner were assessed ignoring 

the expunged adverse remarks. In  terms of comparative merit 

the petitioner was categorised as "Good” and was placed 

helow Shri D.L.IIarang and above Shri Subhash Chandra in the 

Select Penal drâ ^m. by the 1978 D .P .G . ks per the said rules 

and as also admitted by the petitioner in para 14 of the 

petition an Asstt.Engineer could be dropped from being 

promoted as A:^>stt. Station Engineers not-v;ith-standing the 

presence or absence of adverse remarks in A.G .Rs. It depends 

upon the merit categorisation as assessed by the D .P .O . 

after examination of the respective records of service of

1 1  4  1 1

the candidates.

A

-That the contents of para 17 to 20 are admitted.

7. Shat the contents of para 21 are admitted to the 

extent that the petitioners was considered by the S .P .O . 

for the year 1978 alongx^ith other candidates who were within 

the zone of consideration. This does not imply that he had 

been selected by that D .p .G . for promotion. In  fact he was 

promoted as Asstt,Station Engineer w .e .f . 12-3-81 on the 

basis of the B .P .G . held in the year 1980,

8 . That the contents of paras 22 to 34 are admitted.

9 . That in reply to para 35 of the i»n?it petition it is 

stated that petitioner was not considered for promotion to 

the post of Superintending Engineer by the B .P .G . held on

O o n t d , . . 5 / -
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11-3-85 because he v;as not vdthin the consideration zone 

being at Serial No.351-A of the Seniority List of Asstt, 

Station Engineer as on 5-11-81 and circulated on 1-4-82.

10, !Phat the contents of para 36 need no comments.

11, That in reply to para 37 it is stated that according 

to the Recruitment Rules for the post of Asstt.Station Engi­

neers, 40fo of the vacancies in the grade are filled by promo­

tion through a Departmental Promotion Committee by selection 

from amongst Asstt,Engineers in A .I .E .  with three years 

service in the grade,

The procedure to be observed the D .P .C . for making 

promotions by select^irm^hod as contained in the Cabinet 

Secretariat, O .P . & A .S ’ s 0 .M.JTo. 22011/6/7 5-Estt.( D), dt.' 

30-12-76 is extracted below

'*SBLEOTIOH IffiTHOB";- Where promotions are to be made by 

selection method as prescribed in the Rectt.Rules, the field 

of choice, v iz .,  the number of officers to be considered 

should ordinarily extend to 5 or 6 times the number of 

vacancies expected to be filled within a year. The officers 

in the field of selection excluding those considered unfit 

for promotion by Departmental Promotion Commitxeej[_as "Out­

standing”, ’*7ery Good” and ''G-ood'* on the basis of their 

merit, as assessed by the D .P .G . after examination of their 

respective records of service. In other words, it is entire-

/ /  5 / /
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officers being considered by them for promotion to selection 

posts, irrespective of the grading that may be shown in the 

A-.G.Hs* The penal sho'^ld, thereafter, be drawi up to the 

extent necessarjr by placing- the names of the '̂O at standing 

Officers” first, followed by the officers categorised as 

'Very Good", and thereafter by officers categori^ed^lc-o'C^ii^ 

SJietinte#*-seniarity:.pf'officers belonging to one category 

would be the same as their seniority in the lower grade.

A D .P .O . for selection of 4 .1s  for officiating promo­

tion to the cadre of A .S .Ss , A . I ,S .  vias convened on iSth, 

17th, l8th & 25th 1*6bruary, 1978 in the office of the U .P .S .O . 

The Gorojnittee considered 125 A.Bs who were in the zone of 

consideration for officiating promotion to the grade of ASSs. 

The petitioner was also considered by this B .p .C . but he 

was assessed as ’let yet Fit* in accordance with procedure 

for selection method contained in the instructions referred 

to above. He, therefore, could not find a place in the 

panel of A .ls  drawn by the B .P .C . for officiating promotion 

to t he grade of A .S.Es in the year 1978. This B .P .O ., how­

ever, agreed to review his case, should the adverse remarks 

from his C.Es for the years 1975 & 1976 were expunged.

The contention of the petitioner, therefore, that he 

should have been promoted in the Ordinary Course in the 

year 1978 itself and not in 1981 and that his position in

/ /  6 / /
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-w-

be at S .lo .270  and 3101; S.No.352 is incorrect. The methpd 

of promotion as already emphasised is by selection on the 

basis of merit as asnessed by the D.]?.G. after examination 

of the relevant records of service and not automatic based 

on seniority alone. The action of the Government is, there­

fore, not arbitary and violative af Articles 14 and 16 of 

the Constitution of India,

12, Shat the contents of para 58 need no comments,

13* Ihat the comments on the grounds advanced by the

petitioner in para 39 of the petition are given below 

seriat^^um

(1'i As already stated, the I).P.O. held daring the year

1978 did not consider him fit  for promotion as ASE 

taking into consideration inter-alia, the record of

a-- -V

service of the petitioner. It , hoi^ever,decided to 

review his case for promotion should the adverse 

remarks be expunged from A .C .Ss for the years 1975 & 

1976, Consequent upon the expunction of these 

adverse remarks, in confirmity \^ith the procedure^

Qsi revievr B .p .G , was convened in the year 1983, by 

circulation, to reviev? the proceeding?? of the B .P .G , 

held in February, 1978 in respect of the petitioner. 

She reviev; B .P .G , gave him a low grading and placed 

him belovf Shri !),L,Iferang (S,No,35l') and above Shri 

Subhash Chandra (S.Io .352') in the select list drawn

Gontd,,8/-



up "ty tjie earlier D .P .G .in  the y e a r  1978. The reommen. 

dation of the I).P .O . yexe given effect to liy promoting 

the petitioner notionally w .e .f . 16-6-80 as 

4 ^

/ /  8  / /

Annexare.

His place in the seniority list of A .S .Es  was also 

reviBed accordingly and fixed at S .Ho .351-4 in the 

appropriate place. This action of the Government is, 

therefore, not illegal or a,rbitnary, but in accor­

dance with the rules/procedures laid dovm in this 

regard,

(2") In view of (1) above, the placing of 82 persons

who v;ere junior to the petitioner in the grade of A.E 

above the petitioner in the grade of i .S .E .  is accord­

ing to the rules*

3 ‘)&(4) ffhe legal right of tie petitioner about his

seniority in service has not been infrengced and he 

has been placed at the appropriate place in the 

seniority list, as per recommendation of the review

j/̂ — -
B .P .G . She adverse remarks from the G.Ss of 19'^5 & 

1976 of the petitioner, which >Bre expunged later, 

were not the basis for placing his name in the

seniority list at S .Ho .351-A the

review D .P .G . becau'^e the assessment by the 3 .P .C . 

is based on merit depending upon the record of service

Contd..9/-
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of the officer. Hence, i-here has ^6611 no viola-bion 

of Article 14 & 16 of the Constitution of India.

( 5 'I Wo comments.

(6') In  the year 1978 the petitioner was not

considered fit  for promotion owing to adverse 

entries but no sooner these were expunged, the review

B .P .G . was Convened and according to its recocffliendsu- 

tions he was given notional promotion V7,e.f. 16-6-80 

when his next immediate junior took over charge 

on prom.otion as A .S .E , from the select panel of the 

year 1978. It is wrong to say that one adverse 

entry vas not even cormnunicated. Both the adverse 

entries from his C.Rs for the years 1975 & 1976 

were communicated and later expunged,

The assessment by the D .P .C . and the select 

list dravm up by them being confidential documents, 

no reasons could be disclosed to the petitioner. He 

was informed of the same vide D .G .A .I .S ls  Memo Ho,9 /

7 /8 1 - D .III(P t .I )d t ,23-9-82 (Annexure.R-X). He was 

also informed that not-with-standing the adverse 

remarks from his A.C.Es for the years 1975 & 1976 

he had been accorded the right place in the revised

seniority list .

(9'i There was neither infringment of his legal

right nor violation of legal duty by the Government

Gontd.,10/-
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and he has lieen placed at the correct position in 

the seniority list . He was given notional promotion 

w .e .f .16-6-80 when his next junior^Shri Subhash 

Chandra (S .H o .552) took over on promotion as A ,S .S . 

The juniors to the petitioner in the grade of i .E .  

got promoted in 1978 as isstt,Station Engineer by 

virtue of their merit and not otherwise.

(10')* She fact of expunction of adverse marks v/as

brought to the notice of the reviev/ D .P .G , in the 

year 1983. Mere^expunction of adverse remarks does 

not by itself call for review of the earlier D .P .C ,

In the petitioner's case, it vjâ  found that the 

expunction of ad.verse remarks justified revievj. The 

approval of the appointing authority and U .P .S .C . was 

accordingly taken and thereafter his case was placed 

before the revievj D .P .C , in the year 1983. This 

reviexj B ,P ,G , placed him at the appropriate place in 

the select list drawn up by the D.P.C .held in the 

year 1978.

(11'), The Indian Broadcarting (Engineers) Service  ̂ ,

Pwules, 1981 and its amendment dated. 13-9-82 is not

relevant to the issue. In his case the A , I.E .(C lass

I & I I  Engineering Posts)Hecruitment Rules, 1972

f n. ---
alone apply. I'he s^ye fact that the petitioner's

/ /  10 / /
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( 12),

confer any claim to place him ?»r̂ ©3?e Shri I ,M .Sudan 

at S ,N o .270 of the seniority list dra\-m up on 5-ii-8l< 

As already stated the method of promotion is by select^ 

ion and the review D .P .G . considered his case as if 

the adverse remarks were non-existent and placed him 

at the appropriate place in the select list of Officer 

considered fit for promotion below Shri B.L.Farang 

(S .No .351) and above Shri Subhash Ghandera(S.No.352). 

His position was, therefore, raised from S.No .357 to 

351-i.

The petitioner vjas selected by the D.P.G.held<svv,

12-12-80 and promoted as i .S .E .  in 1981 in the normal 

course as he was dropped by the earlier D.P.C.held in 

S'ebruary, 1978. The Seview D .P .C . re-assessed his 

service records and on the basis of merit grading 

assigned him. seniority over his junior of the same 

grading. The petitioner’ s claim, therefore, that he 

should have been given notional promotion from 31-5-78 

when Shri I.M,Sudan next junior to the petitioner in 

the grade of A .E . had been promoted alongvdth 62 

others is baseless. Ihe petitioner \<7as selected for 

promotion by the review B .P .G . held in the year 1983 

to review the proceedings of the D.P.G .held in 1978. 

Because of the placing he acquired in this review

S .P .C . he could not be given notional promotion with

^  Gontd. ..12/-
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reference to Shri I.M.Sudan but only with reference 

to Shri Subhash Ghandra who was next junior to the 

petitioner and had been promoted w .e .f . 16-6-80.

(13)« f ho ugh the I .B . ( l )  S.Rules have been enforced 

w,e.f,5-11-81 and all other rules stood repea’̂ ed vide 

Section l6, but the proviso to the said section 

saves action already taken under the old rules. The 

petitioner’ s case, therefore, does not fall under the 

per-view of I .B .(E )S .E u les . Besides the applicability 

of these rules is not relevent as the petitioner 

claims promotion in 1978, long before the rules came 

into be iig .

(1 4 )& (1 5 ). The petitioner has already been granted relief 

■with reference to his representation by granting him 

notional promotion vf.e.f. 16-6-80 under the rules. The 

petitioner is not, therefore, entitled to any further 

relief under the rules or under any Article of the 

Constitution of India,

/ /  12 / /

TERlflCAflGM

I ,  the above named deponant do hereby verify that 

the contents of paras \ o ^T h is  affidavit are

true to my personnal knov/ledge and those of paras (S’

Gontd..l3A



are believed by me to be true based on records and as per 

legal advise of my counsel, fhat nothing material facts 

has been concealed and no part of it is false, so help me

/ /  13 / /

God. 1r

Signed and verified this the day o f ^ ^ ^ (

within the court compound at Lucknow.

Lucknow. 

Dated; 2 5 ’

- i V

I , identify the deponant v/ho signed 

before me.

(k W O G k T E ) ,

. .  . f u  . -1̂  ••
it '■ •e v o x i t - .i t - M-n .. - -

». f. .............. .........
? ..'Vi n ..vS*-, I Of

.r or' *1

1 >iJ. . ' ‘w LSvti *‘-
. «>. V );»r
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li-J THE CENTRAL STRA'UVE TRIHJNAL AT A L M A E A D

GEROJIT ESÊ CH, LUCKNOW.

In case NqjT.A. i7.27 of 1987, 

C Wri t ? s ti ti on No. 133 4/8 5).

V -
Jiv;an Prskash

Applicant

Ve rsu s

Union of IncSLa and otheg’s
Respondents,

The applicant b=gs to submit as un<fer:.-

(1> That the copy Cf the application for condonation 

o f  delay along with Counter .vffida^it described to 

be on behalf of respondents Nosi to 3 fed teen received 

i>y Shri V-K. Srivastava, Advocate, Counsel for the 

Applicant, shri V .K . SrivSstava is  a no rriore a Counsel 

of the Applicant. It  may be mentioned here thatthe 

counter affxdavit has been svjorn by Shri Vilayat Jafri, 

Director Doordarshan Kendra, Lucknow# v,4io is  not a party

—s

in  the writ petition. In  his Affidavit shri Vilayat Jafri 

has aigD not mentioned the fact whether he has been 

authorised by the opposite -parties No. 1 to 3 in  the 

Writ petition to file the affidavit on their tehalf.

( 2) That unless and until shri yiiayat ja fri on oath 

states as to v̂ io authorized him to file  the Counter-

( ccintd.. .  e 2)



a f f i d a v i t  (rnxfetedtx a n d  to  w hat i s  h i s  source  of 

kn o w le d g e  fo r  s t a t in g  the f a c t s  i n  the counter 

a f f i < ^ v i t  to  -t^hich he i s  n o t  a p a r t y , the Counter-  

- a f f i d a v i t  cannot be read i n  e v id e n o s . I n  the copy o f  

the  A f f i d a v i t  s u p p lie d  to the a p p l i c a n t  tiie p la c e s  i n  

the  v e r i f i c a t i o n  have  b e e n  l e f t  blank  w ith o u t  

s p e c i f i c a t i o n  a s  to v\^iich p ara g ra p h  have  been  v e r i f i e d  

to  be tr u e  on the  b a s is  o f  p e rso n a l  kn ow ledge  an d  

vipTiich p ara g ra p h  have beai v e r i f i e d  to  ke true  on the 

b a s i s  o f  the are cord.

( 3 )  T h at  the  a p p l i c a n t  i s  n o t  i n t e r e s t e d  i n  d e la y in g  

th e  d is p o sa l  o f  the a f o r e s a id  c3se a r i s i n g  o u t  o f  

Cv/rit P e t i t i o n  Nos 133 4 /8  5) bat  i t  i s  sub m itted  th a t  

t h e r e  i s  n o  j u s t i f i c a t i o n  f o r  c ond on ation  o f  d e la y  as  

> —  p r a y e d  fo r  by o p p o site - p a r t ie s  u n le s s  th ere  i s  p r o p e r

Counter  A f f i d a v i t  o f  the  opposi te - p a r t ie s  vvfl-th 

r e aso n ab le  e j o i a n a t i o n  fo r  the l a t c h e s  a n d  d e la y  

i n  f i l i n g  the c o u n t e r - a ff id a v it •

ViiERSIDRE, i t  i s  m ost r e s p e c t f u l l y  p ray ed  

t h a t  th e  a p p l i c a t i o n  f o r  c o n d o n a t io n  d e la y  be 

r e je c t e d  an d  the case be h e a r d  on m e r it  and. d e c id e d  

w ith o u t  fu r t h e r  d e la y .

- s  2  s -

Lucknov; d ate d ,  ̂ n  F R A k A s H J A IN  )

M a r d i  ^ / / 199 2» ' p sniTONER

( I n  p e r s o n  )
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IN  IKS CBNT3^L AD-lIMlsmATIV T5LLHJMAL AT ALLAHABAD, 
d R O JIT  BENCH, LUCKNOW.

In case 2fo.T.A. \1 21 of 1987- 

Cv/.?.Nos 133 4/8 5).

Jiv;an Prakash - -- -- - Applicant.

Ve rsu s

Union of India and others- - - - - - -  Resoondents>

A F F I  D A  V I  T 

1, Jiwan Prakash Jain  aged a'cout 52 years, 

son of Shri Ki.p.jain, resident of C-21, Ssctor-N, 

^liganj, Lucknow, hereinafter referred as the 

' DE&ONENT* do hereby solemnly affirm and state as 

unde r;-

1. That the deoonent fceing himself the sole 

‘ Applicant* in  the above noted cas and, as such,

he is  fully  conversant wit^  ̂ the facts of the above 

noted cBse.

2. That the contents of paragraphs ( l) to (3) are 

true to my knowledge of the accompanying application*

.  - ^toonent.
Ma rcJi %_____________ , 199 2.

Ccontd.........2 )
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Verifi option

I ,  Jiv,;3n Prakish Jain, the deponent, do hereby

verify  that the contents of paragraphs 1 and 2 of

this affidavit are true to my personal knovjledge, that

no part of i t  is  false and nothing material has been

conoaaied, so help me God.signed and Verified  th is 

day of March, 199 2 v;ithin the Courts conipound at Lucknow 

Lucknow dated# Ifeponent.

March __ » 1^9 2.

I ,  identify the deponent vvho has signed 

before me*

2  s -

A
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL AT ALLAHABAD,» 

CIRCUIT BENCH, LUCKNOW.

In Case No. T . A . 1727 of 1987 

(W .P .N o .1 33 4 /8 5 ) .

Jiwan Prakash . . . . . . . . .  .Applicant

Versus

Union of India and Others Respondent^

o

I ,  Jiwan Prakash Jain ,  aged about 53 years, S / 0  Shri 

M.P. Jain ,  resident of C-E1, Sector N, Aliganj ,  Lucknow, do

hereby solemnly affirm and state as under:

1. That the deponant who is petitioner in the afore­

said case, has read and understood the contents of Para 1-13 

(15) of the Counter affidavit  sworn by Shri Vilayet Jafr i ,  

Director, Doordarshan Kendra, Lucknow. The contents of Para 

1 and 2 do not require any reply.

2 .  The comments on Para 3 by the respondent is par- 

t ially  agreed. The petitioner when given promotion on 

12 .3 .1981  on the basis of Departmental Promotion Committee

1980 was given higher grading as it is understood

rom the fact that the name of the petitioner was among 

first  two candidates of the Departmental Promotion Committee 

1980. Once the higher grading was given, the grading was 

lowered in the convened Departmental Promotion Committee 

held in 1983. It is d if f icu lt  to understand and interpret 

how could one be lowered when he has already been q 

^  l/igher grading.

3 .  Para 4 needs no comments.

4 .  In response to Para 5 of the said a f f id ev it ,  it is 

partially agreed that the post of Assistant Station Engineer
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is a selection post. The petitioner got higher category in 

the Departmental Promotion Committee held in 1980 and subse­

quently lowered in 1983 which, again,  is injustice to the 

petitioner .

5 .  Para 6—8 need no reply.

6 .  In reply to para 9 ,  it is stated that once the 

petitioner is given the proper position in the Seniority 

L ist ,  the promotions later on will be as per the norms.

o

7.  Para 10 needs no comment.

8 .  In response to para 11 of the said a f f id ev it ,  the 

respondent has given the procedure of selection as contained 

in Cabinet Secretariat,  O .P  & A O.M No.ES011/6/75-Estt (D ) .

dated 3 0 . 1 2 . 7 6 .  No copy of the said O.M. is enclosed. It 

is felt  that the respondent has followed the same procedure 

for selection for the Departmental Promotion Committee held 

iT K ^ 8 0  also.  In the select list of 1980,  the applicant's  

name existed at position No. 2 clearly indicating the higher 

^ ^ a d i n g  of the applicant in 1980.  Had the Applicant existed 

in the lower category, the placement in the select list of 

1980 would have been much lower. The respondent had men­

tioned that a Departmental Promotion Committee was convened 

in 1983 and the petioner was given the lower grading but 

their was no such mention in the Annexure 17 of the main 

petion, order dated 1 8 /11 /1983  by which the petioner was 

ordered to be place above Shri Subash Chand and below 

Shri D L Narang. The grading in 1983 should not have been 

lowered which is injustice done to the applicant.

8 .  Para 12 needs no comments.



9.  In response to para 13 & its subparas, from 1-15, 

it is further stated that once the petitioner got the higher 

grading in Departmental Promotion Committee 1980, and then, 

lowering the grading in 1983 is infringement of the legal 

right and violation of legal duty by the respondent.

DEPONENT

Dated

Jiwan Prakash Jain 

I ,  the aforesaid deponent do hereby verify 

<3^iat contents of para 1 to 9 of this affidavit  are true to 

my knowledge. No part of the affidavit  is false and nothing 

material has been concealed, so help me God.

DEPONENT

JIWAN PRAKASH JAIN

I ,  identify the deponent who has put his signa-

tur^s in my presence.

JWALA PRASAD VERMA 

[Clerk to Shri Harguru Charan Senior Advocate

Lemnly affirmed before me o n ) ' ) ^ a t ' * AM^Pfl' by the 

deponent Sri Jiwan Prakash Jain ,  who has been identified by 

Sri Jwala Prasad Verma , Clerk to Shri Harguru Charan Senior 

Advocate, High Court, Lucknow.

OATH COMMISSIONER

tv
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